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s going to come to his rescue. It is
the duty of the Government to help
him—and this is all the more import-
ant— and this importance has been
increased by your confession that he
was kidnapped from our soil. Are
we to be silent witnesses there?
First, there was a report that he was
under duress. Then he was tortured.
Now, they are going to make a show
that some kind of a legal aid is being
given. We are naturally very agitat-
ed. We want some.hing more con-
crete from the spokesman of the Gov-
ernment that we will do everything
to see that this manr is saved. They
are going to punish him and tell the
world tha: he was duly tried. that all
the judicia] processes were followed,
and that he has been convicted. We
do not want to see this happening.
Therefore, the Government must try
to do something more than telling us
that he did not ask for aid. He was
never allowed to ask.

Mr. Speaker: The Government will
take note of all that has been said
and appeared.

1243 hrs.

OELHI MUNICIPAL CORPORATION
(AMENDMENT) BILL®

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): 1
beg to move for leave to introduce
a Bill further to amend the Delhi
Municipal Corporation Act, 1957.

Mr. Speaker: The question is:

“That leave be granted to
introduce a Bill further to amend
the Delhi Municipa] Corporation
Act, 1987."

The motion was adopted.
Shri Datar: 1 introducet the Bill.
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12:44 hrg,
MOTION RE: THIRD FIVE YEAR
PLAN

Mr. Speaker: The House will now
proceed with the further considera-
tion of the following motion moved
by the hon. Prime Minister on the:
21st August, 1961, namely:

“Thut the Third Five Year
Plan laid on the Table of the
House on the Tth August, 1981 be
taken into consideration.”

Shri Somani.

Shri Achar (Mangalore): Sir, 1 had’
just begun yesterday; 1 was on my
legs.

Mr. Speaker: Yes.

Shri Achar: Mr. Speaker, Sir, 1
was referring yesterday to the rail-
way lines in the south. Now, I would
refer to the relevant passages in the
report. I would like to invite the
attention of the House and of the
hon. Minister to page 548, paragraph
28, where it is observed as follows:

“The following new lines are
under consideration for inclusion
in the railway programme:"”

Four lines are mentioned therein,
namely: (i) Mangalore-Hassan: (i)
Bangalore-Salem; (iii) Manamadurai-
Virudhunagar; and (iv) B8ikinda-
Daitri mining area in Orissa. Then,
after that, 1 would like to invite the
attention of the hon. Minister to the
passage with respect to the Mangalore:
port. That occurs on page 561 and
reads as follows:

“The programme for the deve-
lopment of ports includes—

the word used is ‘includes’—

* two projects for the upgrad-
ing of two minor ports into all-
weather ports, Tuticorin and
Mangalore.”

—>Publshed in the Gasetie of Indls Yxirsordinary, Part N—Bection 3

dated 23-8-1961.

{Introduced with the recommenda tion of the President.
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A little down below, the following
observation about Mangalore occurs:

“Mangalore is proposed to be
developed primarily to handle
_about 2 million tons of iron ore
expected to be exported from
.Chitaldrug and other mining areas
in the vicinity of the port
Technical investigations in con-
neciion with the development of
the port are in progress.”

First, let me convey the gratitude of
myself and the people of Mysore to
the Government for  including
‘Mangalore port in the third Plan.
“This was the dream of our great
Indian statesman, Sir M. Visveswa-
rayya who, happily as a centenarian,
is happily with us still. We are so
happy about it. I am certain that
when he hears that Mangalore port
hag been included in the third Plan
‘he will be very happy over it. He
dreamt of it when I was a student
more than half a century ago. This
is being achieved in the country when
it is now cindependent. Even in the
time of the Britishers, this question
was raised, but Mysore could not have
the outlet for trade in the interna-
tional world. I thank the Govern-
ment, the Minister of Planning and
the Planning Commission for having
included Mangalore port in the third
Plan. I am so glad and happy over
it. (Interruption).

I was just now referring to one
sentence in the report with regard to
the Mangalore-Hassan railway line
and other lines. All that is stated in
the report is, “it is under considera-
tion.” I raised this point in the
Consultative Committee also and I
think we were more or less assured
that it wil] be included. But I would
like to have a clear assurance that
both the Mangalore-Hassan and the
Bangalore-Salem lines are included
in the third Plan. Consideration about
the Mangalore-Hassen line has been
going on for the last half a century.
A railway line was first laid at
Mangalore in 1907. A railway cess
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was also collected. I do not want to
argue about it again, and all that I
want to say is that this argument,
namely, that it is almost impossible to
have the port unless you have the
Hassan-Mangalore Jine and all that,
need not be repeated, The Hassan-
Mangalore- line is absolutely neces-
sary, Similarly the Banglore-Salem
line is also absolutely necessary for
the indus.rial development of that
area, especially with the growth of
industries like the Neyveli project and
so on. I would submit that both these
lines are absolutely necessary. So far
as the Hassan-Mangalore line is con-
cerned, it is practically the life-line
for the trade of Mysore State, and for
the development of Mangalore port.
I only appeal to the Minister to make
this point very clear, and to state in
his reply, that the Mangalore-Hassan
railway line is included in the third
Plan.

Now, I shall turn to a subject which
is included in the Plan but which we
do not want, I represent practically
the whole of the district of Coorg,
except a smal] portion of it. We have
a great number of hill people in
Coorg, and except perhaps a very
small number of people, they are all
against two river valley projectscon-
iemplated there. One is at Harangi
and the other is at Kambakada, Kam-
bakada is on the Cauvery and Harangi
is on the Harangi river. This is a mat-
ter affecting if not the whole State of
Mysore but the district of Coorg which
was formely a separate State, It had
its own identity. It is a hilly district
more or less situated at a height
of about 3,000 to 4,000 ft. It is having
very heavy rains. In fact, the other
day the papers called it the Cherra-
punji of South India. It had about 90
inches of rain per annum formerly.
This year, it has had already nearly
200 inches of rain. It is ful of hills and
valleys and streams, It is avery wet
area. You know that it has got excel-
lent coffec estates earning foreign
exchange, The gdistrict has got so many
streams and so much of water. They
propose to build two big dams there,
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one at Harangi and the other at Kam-
bakada. By stagnating the water and
by having all these valleys filled
up with water, great damage would
be done to the district. The economy
of the district will be jeopardised.
They feel that this accumulation of
water will in the end practically
ruin the valleys and there may be
even land-slides. In fact, we have
read in the papers how in the recent
floods, on account of heavy rain, even
hills have slided ang terraced fields
and coffee estates have been destroy-
ed to a considerable extent. Even as
a result of heavy rain, the district
is suffering.

Shri Dasappa (Bangalore): Even
the Coorg Government, before it was
integrated into Mysore had their own
plan for Harangi, not a high dam,
but a lower dam.

Shri Achar: I am thankful to Shri
Dasappa for what he has said. If
alternative schemes can be found and
water can be utilised in that manner,
nobody has any objection. But the
rea] objection is for the construction
of these dams, because there is a
great anxiety in the district that it
will destroy most of their coffee
estates. In view of the water accu-
mulation not only wil] a considerable
portion of the estates be submerged,
but there will be very great havoc,
because if the valleys are filled with
water, some of these hills will become
peaks and the rest will be surrounded
by water.

In view of this, there is a strong
feeling in Coorg that these high dams
should not be undertaken. I under-
stand they were included in the Plan
without having full particulars about
this matter without estimates, without
considering what would be the effect
of these high dams on the coffee estates
and terraced flelds and without con-
sidering what would be the effect on
the weather conditions, moisture, ete.
Al] these things should be consider-
ed. Probably it has been put in a
hurry. Submissions have been made
by the Coorg people and there was an
impression that the whole matter will
be reconsidered. [ do not say that
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the water should not be utilised in
the interest of the country. I do con-
cede that point. I also concede that
if it is only a small number of people
suffering or a small acreage which
would be submerged and the benefit
will be much more, it is perfectly
right that in the nationa] interes,
such dams should be constructed. But
we have to consider at the same time
the huge loss and damage done to the
district, which was practically aa
independerjt State at one time,

1 am told that at the time of
merger, they have been given assur-
ances that their interests would not
be jeopardiseqd at any time. I submuit
that the Planning Commission should
consider al] these aspects of the
matter. 1 am told there has beean
some reconsideration in the State
level. I understand the Minister also
had gone there and I was very happy
to learn that one of the Members of
the Planning Commission also ha‘l
been there. Considering al] thesc
aspects, I submit that the Planning
Commission and the Planning Minister
reconsider this and find out whether
another alternative cannot be found.
In the national interest, every drop
of Cauvery water has to be used, bu’
at the same time, they should do it
without affecting the economy of th«
district. These are some of the items
which affected my State and I wante.d
to deal with them first.

Now, I would like to refer to two
points regarding the Plan. The first
point is about the point that has beea
raised by several hon. Members with
regard to the public enthusiasm that
has to be aroused in the country for
the proper working of the Plan. Shr
Asoka Mehta, the leader of the PSP,
made special reference to this aspect.
So far as people who come from the
rudal areas are concerned, we feel
that in spite of the big projects and
in gpite of the national income
increasing, much has not bean done in
the rural areas to arouse the enthu-
siam of the people there. I think
something has to be done in this
regard. Even the community projects
are not properly working. In this
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connection, I would like to draw the
attention of the Planning Commission
to the scheme of rural industrialisa-
tion as contemplated by the new Chief
Minister of Orissa, Shri Bijoyanand
Patnaik. He has been explaining this
at several places. He has an jdea of
developing several industrial schemes
in the villages. I wish very much that
the Planning Commission also pay
attention to this question and rural
industrialisation is attempted with
greater zeal in the third Five Year
Plan,

Then. 1 would like to refer to the
regional development which js refer-
red to in this book, No doubt often it
is s.ated that there should be balanc-
ed development, every part of the
country must be developd, etc. But
when we see the actual position, we
find that only some areas are getting
the benefits. 1 would like to draw the
attention of the hon. Minister espe-
cially to the Malenad area in Mysore
and also Kerala State. (Interrup-
tion),

Mr, Speaker: Sometimes, if hon.
Members do not want to hear a parti-
cular speech every minute becomes
an hour. He started at 12.44 and now
it is 12.56.

Sarimati Parvathi Krishnan (Coim-
batore): He spoke yesterday also.

Mr. Speaker: Only for a few
minutes. 1 may also say that hon.
Members also will watch. The speech
is not merely for recording, but
they must also convince the House
and carry the House with them. In a
public meeting, if the audience go
away, what happens?

8hrl Achar: They are not willing
to listen.

Mr. Speaker: 1 am willing.

Shri* Achar: In the Malenad areas,
there are ample resources. Forests,
mines and all the resources are there,
but there has not been a proper econo-
mic survey of the area. That has to
be carried out and gpecial attentiom
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must be paid to the Malenad area,
which is very backward.

Another important aspect I would
like to urge, which is very important
is, a proper techno-economic survey
and a geological survey of that area
should be carried out. Often it is stat-
ed that we do not have the necessary
mineral resources. Even with regard
to coal, I do not know whether there
has been a regular geological survey
in that area. Only the other day we
found that there was iron ore in
Gopichettypatayam in Coimbatore
District, Nobody knew any.hing about
it. Hardly a year ago, iron ore was
found very near Mangalore, hardly
30 or 40 miles away from it. This
was never known al] these years on
account of the fact that there has
been no proper geological survey of
that area.

Then, Sir, 1 would like to say only
one word about the export policy, Of
course, on the question of foreign
exchange export is the most important
factor, We find that with regard to
that sufficent attention is not being
paid—at least that is what I feel. For
example, there is our traditional ex-
port of spices. With regard to spices,
what are we, to export if there is no
production? Production is the
most important facor. 1 have
been asking the Government to
develop its cultivation. For that pur-
pose 1 have been asking for a Spices
Board for the last three or four years.
So far as the hon. Minister is con-
cerned, he was very sympathetic. He
said that we could have a Spices
Board. But sometimes what happens
is, the Planning Commission comes in
the way. Finally, Sir, I am told that
they have also agreed to the proposal
of seiting up a Spices Board and a
Board for cashew also. It would cer-
tainly help very much the export of
splesn if a Boarg is established for
that purpose.

18 hrs

At the same time, Sir, 1 would like
to draw the attention of the hox
Minister as well as the Planning Comp.

20
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mission to the Coir Board that has
been formed. It is also one of the
items which earns foreign exchange.
What we find is, so far as the Coir
Board is concerned almost all the
members of the Board except one or
two come from one State with the
result that whatever amount is given
is naturally spent in that State.
‘Mysore also, especially on the western
coast, has plenty of coconut growth
and coir can be produced in large
quantities. But nothing has been
done to develop that industry there.
I would request the hon. Minister of
Planning to pay attention to that side
of it. These Boards must also work
in a manner that would help the
development of a particular industry
in all the States where it is possible
and the representation on these
Boards must be from all such States.

Then, Sir, the last point I would
like to refer to is with regard to the
question of inflation. No doubt, so
far as one important matter—deficit
financing—is concerned, 1 see that in
the Third Plan it has been very much
reduced; it is hardly Rs. 500 crores.
But there is another aspect and a
very important aspect which would
probably lead to inflation, and that is
the taxation policy. Severa] speakers
also have referred to it, and that is
with regard to indirect taxation. We
are going to have taxation to the tune
of Rs. 1,700 and odd crores. If
indirect taxation is further jncreased,
it is sure to result in the prices ris-
ing. No doubt, we have got the
Income-‘ax Bill on the anvil and by
its modification and by having a
higher income from direct taxes
indirect taxes may be reduced to
some extent; but as we see the report
of the Plan it looks as if they arc
going to have more indirect taxation
than direct. Even persons like Mr.
Mahalanobis seem to think that the
rural area is getting more richer and
s0 they shoulq be taxed more. But
is that position correct? Even the
Agricultural Labour Enquiry Report
has said that the income of the
labour class is going down. The small
farmers are in no way in a better
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position than these labourers. It may
be that their income has increased a
little; but the point is that probably
{ '~ ctarvation they might have mov-
ed o.a t~ W starvation. Should such
people be taxed still more? I would
submit, Sir, that as far as possible the
necessary income must be drawn
from direct taxation and not from
indirect taxation and you must thus
see that inflation also does not come
up.

Mr. Speaker: Shri G. D. Somani—I
will call Shri Masani next and then
Shri Braj Raj Singh.

Shri Braj Raj Singh (Firozabad):
Has not, Sir, a spokesman of the
Swatantra Party spoken already?

Mr. Speaker: He ha; spoken. But it
must be left to me to decide. I was
looking here for the hon. Member yes-
terday, because I wanted to provide
an opportunity for every group parti-
cularly in this debate on Planning.
But hon. Memberg have a knack of
chosing their own time and they want
me to abide by it.

Shri Maniyangadan (Kottayam):
There are certain States from which
no Members have spoken so far.

Mr, Speaker: I know that a few
States have not been represented at
all. I will call them after this.

Shri Shree Narayan Das (Dar-
bhanga): Nobody on the Ciligress side
has spoken from Bihar.

Shri Bigshwanath Roy (S8alempur):
Nobody from castern U. P. has spoken.

Shri Harish Chandra Matbur (Pali)
It is not only a question of individual
States, 8Sir; we have got certain all-
India aspecty to say.

Mr. Spesker: I have a list here.
Representatives (rom Bihar and Aseam
have not spoken. One Member has
spoken from Rajasthan. .

Shri M. L. Dwived! (Hamirpur):
What about backward areas?
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Mr. Speaker: Kerala. Himachal
Pradesh, Manipur and Orissa have not
been represented so ‘ar.

Shri M. L. Dwivedi: 1 want to talk
about the backward arcas in the whole
of India.

Mr. Speaker: I shall first of all give
an opportunity to those States which
have not been represented so far. At
least one hon. Member from each
State has to be called first, whether he
comes from the Congress side or the
Opposition. After that, 1 shall have
another round exhausting the others.

Shrimati Parvarthi Krishnan: Apart
from States, Sir, there are also specific
problemsg relating to women.

Mr, Speaker: 1 am going to call her.
She may speak not only of Kerala but
of women also.

Shrimati Parvathi Krishnan: Not
Kerala, Sir; Tamilnad.

Shri Rajendra Singh (Chapra): No-
body has spoken from the PSP.

Mr. | »saker: His party has been
amply ..presented, unless another
hon. Member wants to speak from that
party. Shri Asoka Mehta spoke very
well.

Shri Rajendra Singh: Sir, the Prime
Minister also spoke very well; there-
fore, nobody should be called from
the Congress side.

Mr. Speaker: Order, order. Shri
Somani—

Shri Somani (Dausa): Mr. Speaker,
Sir, planning in our country has been
unique in various ways. As a matter
of fact, ours perhaps is the only coun-
try which has enjoyed a stable demo-
cratic government during the last 14
years under the inspiring leadership
of our Prime Minister. Our national
Government has al.v initistel 1his
compreh=nsive socio-economie plan-
ning with social consent rather than
masg coercion. Naturally, therefore,
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Sir, the tempo of progress in our coun-
try, to some extent, has been affected
by the fact that we have been so keen
to uphold our democratic pattern of
constitution.

Even then, the achievements that
we have made during the last two
Five Year Plans will show that from
a stagnant condition of our economy
we have been able to achieve a dyna-
mic economy during this period of two
successive Five Year Plans, and I have
no doubt that our Third Five Year
Plan will take us forward to a, what
is called, “take-off” stage, to a stage
where our economy will ultirmately be-
come self-sustained and self-reliant.

There was a lot of criticism in the
beginning when the magnitude of the
Third Five Year Plan was announced
of the order of Rs. 10,000 crores, but I
think every section of the country
now realises that so far as the size of
the Plan is concerned, it is quite rea-
listic and it is within the capacity of
our country to achieve provided no
unforeseen factors intervene in the
Plan period.

Sir, we have been able to increase
our annual investment both in the
public and in the private sectors from
Rs. 500 crores per year to something
of the order of Rs. 1,600 crores. There.
by our economy has had a rapid ex-
pansion. Whatever investments we
have made, no doubt, have not been
able to fructify, but when all these
investments will be functioning pro-
ductively, there is no doubt that then
we will be able to make some impact
on the problems of our standard of
living.

Coming to certain specific problems,
I would like to say something first on
the question of pricing policy, about
which a lot has been said in the Plan.
1 would like to submit that ultimately
the solution of the pricing policy lies
in adequate production, both in agri-
culture land in :ndustry, .nd 1t is
therefore very essentia] that we must
aim at a policy which will lead to in-
creased production in all possible
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ways. After all, we must 0t under-
rate the saving capacity and the in-
centives that are necessary to produce
mass enthusiasm and mass creative
action so that in all sections of our
economy we will be able to increase
productivity all round. In the narrow
context of the princing pu.icy, I wouid
like to draw the attention of the Plan-
ning Minister to the very rigid policy
which is being followed by the Gov-
ernment and the Planning Commis-
sion in the matter of fixing prices for
certain industries which are treated as
of basic importance to our economy.

For instance, the saving capacity of
the corporate sector in industries like
steel, cement, coal, electric power,
heavy chemicals and heavy engineer-
ing is very adversely affected due to
the very rigid policy of price control
in regard to the prices of manufactur-
ed goods of these industries. It is,
therefore, very desirable that a ra-
tional price policy should be followed
in order to regulate the flow of re-
sources required for the deveolpment
of the e basic industries. Indeed, it
has been laid dowpn in tne Plan itsclf
that: .

“Since real resources needed
have to be mobilised through
monetary incentives, and a farily
high degree of profitability
secured for those sectors of the
economy which have to be ex-
panded rapidly, it is essential to
be prepared for a moderate rise
in the price level while directing
every effort possible towards
preventing a rise in the prices of
e:sential goods.”

It is already embodied in the Third
Plan itself. In this regard, it would
be pertinent to point out certain basic
flaws in our pricing policies. One fun-
damental defect of pricing policy is
that it does not take note of the
necessity to align incentives with pri-
orities. For example, in the list of
planning priorities, the top place has
been given to basic industries such
as coal, electricity, steel, cement,
beavy chemicals etc. which are in-
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cluded in the core of the Plan,.
but the profit incentives provi-
ded to them in price control

measures are very .ow compared to
the profit incentives prevailing in the
case of uncontrolled industries of se-
condary importance, which are placed
low on the priority list. This anomaly
creates distortions in the allocation of
resources for investment purposes,
because, investors naturally prefer to
put their money in ventures in unim-
portant industrie; rather than go in
for basic industries. This explains
the latest craze for new shares in in-
dustries not likely to fall under price
control at the cost of basic industries.
Therefore, there is a flow of invest-
ment in those industries which are
not of basic importance to our national
economy. I, therefore, plead with the
Planning Minister that cvery possible
consideration should be given to the
need for giving reasonable prices,
which have to be controlled, so that
the industries may be able to expand
their resources in g proper manner,

I would now come to the question of
regional disparities about which so
much has already been spoken by so
many hon. Members. That, we are
told, is a major objective of our Plan-
ning. Indeed, it has been laid down in
the Plan itself: that the balanced
growth of all regions is a major ob-
jective of our planning and economie
development, and yet the situation is
one which requires to be properly
examined. In this context, I would
like to give certain figures of indust-
rial investment in both the publle as
well as private sector. The total in-
vestments in the Second Plan period
is Rs. 1,620 crores, but of which Rs. 770
crores have been invested in the pub-
lic sector and Rs. 830 crores have been
invested in the private gector. Regard-
ing the investment of private sector,
only investment pertsining to large
industries has been made available to
us by the Planning Commission. Out
of the available figures, out of an in-
vestment of Rs. 521°8 crores, it appears
that large-scale private industries have
invested Rs. 1'§ crores in Assam,
Rs. 39 crores In Kerola and Rs. 59
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crores in Rajasthan. The piciure
would not be different if the figures
for the remaining investmonts are
available.

8o far ag Rajasthan is concerned,
‘there has not been a single invest-
ment, so far as the public sector in-
‘vestments are concerned. That means,
out of a total investment of Rs. 1,620
-crores, both by the public as well as
private sectors, in the industrialisa-
tion of our country during the Second
Plan, Rajasthan has got something of
the order of Rs. 6 crores for industrial
development investment. This is really
a state of affairs which should cause a
lot of disquiet to our planners.

We are functioning under a demo-
cratic process of planning and there is
absolutely no question of any cempul-
sion being exercised on any of the pri-
vate investors. It ig absolutely left to
the choice of the investor in a parti-
cular State or in a particular region,
although certain steps have been taken
taken by way of regulating the issue
of licences according to a certain pat-
tern of priorities. Yet, the fact re-
maing that whatever steps have so far
been taken, have not only not arrested
this tendency of the very progressive
areas getting more and more indust-
ries, but, on the other hand, the whole
question has become more aggravated
and something more radica} is neces-
8ary and more effective measures have
to be taken if this question of the
development of the backward areas is
to be tackled effectively. There may
be various ways of doing it, but the
other day I had suggested in the
course of the discussion on the Income.
tax Bill that the additiona) deprecia-
tion allowance should be given for
the development of industries in areas
‘which may be declared as backward.
In that connection, 1 had also quoted
the opinion of the economic develop-
ment committee in the United States
to show how even in guch a highly
developed and industrialised country
like the United States, they have re-
commended that certain areas which
-are backward or where the unemploy-
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ment is much more severe than in
other areas, should be given more
incentives by way of additional depre-
ciation so that investment would be
automatically diverted from the more
advanced areas to the less developed
ones. Now, opinions may differ. I do
not say that thig is the only effective
remedy. There may be other measu-
res which can be considered to ensure
that the investment on industries will
result in a balanced growth of all the
areas. But the question remains, and
it is really of a very serious charac-
ter.

So far as the statistics of the Se-
cond Plan are concerned, out of an in-
vestment of Rs. 1,600 odd crores in
public and private sectors, Rajasthan
has got only Rs. 6 crores, a figure
which will show the glaring disparity
which has been accentuateq and ag-
gravated during the Second Plan
period, so far as industrial develop-
ment of the country is concerned.
Therefore, I plead in all humility and
with all earnestness with the Planning
Commission that whatever has been
provided in the Plan is not sufficient.
They have expressed a hope in the
Plan that the priorities laid down in
the Plan will result in the elimination
of disparities, but looking at the pic-
ture as it has emerged from the Se-
cond Plan, I do feel that the position
will not be rectifieq unless the whole
question is discussed on a more rea-
listic basis and some more positive and
concrete measures have been taken to
ensure really that the backward areas
get preferential treatment in various
ways, and there are steps which can
be suggested and which can be dis-
cussed. But in my view the problem
has not been tackled with the urgen-
cy which it deserves.

Now I woulg like to say a few
words about the next vita] question of
export promotion. Under the Third
Five Year Plan our export target has
been placed at Rs. 3,700 crores which
means that we must export something
at the rate of Rs. 750 crores per year.
Our exports have been very stagnant
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throughout the ten years of our plan-
ned development. We have been ex-
porting at the rate of something like
Rs. 600 crores every year and from the
figures that have been given it ap-
pears that we have lost ground in the
export market so far ag the total world
trade it concerned.

Here again, I would like to draw the
attention of the hon. Planning Minister
and ask for the basis on which the
exports at the rate of Rs. 750 crores
every year have been taken. From
whatever one can see from the pre-
sent trend it seems very doubtful whe.
ther we will be able to achieve this
target of Rs. 750 crores per annum.
‘This matter of exports again requires
10 be tackled in a much more realistic
and urgent manner than what has
been done so far.

The Federation of Indian Chambers
of Commecerce and Industry had sub-
mitted a very comprehensive memo-
randum to the Ministry of Commerce
and Industry giving various additional
suggestions to boost the export trade.
The only thing that the Ministry did
in response to that representation was
to appoint a committee under the
chairmanship of Dr. Ramaswami
Mudaliar. I have no doubt that that
high-powered committee will produce
a very useful report, but I cannot un-
derstand when our export problem
has to be tackled in a much more ur-
gent and realistic manner, how this
reference of thig vital problem to a
committee will solve it We are ra-
ther accustomed to believe that the
Government, whenever they do not
want to decide any issue decisively,
just take recourse to the appointment
of these committees and thereby delay
the decision on a particular point. My
submission to the Government is that
so far ag this problem of exports is
concerned, unless some more radical,
more imaginative and more bold mea-
sures are taken to stimulate our ex-
port trade, we will continue to have
the stagnant conditions which prevail
today.

This question of the Buropean Com-
mon Market and the UK joining the
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European Common Market will again
create a lot of complications so far as
our export trade is concerned. The
textile industry alone is exporting
something like 200 million yards every
year to the United Kingdom. That is,
one-third of our total export of textile
industry goes to the UK. If the UK
joins the European Common Market
there is every likelihood of our ex-
ports being adversely affected. At &
time when we should do everything
possible to boost our export trade,
here we are faced with a gituation
where whatever we are already ex-
porting may be adversely affected. It
is in the context of this present need
of boosting the export trade that I
would request for a proper reapprai-
sal of the measures that have been
taken so far go that some new and
more effective and realistic measures
may be taken to boost the export
trade.

Lastly, I would like to say a word
about the targets which have been
fixed for the textile industry, that is,
about the target of 9,300 million yards
of textiles. So far as fixing a low tar-
get for the organised mill industry is
concerned you will appreciate that it
suits the interests of the industry just
to have a production which ig less than
the actual demand.” What I am plead-
ing with the House is that the industry
should not be made the scapegoat of
ill-informed criticism whenever any
shortage of textiles takes place and
whenver there ig a rise in cloth prices
as happened only last year. My sub-
mission is that the textile industry
throughout has been representing to
the Planning Commission and to the
Government that the targets should be
fixed somewhat higher than the anti-
cipated increase in cloth consumption
so that conditions will never arise
where we wil] be faced with scarcity.
It is from that point of view that I
think that the target of 9,300 million
yards is jow. It means only 17-2 yardse
per capita consumption of cloth. We
must remember thst our per copits
consumption even in ths pre-war
period was 18 yards. Therefore this
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17-2 yard per capita consumption of
cloth in the Third Five Year Plan
cannot by any stretch of imagination
be regarded as realistic. But apart
from this target, the allocaticn that
hag been made between the organised
industry and the decentralised sector
also does not seem to Le realistic in
the sense that the textile indusiyy has
been asked to produce only 5,800
million yards and the remaining 3,500
million yards have been silocated to
the decentralised sector.

Here, we have no quarrel so far as
the handloomg are concerned. The
handlooms and the organised industry
co-exist. They have been co-existing
for a very long time, and the industry
is not at all opposed to any of the
measureg that have been taken to pro-
tect the interests of the handlooms.
But what is happening is this. The
production of handlooms has been
estimated at something in the neigh-
bourhood of 1,800 million yards. But
actually it has been shown and prov-
cd by the Indian Textile Mills Federa-
tion that so far as those figures are
concerned, they are incorrect. The
major portion of whatever is regarded
ag being produced by handlooms is ac-
tually the production of powerlooms.
Both the organised industry and the
handloom organisations are opposed to
this mushroom growth of powerlooms.
I do not see Why the Planning Com-
mission should not enquire into the
loss that is done to our national eco-
nomy, into the loss that is done to the
Government in the shaps of cxcise
duties and into the loss that is also
done in various other ways. Last year
it was announced that the powerlooms
will be licensed and that certain steps
will be taken to regulate these power-
looms. Somehow those steps have not
been taken further. I am, therefore,
submitting that this division of the
textile target of 9,300 million yards
between the organiseq sector and the
decentralised sector should be proper-
ly analysed so that we may not be
faced with the situation that the de-
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centralised sector may not be able to
produce the 3,500 million yards, that
it has been allocated today and again
certain scarcity conditions may be
brought about.

I would not like to take much time
of the House on any other point ex-
cept to say that it is never possible to
get unanimity so far as any plan is
concerned and specially a plan of that
magnitude and complexity which has
been presented to us. Differences are
bound to remain. But a plan which has
been formulated after a series of dis-
cussions and consultations with al} in-
terests concerned must be regarded as
a nationa]l Plan and every section of
the House here and outside must be
determined to see that we ghall do
everything possible to bring success to
the Plan.

Shri M. R. Masani (Ranchi—Eagt):
Mr. Spcaker, Sir, I rise to support
the substitute motion disapproving
the Plan moved by my hon. friend,
Professor Ranga. --

An Hon. Member: It was expected.

Shri M. R. Masani: [n considering
this Plan it is useful in the beginning
to cast an cye at the situation or the
picture that faces us at the end of
the Second Five Year Plan.

What are the main facts of life
with which we are faced today?
From thesec we must start. I sug-
gest that these main facts are three.
First, there is the phenomenon of
rising prices. That does not need to
be established by me because the Re-
serve Bank's report on currency and
finance for the year 1960-61 and the
Economic Adviser’s general index of
wholesale prices show a net rise of
7'2 per cent during the past year on
top of a rise of 58 per cent in 1989-
60. The Governor of the Reserve
Bank himself in a recent speech has
complained that there has been a
steady rise, a continuous rise, in prices
at the rate of 6 per cent per year dur-
ing the Second Plan period without
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any reduction at any point of time.
The Plan itself at page 121 concedes
that wholesale prices have risen by
about 30 per cent.

The second important fact with
which we must st#rt is the stagnant
income of the large mass of our peo-
ple. In so far as the landless labour-
er is concerned, the Second Agricul-
tural Labour Enquiry Report laid
on the Table of this House on the 21st
December, 1960, shows a material dec-
line in wages and an increase in un-
emplnyment and indebtedness on the
part of our agricultural labourers
between 1950-51 and 1956-57. That
process, to those who observe, has
been further accentuated during the
past four or five years. In so far as
the industrial worker is concerned,
my hon. friend the Minister of Plan-
ning and Labour said in the House
on 11th April 1960,

“Between 1939 and 1947, the
standard of living of the workers
had declined by 25 per cent. By
1951, they had just covered the
lost ground. By 1955, the real
wages had increased by 13 per
cent. But since 1956, when
again prices started rising, their
gaing have been to an extent wip-
ed out.”

So far as the lower middle class is
concerned, I would say that thelr
standard of life has gone down dur-
ing the past five years. It ig not only
a matter of stagnating; there has
been a cut back in their standard of
life.

Who then has benefited by these
Plans? The answer would appear to
be that it is the new ruling class who
are in power and in office on the one
side and their satellites, a few privi-
leged businessmen who have been
given private monopolies of a limited
kind on the other. It is these classes
that are the only beneficiaries of the
first two Plans.

The third main fact is

of life is the
bukrupicy of this country. Our
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foreign exchange reserves have gone
down below the safety point. The
total credits so far obtained as a re-
sult of all the agreements signed by
this country are, I understand, of the
order of Rs. 1750 crores. That is the
best figure I have been able to as-
certain from official quarters. That
is the present measure of the credit
that we have agreed to take or which
have been vouchsafed to us in the
aggregate ag a result of all the agree-
ments signed with various countries.
To this sum of Rs. 1750 crores, we
now propose to add a further foreign
indebtedness of Rs 2200 crores. These
are figures that make one shiver. Be-
cause, it rcally means that in  the
effory to repay these amounts and to
pay interest and service charges on
these loans, the future of this country
for many many years is being mort-
gaged. On thce other hand, exports
through which alone we can possibly
pay back our foreign intake of loans,
are stagnant. I shall say a little
about this later. But, while we go
on increasing our loans from the rest
of the world, we have shown our in-
ability to repay them. This is the
Rake's Progress from which we must
now desist. Thisg is the picture.

What are the prime needs of the
Third Five Year Plan? The Third
Plan itself setgs out thecse needs ad-
mirably in certain parts of that long
and verbose document. These needs
are set out as three: (i) more saving
and investment; (ii) greater produc-
tion and greater productivity—that
is, efficient production at low cost;
(iii) export. That is an excellent
summary of the primary needs of the
country which the Third Plan must
carry out. T do notw think any one
can improve on the” Plan itself in
setting out its needs: more invest-
ment, more efficient production at
low cost, and export.

How does the Third Plan set about
carrying out these three purposes? If
my hon. friend the Minister will not
mz:d my saying so, it sets of about
the purposes by frustrating or deny-
ing every one of these three objec-
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tives, by sabotaging each of them ,if
1 may use a strong word. 1 was go-
ing back to Bombay on a short visit
on Monday. In the plane, 1 read a
book—and it chanced to be on the
eve of this debate—‘Indian Economic
Policy and Development’ by Prof.
P. T. Bauer, Professor of Economics
and in particular of under-developed
Economies and Economic Develop-
ment at the London University, pub-
lished by George Allen and Unwin.
It gladdened my heart to read this
book, because I found in it a com-
plete vindication of those of us who
have rejected the Second and Third
Plans as being disastrous to the in-
terest of the country. Let me read
just one passage from this book to
illustrate the point 1 am making that
the Plan in its effect, in the measures
that it suggests, defeats all the pur-
poses which it itself gets out. I am
quoting from this book at pages 97
and 98:

“There is the massive ¢xpendi-
ture on heavy industry, when the
cconomic demand for its products
is highly problematical; at the
same time, there is the neglect
of education where the needs are
cvident and pressing and  can
only be met by Government.
There is the comparatively small
expenditure on agriculture, and
also the restrictions on movement
of agricultural products in the
face of the manifcst, urgent and
desperate need to increasc agri-
cultural productivity and to ex-
tend production for the market.
There are the severe restrictions,
or complete prohibitions, on the
supply of certain categories of
both imported and even locally
produced consumer goods, in the
face of the urgent need both to
raise living standards and to pro-
vide incentives to agricultural
production for the market. There
are restrictions on the extension
of efficient industrial capacity in
the face of a manifest need to
economise resources and satisty
wants at low costs. There is the
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exclusion of private Indian and
foreign enterprise and :nvestment
from a wide range of industrial
and commercial activity, in the
face of the urgent need 10 encour-
age viable economic activity.”

So he goes on. Here, in a paragraph,
he has stated the paradoxes of the
Third Plan. On the one hand, it
tries to do something; with the other
hand, it completely defeats all its
purposes by the actual detailed func-
tioning and measures of the Plan.

What are those aspects of the Plan
which, in fact, defeat its purpose? 1
would list them under five heads.

First, persistence in increasing
direct and indirect taxation which is
alrcady excessive. By that insistance,
certain effects are produced. Second-
Iy, persistence with deficit financing
to the extent of Rs. 500 crores. Third-
ly, insistence on or obsession with
forced industrialisation  irrespective
of cost a kind of recklessness—let us
produce; it does not matter at what
cost; so long as industrialisation takes
place, it is legitimate in itself. In-
dustrialisation for itself without the
justification of efficiency: thig is the
third major aspect.

1 would like to document this a
little. There is priority for low and
slow return heavy industries, the par-
ticular h‘ghwater mark of that being
the needless, premature setting up of
a fourth stcel plant. On each of the
three steel plants that have been set
up already, we have spent—on each
of them—twice the entire expendi-
ture on elementary education in our
country. Just think of this. Similarly,
the cost of the heavy industrial pro-
gramme in the publi; sector exceeds
the entire outlay on agriculture. In
a country where 70 per cent of our
people live on the land and work on
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trial enterprises takes half of the
entire cake, while 70 per cent of our
people live in the villages and work
on the land. This is the lopsided,
top-heavy, unbalanced nature of our
Plan.

It finds particular expression in
the tendency to giganticism, to talk
of big things, striking things. No-
where is this waste of public re-
sources better embodied than in our
fad for Atomic Energy.

Even the United States, which leads
the world in this race for Atomic-
energy, is cuiting back. It is reali-
sing that so far as industrial pur-
poses are concerned, it is a chimera
and a distant prospect. Six years
ago, the Atomic Energy Commission
of the United State predicted a capa-
city of 2 million kw. of atomic gene-
rated electricity by 1960. That year
has passed. Last month, the Com-
mission admitted that the United
States would be lucky to have
750,000 kw. of atomic generated power
capacity at the end of the year. Simi-
larly, it has now been announced that
the cost of nuclear power is prohi-
bitively high and will remain go for
a long time.

An Hon. Member: It is not so.

Shri M. R. Masani: The Ilowest
cost of that power is 13 mills per
kw-h. Even the most expensive form
of present day conventionally produc-
ed electricity costs only 9 mills per
kw-h. Thig is a big gulf. The Prime
Minister said in this House on the
19th that India should proceed with
atomic power “irrespective of the cost
factor.”

He went on to say,

“_...even if it is not economi-
cal, we have to do it for tomor-
row and the day after.”

If I may say, we are living in one
worid and one part of the world can
benefit from technological advances
in another country. Every country
does not have to go through the same
thing on an autarchic basis. 1bis is
a fallacy.
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Mahatma Gandhi was able to gee
this law in the hon. Prime Minister's
economic thinking a long time ago.
On 29th June, 1939, Gandhiji wrote
a letter to Rajkumarj Amrit Kaur on
the subject of Pandit Nehru's plan-
ning. This was what he said. This
is the whole letter; it is a three-sen-
tence letter dated 29th Junc, 1939.

Mr. Speakor: Is it published any-
where?

Shri M. B. Masani: It is published
in a Collection of Gandhiji's letters
published by the Navjivan Press. It
is letter No. 184 in the series.

Shri Ranga (Tcnali): Op the cve
of the war.

Shri M. R. Masani: It was written
when the National launing Com-
mitiee was just being set 1p by Pandit
Nehru.

Shri Ranga:
up then,

It was being wound

Shri M, R. Masani: This was what
Gandhiji wrote:

“l have advised you about
Jawaharlal’s invitation. In my
opinion, the whole of his plan-
ning is a waste of effort. But he
cannot be satisfied with anything
that is not big.”.

Sir, 1 would hesitate to make such a
crushing comment as Mahatma Gan-
dhi has done.

The fourth factor of this Third
Plan is the domination of the State
sector. We know that the Third Plan
tries to force savings or investments
away from the people’s enterprise
into State monopolies. At page 14 of
the Plan, it is said:

“As compared to 1950-51 by
the end ~f the Third Plan, the
contribution of the public sector
will increase from less than 2 per
cent to nearly a fourth in orga-
nised manufacturing industries
and from less than a tenth o over
a third in mineral production.”.
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The Governor of the Reserve Bank
has given comparable figures. He says
that the percentage of total invest-
ment in the State sector was 21 per
cent in the First Plan, 53 por cent in
the Second Plan, and it will now be
58 per cent. in the Third Plan.

Today, the people of India, outside
the State sector, produce 90 per cent
Third Plan wants to cut this down to
40 per cent, and this in spite of the
fact that while private enterprise has
achieved nearly more than 40 per cent
of the target set for it in the Second
Plan, the public sector or the State
sector fell down on its job by a ten
per cent shortfall. That part of the
economy that functioned better than
expected in the Second Plan is to be
punished but that part of the econo-
that failed to deliver the goods is to
be boosted—in spite of the preference
of the people.

Finally, there is the persistence
with the collectivisation of land men-
tioned on pages 209 to 211 of the
Plan. If hon. Members think that
that particular fad has been laid to
rest by the Opposition that was voic-
cd in this Parliament and outside,
they will be making a mistake. I
want to warn the House and the
country against any complacency. Let
this present Government win the
next elections, and the pecasants of
India will ind that g very dangerous
attempt will be made to snatch their
lands away from them under the
deceptive slogan of “joint co-opera-
tive farming”. This is necessary, be-
cause every State Capitalist plan has
to collectivise the land, since there is
no other known method of squeezing
what is calleq surplug value, what
Marx called “surplus value”, out of
the earnings of the peasantry.

I these are the four main aspects
of the Plan The results are inevita-
ble. If this Plan is passed, I would
forecast that the following things are
bound to happen.
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One is that there will be further
inflation. The Plan ifself concedes
further inflation On page 127, it
Bays:

“. .it is esscni.ial to be pre-
pared for a moderate rise in the
price level . . .”

How moderate it will be is still to be
seen. At another place, in page 132,
it says; in trying to justify this cala-
mity which it is inviting on the
country, that:

“Price rigidity is incompati-
ble with development and some
prices cannot but rise.”.

It all depends on what you do. If
you carry out these misguided poli-
cies, the prices will rise; there is no
good blaming the prices; you must
blame yourselves alone.

Secondly, what will follow will be
incremsed unemployment. The Plan
concedes that also. It aimits at one
place that on top of the 9 million
unemployed who today exist, there
will be another half 3 million unem-
ployed added as a result of the
Third Plan.

Shri Ranga: It 'x 3 millions.

Shri M. R, Masani: Half a million:
as far as I can recall. £00,000 more
will be added to the unemployed
force.

Shri Harish Chandra Mathur:
As a result of it or in spite of i.?

Shri M. R. Masani: As a result in
my view, and in spite of it, in my
hon. friend’s view; and I can see that
the Plan would say ‘in spite of it".

Thirdly, what will happen will be
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programme recently published, where
it is said that, at the end of another
twenty years, the Soviet people are
going to enjoy consumer goods, 1980
is the time when taxes will disappear,
and water, electricity and so many
other things would be free in the So-
viet Union! Pie in the sky when you
die, jam tomorrow, jam the day after,
but never jam today. That is the
slogan, and that is the model. And
what is the result? The mighty So-
viet regime can fly their rockets to
all parts of space, but fthey cannot
make the simple things of life that
the people want for their daily needs.

This was illustrated very well the
other day, when Mr. Khruschev was
at a dinner party at Moscow only
last weck. At that dinner party, Mr.
Khruschev boasted that the Soviet
Union would be able to make hydro-
gen bombs equal to 100 million tons
of TNT, with which no doubt West
Berlin and other places of the world
could be blown up. At the end of
the same dinner, a menu was passed
to the Soviet dictator, and he was
asked for his autograph; along with
the menu, a Soviet ball-pen was
handed over to him. But the wretch-
ed thing did not work. So, Mr.
Khruschev took out his own pen
from his own pocket and signed his
name, and then said—I am quoting
Mr. Khruschev’s own words—

“Mine writes. It is American.
You have to recognise when a
thing is well made.”.

This is Mr. Khruschev’s own com-
ment on the state of consumer goods
production in Soviet Russia. Finally,
what we shall get is high—cost eco-
nomy.

Mr Speaker: What about the food?

Shri Masani: Food was good; food
at Soviet dinner is always good for
the ruling class, and for visitors of
the ruling classes.

Then again, the effect of this Plan
will be a high-cost economy. Today,
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Staie and private monopolies are ex-
torting what a professor has called
“near-ransom prices” from the con-
sumer. Just to give an idea of the
gap between the price in the world
market and the price in India, let us
take penicillin. The import price of
penicillin is 10 np. per million units.
The cost of production at Pimpri, or
the price of the Pimpri penicillin, is
Rs. 1-25 per million units. So, when
we can get penicillin at 10 np., we
have to buy Pimpri pencillin at
Rs. 1'25 per million units. This is
the gap. This is the price that the
consumer has to pay for thig kind of
planning or misapplication of plan-

ning.

The result is that large-scale smug-
gling is going on into this country,
because when you create a big gap
like this between the import price
and the local price, smuggling is in-
evitable in any part of the world. So,
we have a high-priced economy.

If you have a high-cost economy,
how do you propose to export? Shri
Somani whc spoke before me has
made, and the Plan itself makes, con-
stan{ references to the need to ex-
port. But how can you export when
your cost of production is so high?

Look at the price of sugar. The
price of Indian sugar is Rs 700 per
ton. The world price of sugar is
Rs. 400 per ton. Not even the ablest
Minister can persuade people abroad
to buy our sugar when it is selling
at so much above world prices.
Therefore, the export effort, which is
so important, will fail.

Mr. Speaker: Is sugar in the pub-
lic sector or in the private sector?

Shri M. R. Masanl: That do=s
matter. My point is that the
economy is being made high
wag not saying that the priva
tor is cheap. On the contrary, I
that limited monopolies created
the barrier of protection are
the consumer, and the private
preneur is doing at least ag much

.3@5&?%35
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the public entreneur, That is why

Shri Harish Chandra Mathur: May
I just ask a question? What happened
befere the public sector came in?
What were the sugar prices much
earlier, before the Plans started?

Shri M. R, Masani: My hon. friend
Shri Harish Chandra Mathur is for-
getting that I am not speaking on
the essence of the public sector or the
private sector. I am pointing out
that, as a result of the priorities of
this Plan, we are producing at high
cost. We are producing certain things
that we need not produce, and not
producing other things that we should
produce. 1 am not trying to judge
between the private sector and the
public sector. I said earlier that pri-
vate limited monopolies are holding
the consumer up to ransom by charg-
ing very high prices. If Pimpri could
have been in the private sector, it
might have been just as expensive
as it is now, because we insist on
producing things which should be
imported, while not producing food,
raw materials and other consumer
goods at which we are good.

Now, the question may be asked:
Why the Third Plan on the one hand
got such good objectives, and why on
the other, does it by its measures de-
feat its own purposes? Why this per-
versity, which Professor Bauer has
so well defilned? There are two pos-
sible reasons. One is that it may be
ignorance of the economic science, a
lack of understanding of the prob-
lem. I have to much regard for the
hon. Minister and the gentlemen who
sit on the other side to think that
they are doing something that is so
self-defeating with their eyes open.

Therefore, one hag to look at some
other factor which must make them
behave in this manner, and I cannot
help saying that that factor is the
factor of doctrine or dogma. I make
bold to say that this Third Five Year
Plan is not a plan of economic deve-
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iopment at all (Interruptions) be-
cause its primary interest is not in
the development of the economy but
in certain political and social objec-
tives which are frankly stated at
in other parts of the Plan. I go so
far as to say that this is not even a
socialist plan of economic develop-
ment because Socialism implies two
things, a rising standard of living for
the common people and greater equa-
lity. T have shown earlier that far
from trying to raise the standard of
living of the people, the Second Five
Year Plan has either depressed it or
is making it stagnate and the that
Third Five Year Plan gives us ample
warning that if one thing has to be
cut down it is the consumption of
goods by the people.

Now, at page 26 of this document,
this is what is said:

“Ag it proceeds, economic deve-
lopment may widen disparities
between rural and urban areas,
increase differences in levels of
development in different parts of
the country, and accentuate the
problems of economic inequality.”

Therefore, I say this is not even a
socialist plan of development (Inter-
ruptions). Then what kind of plan is
it? 1 would say it is a plan to foist
on the people of this country the So-
viet pattern of State Capitalism.

Mr. Andrew Schonfield, who is a
Liberal and a great friend of this
Government—he has visited this
country, I think, twice by now as the
guest of our Government to study our
institutions—has said about the Se-
cond Plan, not the Third, after going
back to London after a visit to India:

“It is a Soviet type plan—-
and it is a Soviet type plan which
errs towards Khruschev rather
than Malenkov”—

This is from the London Observer,
and this is very interesting. Mr. Shon-
fleld refers to two types of Soviet
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plan. As is well known, Malenkov
believing the people a little more to
eat, more to wear and a little more
of consumption goods and comfort,
while Khruschev stood for tightening
the belt in the interest of heavy in-
dustry and militarisation. Mr. Shon-
field says:

“It is a Soviet type plan which
errs towards Khruschev rather
than Malenkov; the consumer gets
a very small look-in",

I do not want to suggest that my
hon. friend, the Minister of Planning,
is consciously trying to impose a
Communist economy on this country,
but I do suggest to him that he is
being made a party to that attempt,
without his understanding where he
is being taken (Interruptions). He
may yet open his eyes even now and
watch the direction in which the
Mahalanobises are taking him, with
their undisguised admiration for the
Soviet and Chinese dictatorships.
After all, Prof. Mahalanobis, who is
a Communist fellow-traveller, is a
member of the Planning Commission,
of which our Minister is the Deputy
Chairman.

Now, why do I say this? Why does
Mr. Shonfield say this? It is because
this Plan ig obsessed with autarky
Autarky is a desire to attain self-suffi-
ciency.... (Interruptions.) If my hon.
socialist and communist friends would
care tg listen, they would learn a lit-
tle.

Shrimati Parvathi Krishnan: We
doubt it.

Shri M. R. Masani: Then they will
be in a better position to reply. Let
us put it that way.

Why are we obsessed with autarky?
I tried to count in this document the
number of places at which his ob-
session with autarky finds its way
under the phrases “seif-reliant” and
“gelf-generating” economy which is to
be attained at some places in ten
years and at other places in fifteen
years. The Plan is a Httle inconsist-
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ent on that point. But over and over
again, it is said that this Plan will
make India completely self-dependent
and independent of the rest of the
world within 10 to 15 years. For re-
ference, I might mention that this
claim is made at pages 24, 26, 29, 48,
50, 107, 116 and 138. If somebody
goes into it more carefully, I am surc
he will find double the number of re-
ferences I have given.

Now, why this idea of self-suffi-
ciency? Where does it come from? I
suggest 1t comes from the Soviet
Union  You will remember that the
Soviet Union started its planning at
a time when Soviet Russia’s hand was
turned against the rest of the world
and the hand c¢f the rest of the world
was turned against Soviet Russia.
Therc are three differences between
us and Soviet Russia.

An Hon. Member: Only threz?

Shri M. R Masani: Yes, thrce big
differences. One is that in  Russia,
there were not enough people, and a
great deal of land; in our case, we
have too many people and not enough
of land. The second big difference
was that Soviet Russia started with
the zeal of converting the world by
force to its own doctrine, while we
have no such pretensions or pro-
fessions. The third is that the rest
of the world was hostile to Sovict
Russia while, in our case, there is an
Aid to India Club which is pouring
out its wealth for our benefit. There-
fore, there is nothing in common bet-
ween our position and the position of
the Soviet Union in 1919 and 19020,
Yet we are hlindly copying this ob-
session with heavy industrialiration
which came from the desire in Soviet
Russia to strengthen the nation mili-
tarily and materially against sn on-
slaught which was expected from
the rest of the world In other
words, being a peace-loving
Power, being the country of
Gandhi, without knowing it, we are
following a track which may make
sense for a military power out to
conquer the rest of the world but
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[Shri M. R. Masani]
which makes no sense for a power
which is not able to defend even its
owp frontier. The idea of self-suffi-
ciency is at the very root of this
Plan.

Mr. Speaker: Does the hon. Mem-
ber mean to say that without indus-
trialisation the standard of living
can L. increased? Does he mean to
suggest that we should have only an
agricultural economy?

Shri M. R. Masani: No, Sir. We
believe in all-sided industrialisation.
1 used the word ‘obsession’, because
there is concentration on a certain
type of heavy industry ke steel and
not on consumer good: (Interrup-
tions).

Mr. Speaker: The hon. lady Mem-
ber has become a little vociferous.
Let me ask my question,

The simple point is this. I am
talking from the ordinary layman's
point of view. We have to industria-
lise, whatever may be the proportion
of industries. Otherwise, the stan-
dard of living cannot be raised,

Shri M. R. Masanl: Correct.

Mr. Speaker: If so, some more
money is being pumped into the
cconomy. In the First Plan, it was
Rs. 5,000 crores; in the Second, it was
Rs. 6,000 crores. It is equally divid-
ed between the public and private
‘sectors—practically.

Shri M. R. Masani: Not now.

Mr. Speaker: In the tirst two Plans.

Whatever additional money is put
into the country by way of industria-
lisation in the public sector can be
eanily mopped off in two days. One
is by withdrawing it by way bof
savings; the other is by producing
more consumer goods.

Shri M. R. Masani: Qute right.
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Mr. Speaker: Agriculture, sugar
cement, cloth—wearing apparel, hous-
ing, production of foodgrains—every
blessed thing is in the private sector.
What prevents the private sector from
producing more and more and then
mopping this off?

Shri M. R. Masani: I agree that

should be the policy. But what is
happening. ...
Mr. Speaker: On the other hand,

the impression is created that the
private sector wants to depend on a
scarcity economy. There are two
ways of mopping up this money. If
the same quantity is there, the prices
will increase. Therefore, to cope
with that, additional goods must be
produced. But instead of taking the
trouble to produce additional goods,
we get the old goods and they get
all the money for the same goods. Are
they not trading in a sacarcity eco-
nomy?

Shri M. R. Masani: I have said
before and 1 say it here that today
we are being dominated by a vested
interest which is more dangerous than
any other.

Mr. Speaker: If there is famine in
Benga!, people run towards the Gov-
ernment and agitate for opening fair
price shops. Is there a single mer-
chant anywhere in this country—pro-
ducer—who opened a fair price shop?
Therefore, ultimately Government has
to satisfy the wants of the people.
Whatever may be the form of gov-
ernment, is it a means to an end or
an end in itself* Therefore, the ordi-
nary man is obsessed with this.

Shri Ranga. The Government has
to perform certain functions. It has
got to justify itself. But that does
not mean that it ghould monopolise
all the pevple’s savings.

Mr. Speaker: I want a simple
answer to my question.

Shri Tyagi: He cannot discuss
with the hon, Speaker like this
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Shri Ranga: I can discuss with the
Chair.

Mr. Speaker: 1 cannot understand
it unless you say that there shall be
no industrialisation. People do not
eat steel. There are some machinery
and other things which produce more
money in terms of goods and bther
things in the country. How is it to
be taken away except by production
of more goods, which is in the pri-
vate sector?

Shri M. R. Masani: You have put
vour question, Sir, and I shall try to
answer it. I have said before in this
Hcuse, and I repeat, that the threat
to this country’s economy today
comes not only from Government; it
comes from a very unfortunate com-
bination of elements in Government
and elements in which you have called
the “private sector.™ I have said
earlier that today the vested interests
in India of which the Indian people
ought to be aware are those in office
and their satellites in business who
are working hand in glove to exploit
the masses of our people. Thig is a
combine, this is a cartel, organised by
those in office and those in private
business for, whom certain monopo-
lies are oreated, certain protected
fields of consumer goods are created
where no competition is allowed.

14 brs.

As you know, Sir, 1 stand for a
point of view which believes in com-
petitive enterprise, which believes
that there should be no controls, no
restrictions, that any one wanting to
produce anything should be able to
do so without going to the Govern-
ment for a licence. It ig the issue of
licences, giving licences to some and
denying it to others, that creates
monopolies where the private sector
is able to exploit the consumer in the
manner you have depicted And I
say that the speech that you heard
just before mine from the Congress
benches, welcoming the Plan in a
fulsome manner, gave expression to
that alliance between those in office
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and in private business making the
best of the good time provided by
this “socialist pattern”. I do not
stand for that private sector. I think
the bulk of the private sector does
not deserve a pat on the back for its
behaviour any more than the Gov-
ernment does. Therefore, it is an un-
holy alliance between the State capi-
talists and some private capitalists
against which we have to fight on be-
half of the interests of the middle
class and the peasantry of this coun-
try.

Shri Tyagi: He repeats “State capi-
talists”. 1 cannot understand what
he means.

Shri M. R. Masani: 'The State
Capitalist system has been described
extremely well by the Yugoslav Com-
munist leader, Mr. Djilas, in his book
The New Class, of which I shall be
glad to present my hon, friend with
a copy. The whole book is on the
phenomenun of State capitalism.
That phenomenon, if 1 may explain,
is that people who talk of “commu-
nism” or “socialism”, masquerading
in those colours, are really creating a
society where they and their children
and their friends and their clients are
able to exploit the common people
for the benefit of the new ruling class
of the State capitalists. I will not
go further into that. I leave it to
Shri Tyagi to study that book. The
answer comes from Communist
sources. State Capitalism is what the
Yugoslav Communists describe ag the
prevailing state of affairs in the
Soviet Union, which we are trying to
copy.

1 was saying that this obsession
with autarky is completely unintel-
ligent, because we are not in the
position of the Soviet Union, because
we are not opposed to the world,
because every one wants to help us,
and we do not want, in the next tea
years, to turn our back on
Here is what Bhri G. L. Mehta, our
former Ambassador to the United
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[Shri M. R. Masani]

States, said at the beginning of this
year. He said:

“It is now recognised that the
need of foreign exchange is not

an occasional rescue operation,
but a continuing phenomenon
necessary to enable emergent

countries to have ‘dcvelopment
with stability”

This continuing development may
well take us half a century. There is
nothing to be ashamed about it. Even
today in the United States there is
more foreign and European capital
invested than there is American capi-
tal in Western Europe. The Ameri-
cans do not mind it. It is not a sign
of backwardness,

We are short of capital. That is
not a position that is going to change
in the next ten or fifteen years with
all our efforts, and I support them,
to control our population. That im-
balance will remain for many genera-
tions to come and, while it remainss,
we shall want more capital per man,
and that capital not being available,
we should be able to get it from
abroad. Therefore, this whole Plan
is vigited by this position that it de-
sires us to become independent of
the world in the next ten or fifteeen
years.

I want to ask the Minister: if we
proclaim our desire to become inde-
pendent of the world, why should
they buy our exports? Surely the
corollary of selling our exports is that,
when we have balanced our own
economy, we shall buy their imports,
we shall allow their goods to come into
this country. But if we are obsessed
with this idea of autarchy, how will
the rest of the world be reconciled to
it? If we try to dump our goods be-
low cost to the sacrifice of our own
people, it is not going to be counten-
anced by the rest of the world. That
is the diffticulty.

1 therefore feel that this Plan, ins-
tead uf developing our economy,
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places it in a strait jacket, ties it hand
and foot, and then asks the Indian
people to deliver the goods. No
people, not even the Indian people,
can deliver the goods if their hands
and feet are tied in this manner. The
danger is this, that by over-centrali-
sation, the States will lose their
their rights, will become mere glori-
fied municipaiiiies and district local
boards if they do not look out.
Secondly, there will be a concentra-
tion of political and economic power
in a few hands. This will mean that
the Fundamental Rights under the
Constitution will be endangered. I
do want to say to my friends on the
right who are interested in trade
unions, that if they think that while
other rights will be destroyed, their
right to strike and the right of col-
lective bargaining will remain sacred,
they are making a mistake. One of
the first curbs and blinkers will be on
the working class, not to ask for
higher wages and not to go on strike
in pursuit of their demands.

Therefore, I say this Plan is a
threat and a danger to the working
class, to the peasantry whose land it
wants to take away, and to the middle
class who make up the bulk of the
nation. The job of those who bclieve
in the real economic development of
this country is to educate the bulk
of the people to thig threat not only
to their standard of life, but also to
their way of life.

Wt wwew fog . ww wEET,
oy qrEf & gt off qae § W
¥ a1z {7 gy /v R e & o g
& fdw w¥, 8few 37 o) & 4
faw & aweaw ST ¥ wAwAT N Far
v & & aven § fE ay wwiee
fegema &Y wni & ard aver af &
afeT & @ & a9 g0 qx B wEAr
et g fe oY frer oft warlr wwe
w §, 0 & wy feer ot §, sew &
T § fewr § 1 of warht o aniw
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arél & gax AxN 1 g ¢ fe g &
ITART F JY a|Y & AR A 7]
2, FFTHT LY §, IT T SqTRT IJATEA
g wifgd | & g g g s afz
W IaPt )X aw A fear amar
2 & W ek @ a@
o 9T a9 7 faqr avar @, Oy feey
atg W wsaw< e o WY wg I
2, 9 ¥ A w1 N T @ A
ECuE ]

@ y= gg ot @ fr oafs ard
IARN F AT § A IT IJURN W
T WTEAE FHT F A @ & fa@
dqre § 7 qgit WY ®C 9q MRET dI
FT AAF I&AT § &Y T FRT AY IT AR
NG AR & o fae @3 € &=
# @ N % A%g faadr @
FEER A a6 § IT T |EAAT 7
AR A mag ya@ErR
21T 72 gamfEl F a9 o g
mATH ¢ ) 4g IR A IR G A
# 3T 7 AgAT g 4T WX HEEA @)
ot g | afra § aawar g fEoard
IR F1 w7 fawm FET R A AR
fad aTeT & g @ &Y Awa & W
T A A grav & At faar ard gy
& fawma & fegmam w1 ot wfewfas
fawra afY & /%

IE % @ W IO & fawg
# wrw §, & fad s wign §
el fm o
TG W= amy § afew o e
X W wfeT a% afy af frewd &,
Qg gmaad a1
TIHAT A Az $Y {f & 1 gt 9T
o §% & w0 W T § | A I Qe
TR T A S wagl ¥ A g
o § Wi ve wTW T gW e
T, Swfifona 9T owr I WY o e
T § Nfs woir oe & o ol S
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R far tms@ Efs i dm &
A HisAE I wawy
wr§ ft Jurr IR ag ofeww deT ¥
&Y 47 STRAT &weR F AW T wwar @
T fAagw g fe O s e &
s & @ @ § fm oy ofeas
T F IO ST AT, T A AW
T el ag & T T T
fFradmrRguifesTTfagd
=i ot Wi N IR 6w W
qF § 7 € a7 gt ¥ 1| e
Y fe faadr & § wix form wr fare
AR qarY off § off feqr 8, gw &
TR # & g g ¥ 5 aome W
Aifa aqr ¢ aur 39 ST & IR A A
wr Afa & fom #1 ag qR Tww g
fort % ag gz SaaraT wad ¢ 7 faod
Y ¥ agr uw el a7 oard o)
AT 8, SFAT KT A W ATE WA
NG oy § & W g W T
arar & e ga ot av 2 3 &, o= ww
¥ 9 s g f fe owwr
I% TH QAT & T A w1 fagmer
fraifea a€Y faar g & A IemmT
*1 57 § aE frw qF1T 8 gA7 919 Wi
I A% ™ & a1t § N fafewm fagr
fafodm & &, 37 ®t 771 &7 T w4y
ATTY qq AW "W wY ITHIT o
=it A &1 gaww @ &2 A ) qen
2| W A & g T &1 Y ww Jw
3§ fo 20wl g0 AT T WY &
T vo aTW AW qr ok &¥ | AW
™ fagry % a7 fogy a9 3@ ¥ X
7y frewg fear ang fe & JaTer s
L LN A GO R L
swqwe ¥ a9 vy O gt wifgd
T @ ¥ wfws & 30 & qrg wy v
qgwit § aw fox ofews dwev v o
wrlt ot @ w, s fo o wg
aven o qfows der N aqg ¥
v s § faw o & il dwx
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[ woraiar fag ]

s ¥ | F fadgw s WA § R
uw ¥ fggeam A gyfa & waw o=
affy domr # o frflg geadTa
TYHAT H 7 & T AL T TEAT JATHT T4
forg ¥ w0 I AT, wOF I A,
frear o & wrfaat &7 7w g @ &,
7 gfra q=adta Gt 34y fear o
o Fzw &, ag Fr¢ g Af7 fwifa
7@ w7 ¥ 1 AT W FER 7 99-
affr qraAT & o agy At
T, fom 71 A ag g fF
e ol CaE o R E L
T wTgwd, qwfawe foreay A @ g
. 3EEA faaen gaTao g afgg
ag AT A a7 S | T F a7 A9
TG I q@ ¥ TO[@ &% dar g
dafes w190 w1y & GHC A@AT § |
wgaT W @E 9%y & wger gy dar
T A% §, AfeT IN QX ¥ fag T
) owaT AR FRN, FEO awWAg AgY
iy | wyife d=T g TvT QM Fream
¥, afeq 39 w1 &7 T qRAT FAR W
aft <l | a7 T Tfer § dandta
Tt ¥, forw T W oaAT w
o 5% W e A wited

& frdga 7T w1ga § fe 97
 av # g fazm &9 ¥ ofada
LR A UL B IR SUBEL L
v e & fer & Y @1 w1
qravre wra § fe enft ga agt 0w
Lo WTW WY AFTTE, I ¥ §TQ g
g affy QAT § §F T o A
s W 9z wrd 1 wifes 3y few
aE W urae @ e gw A ol
i § e ot guTh AT gw
e ? 1 Ad W ) e
§ i T W W g, W ok el
s Ry s feagm W war
s ¥m IR FET R Wi
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W UET F AT qATAT R, Y Y gH
wd € f5 gw 99 affg Qe &
T AT HEE | { FUS 0 AT AW
awre g fom & fod awwre #t s
T & g raEedr qg

14.11 hrs.

[Mr, DEPUTY-SPEAKER in the Chair]

q quAT 9rEar g 5 wan ag wew
T AT qGT FT QAT E 7 WG 7
g g% &1 fawg faar fedy g
& fFar, gam? Ao% FT AW FQ go
fazra frar o 02T vaat & fafeed
Taré, Fazfwz aaman, w® oifaanse
N fafeen aart | mfav o=FR it ar
ag s foar faar feet gvomn &
# Fgm f ag st 99 awfa geftg Ao
A gL AR W TS} F® A
AT AT & AT & avE & fawrw d g
gerd W) o & AFT0 FaTe @@ o
forg doem & 9 gUR Fidegaa ¥
T faa € ST A wagw N
Ty qg Ao fHE 0% & 9o 1 S
FTEFA & 7 oT ¥ Ao & foad
waT § W A AT &, g@d wfeqi
7, 9 faird g9 & 37 3, ¥ qg Anaw
AR AT AT, A HIAAT JTH AT
o TH & §ET § AT g9 qETEA,
@ qW AT QAT ¥ ) wwE: W
ot N wad & fad g @
@ & I &1 qg AT &
@ ar ¢ fe gu faoeft gt & s
s femfanfiza s €,
afew ara Y a0 gy F§ fs 7 amR
&1 9 w1t § ag Tt ¥ ange e
foqr w1 A frdew v wigw g
fs W &7 AR w1 o aorife ¥
arge fawrw fear amam & v ax
Twhfe & i fs Rfa fafres Y



4321 Motion re:

&7 af s TeAfa § gru a9 ?
T fad @ fadza aar g ¢ e qaha
99 F¥lg qowT ®1 afz q%a a@mEr
¢ W e faar 7 qbe 77 R o
¥ fE IvTQ N gweT g @ aF, fwer
N gEEyT g9 A%, qW F &
faat @, A F TETA A AN faq
% W 39 F1 AFT T IAT I3 qF,
Mg § gaqg qfvdaw r T
Wiz afe g7 gava afadq@r & mu 58
AT B AFF IATAT & A FRT qgr
AT qFAY At W AR A TR OHEF R
FO AT G E L qg T a0OHT AL &
fe gd awTAaT ATl 8, TUEH A 2
few 99 & 9T awa 7 fFqy w17

HT gHTC 9 A1 JI 9 auig
QIIAT F1 3192 T §AT §, 99 F WY qgH
N Aed § IF WA ¥ AgT AT
3 fe mag gw wd femr & s @ §, Afew
7g faw Teg W™ 1g v §, @A™
WA E| IR AN T AE wTar
aar g, 39 ® afew F AgY Ay @AEw
2 T FE 97 ¥ oWF F@ § q§AA
7€ ¢, 2t xw ag # feufa g Af) qwe
411 g TqEE & gurS T @
g | Toah W aw W AT a9
NITTAaw I W wG AT 8 o
T g% § 9t dvm Wi ag wwew
R, yw A & A g A
Y? ATm sfve @z oF w27 qam
t e ox Ay dvET O gEd 9w
wffg Qomr w1 9 & frwar ag wgi
wg YT @ T 9 AR & e
wqT At wgd § e IA W T
¢, ToeTT wY arw At & e Q) d A
QAT w1 A W Frewr, @t ffaze
HWTAT TqT G &1 SN St orqr ey sy
N v W ¥ fad 3 a7
W frqer  woft qwit £ 0 F
TR s wr § e @ & fad
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fardY ff w321 & frawy § @ N dew
T W& e fafeas v a @
AU FTEITHqEE | W aTN
FqE @ &, v ¢, wifea g, qremA
Ig N qeR qrer w1 AR & aw
AT &1 saTA §, W ¥ Afagt ®
™y

o g4TY HofY WEYET WY QYoo Eo
far, Q00 wo fusr, wfww &M
Ay qAAT 77 feAr A g, feaan
ZT 97 &9 e, e o aw W
gframet a7 &4 grm, ®A # qr
g wifgg 1+ W T w1 @
T et & a1 ug wE fR W At
AAaga AT @ S AN AW aw gw
o 7€ w5 A o ot ot § e
uTREAY WY a5 @ & o AT g
AT MG SFT g g Wwaw &
T g AT AW Aty dvoe ) A
A AN 20 & fgar & a9 woTAY
¥ A zH Aifa fauifra s goft e
o § A WY grefasi ¥ s s
T EWETEEH L AT o R R
¥ FEY FATAT ER0 1 gw A § fw
I g e W & arT A A aed
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[t worere fiig)

FAOH A WIGAFA B Y FAAT X
Ao w7 FY F94T I3 T 7

MG qAT ¢, T WHAT @, 99
oW oatg § v aw FE qo T
vo @A AW fgrgeary & A7 AAfeE
qq WG § 1 WY FY 9 AGTY AT
faely Y 799 ® W, |9 T
do T Yo AT F IQIT AW FI
AT &7 FIT A€ ISAT | FHEY S AT
F T A 7 FT |TH o ATA TR
oW d2T g S A #®Y g\ gIeAr
% weeaey ag A av fomw
e s A & W =g FaEw
fo { Yo AT AF AW T Jr@q4 &7
FA ISAA | so AT AY AW Gar
v fomgr fraw A7 qgq 7 fyey
gAT &, 39%F AFq FAT F1 FA1 qAA
F1 ®AT @ AT | FT AT WY
Yo AT AG AN ARA FET | IO
A 7 A9 fren #@ g TAar &
ZAZA W FAT ®YT ATvHIg Aaq 5q-
fra w20 1 g g e oW ) ¢
Y #Y FeET F A fgq w2
wr¢ 0@ QAT qAe 2 faw A oEw
AW & FA 7T FT AET T FAT BT
ag q1 W B € Ao B femm Y
A wfvge FT0 qdn, weRd &
faq, mfyat © faq afeat & foq
T T | W EAffewAtw
acg ¥ Wit ey A ¥ 1w o
TarqrRg g WAl w2

W groem & ag quE v ar
t fe gew & v W winfe qfw
3} 3u ofefen qfn & fafem w@
& fod ok sgweqy 7 & ) W T A
o wwen i d e oW X
TT e FINT & W ATE W XA T T
& fw uror 3 qfer wfeew §, form w1
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qrefy 7€ faer T @, ST M o @
& faor sgawar € gl | W sqEeqr
& o 7 ¢ fr e @2 3ot W
A & foag faoelt &y ge@ ¢ 7
* ¥ fem & a g faorelt € 3
I qF T AN ¥ A F AT @7
Y INT A BT Y § @ aw T
5 4 d=1 N o oY fr faw
I & i A o gl § o
Y WO WA FFT AT qHAT
o ®¢ sgEEqr T ogveET A Ay
&1 & 98 wmEAT § e oow ar
AT 79 & Toa FATE AWy F o

AT T EW T ¥ 9 T W AN
g aAr "%y fom & gra W Fgen
oY Az @ A% faA #F e
FIAETT & 7 ATA ATTHEEH ¢, ¥ T
To & I gATE SETT @O’ & | AfE
i frm a2 ? Fagmgfe
I AT AT 8, g8 X A A
Ffeadaid 1 ogggearii & N
fe woraw e § N wew ¥ oW
R kg Ed IR
g fgg ¥ fod @ ® @ faar @,
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fazt swifem gor @, oF & ofew,
o ¥ g% ¥ vt ¥ faww @ &,
TN A ¥ aga 1 @ ¢ 39
ot 5 & graew F w7 maw §, At
# qg g Aga g f5 o wrwefai
T % AE 97 & AT F AW & FIC
wf® 9 7 ¥ TE@ § a1 gW q@
AT o¥m & o fFara &1 ST
9 g g, fowm feama & ofr &
SOTET AT AEF AT 8, 99 9T T
AW AT ALY | WG F2 (F WT gAIE-
I§ IqTA A & q%AT 2, WWeqs
FTH FE AT A w ot §, ww fow
oY AYGH F7 QAT | W 99
O F7 qGH A9 ¢ AT A 7T IN
HREE 97 9T AT IW AT FT ITANT
F7AT & Fomr qx 7« & 0 @ g
e g f& fegeama & faa femmi
F am garfas iF &, foaw am g
nFT 7 FW wE ¢, W vd J@
zo yfATA & ¥TT ITH M FT ATH
FH A w1 JA = A § 7 39%
FI@ug F7 WA @ & afE qeva
TIAAT § %9%o0 FIT TIq & AT &7
qgq § W fa @ A & oA
g fem asr g & wEwgfs
afz @ qoAT w1 fedy St T X
frm % fer & sATm g av g o
st gfrma gof & NF ¢, A1 fF ar=w
THY A F7 ¥ §. A9 K1 I & ANA
HIF AT BT | THTFA T AT §1
Lo FIIT TG TATAT ST &T THATT
M arar § A & 1 W aTE e ad)
2 T A & grawy adY A7 e EAT
FAAT FHAT § FAAK IO AT Qg Lo
w07 w1 faw aea § forwdr g% w1
a1 g1 g § W1 1« & sfame feai
N ofe: ams ¥ owr 1§ awh
R 9l Je1 wfws T v & fod
weargn faw v § 1 fer & e
T mrewre dur aff sTf | oY FAwT SR

964(Ai) LSD-7.
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21 vEer s Iz ¢ fv W
£ ot wfawe feamt & wfaw e
A W oawar dxr @ Ay A R
ft fegena & o & mfew v
g W W o frgEma # g
N afgd 9T Fowex, wfaw, ded
i Fer H &3 @@ § & 97 vfedl @
& w® o | Ty fag 9w afem w
gdfem @ ¥ fag gg awd g o
¢ & fegeam w1 o gz efew =t
? ™ a7 T3 fxar g

# aToy qoAT wigen g fe ow ¥
2y %1 grondy fasft § I=d wvg & fwardy
gedt st gfromt o wifa-
arfazy ® fasr ar€ & | 37 7 ANefeat
wiafifaft e orag g (&
T wwm fr fggema & GvET
7z WA § fE i feqema & o8
sfa o & sawy oF s Al £ 9 fe
aud IR & fov oft Ty WY weR
& fm wwf 1 sTaw ww g@ £ -
f& wrr om af fear nar & 2
wag fasfan gft o o for @
A A f& wrr afggt o @5 @
g aZi w1Aq A W HT | WAL
e Y wrara fawfae gift ot ag feam
foreft o warfas & I30 ot o
¥ I3 A A qry w7 N § IAwY SR
@y ard ot gfe w8 O T
ax Ah § ™ feq & T sgreay
@ § fam & foft 7 folt 7oy &
woAr afeai 97 w1q9 ¥ /¥

# fAaza son W g v aw
o w1 2@ & fier F o g ®
§ o gweY arr ay gvw o & oft 5y
wré wig & qun wmgw g f fanft
ot % W2 Jew o ot & frd
vy four § o+ ¥w & ww oy R ¢
fis g w2 ey i surr ot WY wy



4327 Motion re:

[ = sorowr fag ]

% gwa & oYt 3w &Y awT A g
g IFTT AW N F17 77 T g
MO arfY, AR emae N
AT qrHEA AL AT 5w 7 7w 34 fF
qOTT &% & groAr 74T 8y 2
fe fomad @ &t &1 Fw fa9 9%
YT B2 IUm F1 agrEr faw q% 0

# faaza F7Ar =3z g fr oAy
gt €Y gfez & w47 & W7 I_
ax v zfee ®r &g @ f@am A
T A% g I & WAFT I TZ &FA
&1 gy 98 § f& a3 @ g
2, I T A FTH FT WUFW
& & & wmir 7@ & feAwT ww
gy &1 q=g | A feufr gz @ f
uF AT a1 AW &Y &A@ famar
W g AT TET TE AT FATH
I 7E F WMT AT 84 I3 AMA RN
Frar gArdt s v @ fo foma wee
YA FY7 A TE F7 AL T TX | FF AF
g AREF T AT FIANA K
WM A9 A% FwA { faewme @
§FF aA9 ¥ "= w1 wrE
T FW A CEAIE
afed o qxeqr § § frazq &7
agar g fe afe o w1z & aw eA
Rl B AT & o9 w7 & o
WITH! FAAT 9T 29 %0 FIIE § A0 59
oTEq &1 gfaw 2 &, & gw oA A
&, g% € I9 v &7 few 54 fw
o f& w7 IAAT 9T AT KT ¥ WX
fog & W ywEn &1 fgr quA Al
grar g e ¢ fe g oy avoer
o & fer & A a1 W @
AT TN Y Afer g W
fF@myfeemt s guT 81 W@
T s W 3, W fppem
& wyr oWy ot T § o IR W
AT &1 1 WA & g ow w3 Y
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gfF za T ¥ femwr any
AT | TG TN AT D AT
gor foqrd Ry Afdw gaer &
2 g1 & f 77 QAT F fFaay
TgT 8, I fag Ry aA 1 wwIa
TR

o7 F& |7 74 § fF W me /gy
§ f& z9 @1 1 W AT
AT AT AT IR A A T9fqqi
Z ITET AMT AW | TAR IFTA
g7 F74 %1 vF fafw=a gemn gy anfed
e AW FW T W, w9 fafaees
 forg 7€ 78 e 7 79, M FwEy
A gard s A md, Wi owe-
FIPTT T A a9, AfFA T§ gaTar
Az g 9rEg fFowre ®E mgh
FI] F7AT HTe. AT IAF] F19 fazn o 73 )
Tq A77 # Smquy gAY SfEg 0 @
A7g &1 gmar g areg fF ogwTe
Ataa ¥ wA¥A fagr & amfas o«
g TISAT @ EU A9 Wewm W &I
gy {77 /8% = 0 F ooy
qawur N @ 0§ faEEmA g AT
agm fx @ aGmor ger wrfea
f& A1 AR oo |/ ¥ FAT forear wror
741 WgA § I« fAw wfesit w7
farafagemt & var9 o= 4@ fea
s urs A fE v & g
F7  wUA T=Ei ¥ SN feren faee
1 &9 s & o dure g, Afew
7z &71 I ¢ fa aft qawy 3 foew
& & oyl 1w W o¥ fag
Il foer & T & & 1 sET
aren § fe 3R fomrr ¥ ¥y faawie
st WY & @it 1 & fadew w T
wgm & a¥ A% W0 oW A
# v wwTT ¥ g afcads aft s
o A% TR T gy At sgr o
Tvm | W AW A% T LY G
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gt &, w9 W A w7 fe gwwr i
sE 1 wfgwe Hfow, 97 @
#q wifea, @@ & Fgm fe ag ao
A 21 FT % qg UF Tl € qAn
g W Fagam s v & fog <ot
a1 @, 9T 97 A% v 9 ¥y A=
arit # Iwiy & g ey o T
A 99 TF "HF JAAT K1 THA ATH
AEY ENOT , AF AT WY IT WTAT AE
F7 954 fF 70 AME 919 J997
¢v g A W WiAET X%

ZW @A £ 1% 2d QIFAHT ¥ FACGRY
T AT U AAAT F1 HTHEA 9@ B,
¥aA FW AR K oATESAT A9,
T qIAAD &0 F9 & A9 W 6T
AT 17 gg’_omﬂ'ﬁﬁq‘l’lﬁ' Ll
gfusr 23 & 1 957 IF AT, TR
AATAT ATT Y¥o FIIE FT FT AU
Ftz @M &7 AMAT AER £ O Ao
#71z wm ddfafas & Am o= N
T ®1 ¥ ¥ WA § AN &7 FF AT A
ATA F7AT @A & | TH A A 42
¢go FITE TYQUT TAAT AF27 H A9
A AR A AMA FTATIABAZ | IH
w4 1 3R A YT 0 % W 2500
T 7 2 AQT T4 AF AAAT A9A
U7 TH YYo W ¢¥o FITT %Y 789
®1 +ft T AT AT AT "wg A fw
T 5T 47 oo w7 1 IT
sim g w9 fEza g fs
AT T Zew 139 ¥ fAq dqre gvfr
afz qg T oo w7 & W0 fF g e
miw ¥ & fgA § WY gem, veEr
Jqqm fema, gagr W7 afer it
Iwfar & fag fegr anqmr 1 &fex
T A9 wAAT Y TAT E7 AW AV 9T
1 WA g fF v areerel 4w
IR A AR f g i st an s
™ TR R od) swea A €1 anhi
fr s arq WA &1 fygar ) Aw A
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THET AT TIIAT A FFT AT e |
oY waeaT § H A quwan fw w5 gvear
® AT & qET AT AT qwAT R
ol &1 AU 0 &7 Ay ag w12
wau &0 #1 fadw grn wifs gg
giar g & fea & 4l & W q
v s @ fem & A

AT § 04 a7 [ FF T qGAT ATQq
Rt s g o R fE o
7 &, 2o a7 3 7 nrewer fwgr oix
o A1 vE AT A WA qfw g7 g9
Fear 77 fAm 31 W 3w oyfw &
ger « o girf A AR FR AR
o g oqr Fv & fwa o Aqrr
M 78 &, A agAr Ty afer w g
FATET I TET § AT A w7 Wit am
fT o @ & zw fom ww fraga
f& oo €19t TrET ® dAm ¥
qEAMT A WA, TIEA # A qTOwT qF
f #ran 7em v v ATE W IW
=t gt www w1 o auT g 7 6
97 gz F19 A9 7% A¢Y {1 A6 I A%
f« A= T9gA aF £om o WY oy
AW AF AE 21 A%AT ¥q A% fE w9
T/ QAT § gAYA Ti7ad T W7 qeeA
qfraga v soiraw af €90 0 &
st &€ fe 1| wfady &w qv ofr
ARt & afz 4x1 gt ot § o\ dror
& it afraaa & 007 foedy ¢ T ¥ ww
AT & g & [maT I A€ )

Mr. Deputy-Speaker: B8hri P. 8,
Daulta. Now, 1 would like to say
that no hon. Member should try 1o
take more than 15 minutes. I will
ring my first bell at the end of 13
minutes of the hon. Mcmber's speech.

and the hon. Member should stop
when 1 ring the second bell.

‘Shri P. 8. Dauita (Jhajjar): Mr.
Deputy-Speaker, Sir, 1 first wish to
congratulate the Leader of the House
who happens to be the lesder of the
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nation "also for presenting this natio-
nal Plan,

Before I come to the Plan, there
are two prerequisite foundations
which are necessary for the sucess
of the Plan; one is national and an-
other international. In the interna-
tional sphere, if a third World War
comes, we should have nothing to do
with it. If we involve ourselves in
that, this Plan goes off. There is a
determined effort on the part of
America to bring India in its orbit
through various means. We need
money and they promise aid. So far
as the dramatic performance of Pre-
sident Ayub is concerned, whatcver
he said, he was asked by America 1o
say, so that India may be forced 1o
seek America's protection. An
apparant misdced by a neighbour-
ing state and the non-fulfilment of its
duty by a political party in India has
created an atmosphere that some
vested interests in our country as
well as in the international sphere
want to force us on the issue of China
and many other things to seek Ameri-
can protection. If we do that, we
are doomed; our Plan is doomed, I
congratulate our leader who categori-
cally stated the other day that we are
not under American protection,

The second thing I want to submit
is about national integration. Many
things have been said and I do not
want to go into detail. While plan-
ning, it is a good thing that we
should uplift thuse people who are
economically backward. But I have
serious objection to this type of cri-
ter'a that a man who happens to be
born in a particular caste is back-
ward or some area is backward.
Even in the so-called backward
classes, thete are forward men, rich
men having resources. By forward
1 mean men having opportunities to
have educational facilities, etc. This
is an anomaly. The Minister of a
State who happens to be a scheduled
caste man has a Brahman cook. The

AUGUST 23, 1961

Third Five Year Plan 4332

sons of both go for an interview for
a job. The Minister’s son is selected,
because he belongs to a backward
class or scheduled caste and the
cook’s son is rejected, because he is
a Brahman. This is no planning.
In planning, the criteria should be
that one whose income is below
Rs. 100 is backward; they form 99
per cent of the people of India and
they are backward people. Those
who have higher incomes are the so-
called forward people.

Coming to the Plan itself, we have
two main fields for our economic
development—industrial  and  agri-
cultural. While dealing with indus-
trv—the question of the tussle bet-
ween the private sector and public
sector. I do not want to repeat those
points which have been covered al-
rcady. But I want to say threa
things. If we are true to socialism—
now I am here on these benches and
*if' is not needed—

Mr. Deputy-Speaker: Only ‘if’ has
been removed or something else has
been removed also? (Interruptions).

Shri P. S. Daulta: If we want to
have socialism, we shall have to curb
the so-called private sector for the
benefit of the public sector. For that
I have three suggestions to make.

Firstly, the industrial houses in
the private sector do not make only
cement or iron; they make public
opinion also. They control the Press
and through the Press thev under-
ostimate the public sector; they cri-
ticise and do so much propoganda on
the achievements of the private sector
and the failures of the public sector.
Unless we break this monopoly of
the Press by the industrial houses, the
poor public sector shall have no de-
fence.

My second suggestion is this. This
is a hard fact that the bureaucracy
which has to implement our policy of
socialism ig being approached by
these houses. I do not want to
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scandalise, but there is a rumour that
many Government servants who have
to implement thig Plan of ours get
more pay from some houses than what
they are actually getting from Gov-
ernment service. We have to examine
this question very thoroughly. Other-
wise, the machinery—bureaucracy—
will not let us implement the schemes.

Thirdly, the private sector has an-
other thing which is very dangerous.
They have a lobby of their own in the
ruling party, whch wants to achieve
socialism. There are Chambers of
Commerce and they donate money
and purchase tickets. People who
sit in Calcutta and Bombay earn
pocket boroughs in backward areas
like Rajasthan. With these people
bargaining with the help of these
Chan.bers of Commerce, are we going
to achieve socialism? -~

So, my three suggestions are to
break the monopoly of the Press, to
see that these people have no
approaches to the bureaucracy and
thirdly to sec that the ruling party
does not sell our seats to the private
houses.

1 come to Punjab now. I think
the moncy allotted under various
heads to Punjab is very meagre. !
confess that for this we Punjabis are
responsible. We pose before India
and the world that our issues are not
economic issues. We do not want
economic development of our State.
There is one agitation and another
agitation at another time. That agi-
tation has reached a climax; there is
one person fasting there and another
fasting here. All people who talk of
Punjab talk of the language prob-
blem. Nobody talks about the eco-
nomic problems and of the man in
the street in Punjab. The Punjab’s
problem is not the problem of fast-
ing leaders; it is the problem of the
peasants whose lands are water-
logged. Punjab’s problem has been
associated with problems which have
nothing to do with the man in the
street in Punjab.
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Then, I resent that there is no clear
indication in the third Plan about one
thing, I leave the railway apart now.
Let me come to water and electricity.
We give water to Rajasthan. We give
electricity to Delhi and to other
States. But the peasant in Punjab
has to pay betterment levy for the
electricity which Delhi consumes and
Delhi raises a legal question that the
Punjab Government cannot leavy a
betterment levy in Delhi. If Punjab
Government cannot levy the better-
ment levy in Delhi, why do they con-
sume the clectricity bf Punjab? In
spite of many representations, the
attitude taken here by the big iven
is, at the cost of the Punjabi peasint
thcy want! to consume electricity. 1
submit that these planning masters

should take note of i. and guch a
thing ought not to be allowed to
happen.

About water, in the hot season,

when Punjab pcasant wants water,
the Delhi authurities say, give more
water to Delhi for the taps. When
rain starts, they say, “Put your shut-
ters down and flood your Punjab”.
Even the natural flow of rain water is
stopped. 1 say, there must be nation-
al integration in the field of water
flow. 1 am glad the hon. Minister,
Hafizji, is going to Bahadurgarh;—the
problem there is acute. Last time it
was planned that two drains will
bring the flood water from Rohtak to
Yamuna. It took one full year, the
bureaucrats here gave one excuse or
another and then the drains have not
been connected with Yamuna. 1If this
is national integration, then Punjab
must suffer. Many other things arc
to be said, but I am conscious of my
time.

1 come to another thing a prob-
lem which is known as Punjabi pro-
blem. Formation of a linguistic State
is no constitutional obligation, Arti-
cles 2 and 3 of the Constitution
deal with  the reorganisation ot
Sta‘es. Speciafically or even general-
ly they do not spesk of any linguis-
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tic State. There is Schedule Eighth
where 14 languages have been enu-
merated. It is nowhere provided
that each language should have one
linguistic State. There is, for instan-
ce, Urdu. Which is the lingustic
State for Urdu? As 1 gaid, there is
no constitutional obligation. If we
want to have it, we can form one.

With regard to Punjab, Sir, I want
to say that things are done which are
prejudicial to that part which is
known as Hariana. Nobody takes
the people of Hariana into confi-
dence. Things are being discussed
without taking them nto confidence.
Mr. Deputy-Speaker, Sir, with due
respect to the Prime Minister and also
the Home Minister, I want to say
that if the authoritics want to ascer-
tain the views of the people of
Hariana, they should not consult a
defeated man in the Parliamentary
constitucency or a dethraned raja—
they are not our representatives—but
they shrould consult those hon. Mem-
bers who have come here to  this
Housc on adult franchise. They are
the true representatives of our people.
No meeting is called of the Members
of Parliament from Punjab. Things
are discussed and decision taken by
having meetings with some leaders
who have nothing to do with the re-
organisation of States. Reorganisa-
tion of States is a subject for the Par-
liament to decide. At least let the
Members of Parliament from the State
concerned be consulted, let there be a
formal discussion with them where
the matter can be cxamined. There
is also one independenent Member
trom Punjab. We Sir, people of the
Hariana do not want any change in
the status quo at present. It
may be made clear to the au-
thorities and to the so-called leaders—
they can be leaders from heaven, but
they are not from Hariana. Why do
we not want it? It is because this
question of reorganisation of the State
firstly because of the dishonesty of those
who were put in Dhar Committee and
now because of the activities bf the
communalists, has been 30 much confus-
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ed that at this stage any change in
the status quo will only result in
great harm.

There wag the Dhar Committee which
went into the question of reorganisa-
tion of States. There was also the
All-India Linguistic States Conference,
There would have been no harm if
the Punjabi Suba had been created
by that Committee. The Hariana
Prant also could have been created
then, It is really a shame that in
that report it is written that because
the Sikhs live here, because the Jats
hve here and these pcople have those
feudal tendencizs to be rulers and
therefore this area should be exclud-
ed from linguistic States. This is the
root cause of the entire trouble.

Sir, two yecars before, here in this
very House, out of 500 Members—you
can take into account the 250 Muoia-
bers in the other House also—I was
the only person to ~ay that after the
Gurdwara elections a great agitation
would be coming, you would have to
tackle this question when the com-
munalists take up the initiative and
it would be better if the question was
decided before that. When 1 said that
nobodv paid any heed to it. Now
whein the communalists have  taken
the initiative. every day there is a
letter, there is a Jetter at 2'0 Am..
there is a letter at 5,00 p.m. What is
it all going to do? It is not going to
solve any problem.

Sir, the Punjabi-speaking State and
creation of Hariana Prant should not
be confused with th. question as to
how the communali'ts are to be
fought against. Thig has nothing to do
with it. At this juncture if any change
i« made, it would mean another con-
cesi.on to the communalists. They
have aireadv secured two points. One
point is that your executives have no
access to mosques, gurdwaras and
mandirs. Another point that has been
secured is that the courts also have
been excluded from the precincts of
gurdwaras and masjids. Now you can-
not get a court’s decree executed
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within the precincts of a gurdwara. Sir,
the communalists have secured many
points in Punjab. For God’s sake do
not write so many letters. Sir, there
is a race between the Opposition
parties and the Government to appease
the communalists. I say they are not
go'ng to be appeased, they are to be
fought with, and fought with courage.

Sir, 1 do not want to take much
time of the House, but I must point
out one aspect of discrimination. The
position of the people of Hariana is
like this. So far as we Members of
Parliament are concerned, we are not
for any change at this juncture. Cer-
tainly, we are not for a unilingual
State, and except for the two gentle-
men who have put in their signatures,
we, Members from Hariana, all diffex
from the Prime Minister’'s statement
that Punjabi is a predominant langu-
age of Punjab. In the Hariana area the
local people never speak  Punjabi.
Ev.:n the people who have come from
outside and have settled there cer-
tainly have not chosen to speak Pun-
jabi. This is a secular State, One can
change one's religioi, one can cnange
one's home, You, Sir, can change
your home from Montgomery to
this State. Why can't an individual
choose his own language? It is not for
the Prime Minister to decide, it is for
me to say which is my language. Take
the census. That is the way Govern-
ment ascertaing the truth, What is the
position? Not even one per cent of
the people in Hariana, according to
the census, speak Punjabi. How much
are we? We are 42 per cent of the
Punjab. In Kangra, if you say Punjabi
is the predominant language there,
unfortunately, the Punjabi Hindus
who speak Punjabi refuse to say that
it ‘s Punjabi. This is a bad thing. But
thers ic another thing also. When
somebody associates a particular
language with his religion as the
Akalis have done saying that Punjabi
written in Gurmukhi is their language,
anoth::r religion has the right to dis-
sociate with it and say that it is not
their language. So it is a bad thing
that Punjabi is not the dominant or
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subordinate language in Hariana and
in Kangra the Punjabi-speaking
Hindugs do not accept it as their
language.

Shri Tyagi: I think, Sir, what the
hon, Member speaks about is not rele-
vant to the discussion. Let him say
something about the Third Five Year
Plan.

Shri Rajendra Singh: The Prime
Minister has raised this matter in his
speech.

Shri P. S. Daulta: Sir, before I sit
down I want to say one more thing.
In the papers some  solutions are
offered. taking away of two or three
districts of Hariana or part of Pun-
jab. Further distintegration is being
suggested. We oppose that. We disin-
tegrated in 1837, we refuse to be fur-
ther disintegrated in 1962, We are
part and parce! of Punjab. If the
stutus quo is to be changed, then the
Hariana Prant has to be created. Let
the Government be ready to face
another agitation, We will not like
two or three districts being merged
with Delhi and placed under the
municipal corporation thereby depriv-
ing us of our rights.

Mr. Deputy-Speaker: The hon.
Member should conclude now. What-
ever he may do outside, he should
not do the same thing with the Chair.

Shri P. 8, Daulta: Sir, I conclude
with these words that neither the
creation of a linguistic State nor the
disintegration of Hariana is acceptable
to the Members of Parliament here
—it may be acceptable to two defea-
ted candidates or some ex-rulers.

Shri Bhagavatli (Darrang): Mr.
Deputy-Speaker, Sir, while moving
the motion the other day, the hon.
Prime Minister made a pointed

cuu;buboendvenmtha
objective of the Plan, I think it is
good and proper that emphasis has
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been given on the social
of the Plan.

objective

Sir, two aspects of the Plan are
very important. One is the method
by which we want to implement the
Plan. I think that is the democratic
method. A big question has been
posed before everyone of us in this
country, whether we are going
to make the Plan a success through
democratic methods or not. If we
fail to make the Plan a success
through democratic methods, 1 am
afraid, we are doomed,

The second important question is,
what is the objective for which we
work? Now, it has been made clear
that socialism is the objective. We
want to change the social structure
on the basis of socialism. What 1
want to say is this, that so far so
many political parties swear by
socialism, but very few of them
speak about socialism to the people.
We have very much less education
on this subject. Pcople generally do
not know what is socialism. What
are the fundamental ideals or prin-
ciples on which socialism is bas.d?
Shri Asoka Mehta has written in one
of his books that socialism in under-
developed countries means solving
the problem of capital formation,
production and also equitable dis-
tribution. These aspects have to be
made clear to the people in general.
There should be good education in
this way. Otherwise, we cannot
enthuse the people for a socialistic
plan. And unless we have the pro-
per climate for it, I am afraid, we
cannot make the Plan a success. So,
it is very important that every one
of us tries to impress upon the peo-
ple the necessity of realising the im-
portance of socialistic planning. At
present, there are forces in this
country which are working aguinst
socialism. We can very well see and
hear in this House how those forces
are at work. They are propagating
very cleverly: they have tried to
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show that the public sector is not
functioning properly; they have
tried to show that co-operative
farming is no good for the peasants.
At this stage, if those who want
socialism to succeed in this country,
do not come to the people and tell
them “Look here, the solution of
your problem lies in the socialistic
planning” what will happen?
People, for whom we want socialism,
they may be swayed away by in-
terested propaganda. They are, as a
matter of fact, swaved away by
interested  propaganda. So, it is
very important that we build up a
strong public opinion in favour of
socialism.

I also feel that it is necessary for
national integration. It is no good
asking the people to feel as one
nation. We are mow speaking off
and on about national integration.
Personally 1 feel that in pre-in-
dependence days we lived and acted
as one nation, because then we had
the ideal of fighting for our freedom
before us. Now it is no good telling
the people of that. It is better to
have some other ideology which can
inspire the people to feel as one
people. 1 feel that only socialism
can do that; only that idealism can
do that; only that philosophy can do
that. If we can give such an inspi-
ration to the people, that they have
to build a new society, that they
have to change the social structure,
that they have to build a new socia-
list economy, then they may forget
all these communal and provincial
and other {feelings. We have to
hit the demon of communalism etc..
indirectly, so that it cannot rebound.
If we merely go on repeating those
terms, we are only accentuating
them: we are not minimising their
effects; we are not lessering their
effects. 1 think we can do away with
the evils only if we can inspire the
people with new ideals of building
up A new country on new socialis-
tic basis.

There is one important thing. and
that is the implementation of the
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Plan. The crux of the Plan is the
implementation of the Plan. No-
body says that the Plan has not
provided for this or that. I have
read the amendments and I have
also listened to the speeches. In those
amendments and speeches hon.
Members have made very many Ssug-
gestions. There are provisions for
all these suggestions in the Plan.
Nobody can say that there are no
provisions for all the suggestions;
there are provisions. The amount
allotted priorities may not be ac-
cording to one’s wish.

So, the main problem is how we
can implement the Plan. Generally,
people accept the Plan. They do not
complain much against the Pian.
What they complain is about its im-
plementation. So, it is for us now
to decide how we can implement the
Plan and how we can achieve the
targets within the scheduled time.
As a great economist has stated,
socialism ill-executed is worse than
anything else. We must be very
cautious about that. We say that we
are going to have a socialist economy
and we are talking of socialistic
schemes in the Plan. But if in spite
of that we cannot prove to the people
that there is change in the social
structure, then they will feel disap-
pointed. This ill-execution of the
socialistic Plan will create dissatis-
faction among the people and they
will lose faith in socialism. That
will be a real danger, because then
people will not give their full sup-
port to it. So. I think it is very im-
portant that when we talk of socia-
list economy in this country, we
have to go to the fullest length.
Half-hearted measures would not
give any result and half-hearted
measures cannot satisfy the people.
We have to go to the fullest length.

1 feel at present we are not very
earnestly or enthusiastically imple-
menting the schemes in these socis-
listic lines. 1 do pot want to give
very many figures, because figures
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may be manipulated every way. I
want to give one instance from my
experience, fror. what I have seen
in this capital city. In this capital
city, New Delhi, there are many
schools which have no buildings and
which have no land. There are
schools which have no playgrounds.
It is astonishing that even after so
many years nobody has paid atten-
tion to that. Yet, there are in-
dividuals who occupy big buildings
and big compounds. That is an ab-
surd state of affairs. We cannot go
on allowing individuals to have
such big compounds and, at thc
same time, dcprive schools lands,
buildings and playgrounds. It is an
absurd state of affair and it must go.
If these things coutinue, people will
not appreciate our philosophy and
and they will not appreciate that we
want to have a socialistic State. This
is just one instance. There are so0
many others, but [ do not want to
refer to them.

Even now, the disparity in wages
and income is very much in this couii-
try. That should go. As a trade union
worker, 1 know that the wages of the
wurkers have not risen very much or
to the expected level. There is no
doubt that they have got something
more, but prices have risen, eveiy-
body knows that and, according to ihe
present price level, their real income
hag not gone up. It is also a general
complaint that the increase in nat'o-
nal income hasg not bcen equitably
distributed. It is very important that
we should see that the income Is
distributed equitably, at least as far
as is practicable in the situation.

Mr. Deputy-Speaker: The hon.
Member should now conclude,

Shri Bhagavati: 1 will now refer to
some problems in the State of Assam.
As against a national Plan of Rs. 2378
crores, Assam’s first Plan wag of the
order of Rs. 20.84 crores, one of the
most modest in the country. It did not
touch even a fringe of the problemn.
In the Second Plan, the outl. y for



4343  Motion re:
[Shri Bhagavati)

Assam was Rs. 57°9 crore; and that
has not been able tn do justice to i1e
State except a co-operative  sugar
.mil] at Dergaon, ncthing worth men-
tioning has emerged at the end of the
Second Plan.

So, Assam has a verv special caso.
"The Third Plan, I hope, will compen-
sate for the shortcomings in the first
two Plans. With its vast and variegat-
-ed resources, Assam presents a groat
challenge, a  challenge net only to
develop a hitherto  under-developed
region of the country, but of building
up a sound and prosperous industrial
economy in this strategic forntier
State.  lit iy hoped that the Govern-
ment will take cffective steps to meet
this challenge.

15 hrs.

The economy of the people ol
Assum, specially in the agricuitural
sector, has aiways been adversely affe-
cted by floods and erosion. This is
a chronic disease. Measures which
have been taken <o far are not enough
‘to control the situation. A master
Plan has to be drawn up. A high-
‘powered technical body should be set
up to draw up a master plan and
also to implement it, The importance
‘of it cannot be over-emphasised.

Mr. Deputly-Speaker: The hon.
‘Member's time is up.

Shri Bhagavatl: I am concluding
within two minutes.

Mr. Deputy-Speaker: 1 have con-
cluded after two minutes,

Shri Bhagavati: Just a few points
more.

The process of industrial growth in
Assam failed to keep pace with the
rapid industrial expansion in the rest
-of the country owing to difficulties of
transport together with non-availabi-
lity of power and other facilities.
“There are vast hill areas in Assam
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with resources untapped for want of
transport. The partititon of the coun-
try has put Assam in a very disadvan-
tageous position so far as transport
and communications are concerned.
Before partition, the distance between
Gauhati and Calcutta was 394 miles.
Now it is 627 miles. Increase in dis-
tance has increased the cost of tran-
sport considerably and as a result the
living in Assam has become very
expensive,

Agsam imports roughly 105 lakh
tons of goods per year and exports
roughly 8'5 lakh tons. The imports are
distributed between......

Mr. Deputy-Speaker: Now he should
not take up new points. He must
conclude.

Shri Bhagavati: 1 1cquest that the
Planning Commission should consider
to allocate more funds for improving
the transport conditions, rail, road and
river transport in Assam. Also. it is
very necessary that new railway lines
are built, specially one railway line to
Garo Hills connecting Golpara with
Pandu is essential.

With these words 1 conclude,

Shri Amjad Alj
Hills?

(Dhubri): Garo

Mr. Deputy-Speaker: He has gone
to every part of Assam. Now he waz
in Garo Hills.

Shri Amjad Ali: He was entering
into my constituency.

The Minister of Sicel, Mines and
Fuel (Sardar Swarap Singh): Sii, 1
would like to take this opportunity
to explsin and clarify one or two
points that have been raised in the
course of this debate about the steel
programme. I would like to state
that our approach has been that in
the course of the Third Plan
we should build capacity for
meeting our requirements in the
various sectors of our economy. There
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are certain built-in capacities in our
three public sector plants. Out object
has been to utilise this built-in capa-
city. That has been the overriding
principle while planning for steel
expansion,

The additional expansion that we
propose in the Durgapur and Bhiiai
steel plants will meet most of the
requirements of the Railways and
other construction purposes. If we
analyse our demand pattern over the
last several years; we find that a
good part of the steel consumed in
the Country has been utilised
for railway purposes but bLoth
replacement and expansion pro-
grammes, and another major part
has gone to construction in one form
or the other, whether it is construc-
tion of new buildings or of new
factories, projects and the like. The
additional capacity that we propose to
add in the course of the Third Five
Year Plan to the Bhilai and Durgapur
steel plants is to meet the additional
requirements in the course of the
Third Five Year Plan and thereafter
for railways and for gencral construc-
tion purposes.

It is well known that this is not
enough and we have our require-
ments in other sectors, namely, the
industrial sector, Whereas certain
percentage of the products that would
be produced in Durgapur and in
Bhilai would meet the increasing re-
quirements of industry, particularly
in a development stage where lot of
construction will be undertaken the
raw material ag such consists general-
lv of flat products. Even at the
moment we find that whereas the sup-
ply position with regard to other pro-
ducts is somewhat easy. the supply
position of flat products, namely,
sheets and the like, is somewhat diffi-
cult. In view of this we have to plan
our steel expansion in such a manner
that the additional requirements of flat
products are also met by expanding
our existing capacity in Rourkela
which the House is, no doubt, aware
produces only flat products, namely,
plates, strips, cold rolled strips, sheets,
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tin plate and the like. We have
made some assessment of our require-
ments of these flat products and we
fee] that even with the expanded pro-
gramme at Rourkela which will be
increased from 1 million ton capacity
to 1'8 million ton capacity and after
taking into consideration the addit.o-
nal production that would be available
from the private sector steel plants,
that is, the Tatus and the Indian Iron,
still there will be a shortage so far as
flat products are concerned. Our indu-
stries are going in a very large
measure through a stage where, as it
may appear even for agricultural im-
provements, there will be a good de-
mand for flat products of various Lypcs.
It becomes necessary, therefore, to
make a provision for manufacturing
additional fiat products. That justities
the necessity for Bokaro because
Bokaro is to produce only flat
products,

Some pcople say that we could con-
centrute on expansion in the existing
stec] plants, namely, Durgapur, Bhilai
and Rourkela, and that there was no
necessity for planning a fourth steel
plant, namely, the one at Bokaro. 1
have attempted to explain that it is
Very necessary.
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1 was trying to mention this point
in relation to the establishment of the
new plant at Bokaro, namely, the
type of products that will be manufa-
ctured there. There is another very
important reason. The hon. Prime
Minister explained in his opening
speech—and that has been mentioned
also in the plan itself—that we should
take a long range view. What are
going to be our requirements after
the Thi~1 Five Year Plan and even
thereafler? It is necessary therefore to
have another nucleus for further ex-
pansion. It ijs, therefore, necessary
that we build up Bokaro in the course
of the Third Five Year Plan and this
Bokaro could be the nucleus for
further expansion when we can utilise
whatever additional capacity is still
left unutilised either in Durgapur or
in Rourkela steel plant and will also
be able to expand further the vlant
that wil be started in the course of
the Thrid Five Year Plan, namely,
the Bokaro plant,

Acharya Kripalani (Sitamarhi):
Have any arrangements bcen made
against breakdowns?

Sardar Swaran Singh: Breakdowns
are breakdowns. Just as Acharya
Kripalani can intervene in the debate,
breakdowng can also come in, They
have to be faced just as 1 have to
face, cven though he is such a vene-
rable leader, his criticism.

It has been mentioned and pointed
out in a characteristic way by the
revered leader opposite Acharya Kri-
palani, who, unfortunately, sees al-
ways the dark side of the picture and,
obsessed by the present difficulties,
refuses to take a long range view. I
admit that the production in the steel
plants has not been up to the rated
capacity. It is not even up to our ex-
pectation, We have, however, to view
thie shortfall in a realistic manner.
We have to remember that even in
industrially advanced countries, capi-
talist as well as communist, the gene-
ra] experience is that these new steel
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plants, particularly, if they are estab-
lished in virgin areas, take anywhere
between 2 to 3 years before they come
up to the rated capacity. That has
been the experience of advanced coun-
tries, We have to remember that in
those advanced countries, there is a
large reservoir of trained technicians—
not only trained, but highly experi-
enced technicians. Generally, they
have got the advantage of drafting
some of the experienced people for
the running in period for their new
plants. So far as we are concerned,
we took some care. I think with a
grcat measure of success, to train a
large number of engineers and tech-
nicians. We had to recruit them from
the market because, our existing pri-
vale steel industry also was expand-
ing and they could ill-afford to spare
any of the trained personnel, We
recru’ted these people, bright young
people, and gave them training.

Shri Rajendra Singh: Was there
any regional balance in the recruit-
ment of these people?

Sardar Swaran Singh: That is a
very minor matter.

Shri Rajendra Singh: It iz a very
scrious matter.

Sardar Swaran Singh: That has
nothing to do with planning and little
to do with the point that I am deve-
loping.

Shri Rajendra Singh: It has got
everything to do.

Mr. Deputy-Speaker: Order, order.

Sardar Swaran Singh: 1 will come
to that.

The people whom we recruited,
bright young people, with academic
qualifications, and with the keenness
and the will to learn, have really
picked up the treining we!l and with
that background and with that train-
ing, they can equal any other of their
counterparts in any part of the world.
But wi‘h al] that training, unfortu-
natcly. training is no substitute for
experience It is here that our bright
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young technicians have yet to go
through the period of actually handl-
ing the situation and handling the
various parts of the plants. That
would take some time. We are try-
ing to strengthen them by having
people with experience and that is
producing results, Therefore, when
we talk of the short-falls, we should
view this in this background.

My hon. friend Shri Rajendra Singh
has an eye on the general elections
and therefore raised the regonal
issue. Probably he may reproduce his
speech when he goes for the gencral
elections and so attaches more impor-
tance to that regional aspect. Regional
aspect is important only to a point.
Let us not forget that these stecl
plants are national Dblants and
it ig a matter of high m-
portance that we should get the maxi-
mum out of them. Therefore, suit-
ab’lity for that type of work should
be the overriding principle,  Even
with all the regional patriotism that
Shri Rajendra Singh may have, I am
sure, the national outlook—because hc¢
belongs to a party which claims very
high ideals—should always be there
and he should not be over-obsessed,
even cn the eve of the clections, by
the regional aspect, which. unfortu-
nately, has gripped his mind so much.

I was submitting that the short-fall
in production in these plants has to
be viewed in the background of what
I have submitted.

Acharya Kripalani mentioned about
breakdowns.

Acharya Kripalanl: 1 mentioned
about acts of God,

Sardar Swaran Singh: Acts of
God and acts of man: we have to face
both. I is not only acts of God, but
also acts of man that we have to face
and 1 think we are facing them with
whatever little courage or determina-
tion that we may have in spite of the
temporary and short-term difficulties.
We talk of these various difficulties
and the like and in thig effort. are,
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sometimes, and if I may say so, on
many occasions, likely to forget the
achievements that have already been
secured, To establish our steel capa-
city in the course of the Second Plan
and quadruple jt in this period is an
effort which has not been undertaken
elsewhere. We had to undertake that
heavy burden on account of the heavy
population whom we have the honour
and responsibility to serve. We could
not, therefore, plan lower targets, be-
cause, we knew that the requirements
of the country are so large. We have
to make a choice—to take an ecasy
line, have lower targets and then try
to achieve them perhaps with a greater
measure of success and on the other
hand, in view of the larger require-
ments and increasing requirements of
the country, to plan higher targets and
do our best to achieve them I think
we have succeeded in achieving the

‘tafgets in the sense that the steel

plantg have been established and the
expansion of the two private sector
steel plants has been completed.

Low production in the steel plants,
particularly in Rourkela has been the
cause of concern. To that extent, I
value the criticism and also the sug-
gestions that hon, Members have been
making from time to time. On thix
occasion, it ig not my intention to go
into these details, because we are dis-
cussing in an overall manner the steel
programme in the context of planning.

Acharya Kripalani and also, I think,
one or two other hon, Members have
also said something about the higher
costs. I have no intention to go into
those details. At the t'me of the last
Budget discussion, I ventured to place
certain facts and figures before the
House, I attempted to explain why
the origina! estimates were excecded.
I would like to reiterate very briefly
two points in this connection. If we
analyse all these incresses in the
estimates ag they were Arst given,
they come under two categories. One
is escalation, that is, higher wages in
India and abroad and higher prices in
India and abroad, Secondly, the civil
works in relstion to these sites turned
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out to be larger in magnitude and
more complex as compared with the
stage when these estimateg were fram-
ed. So far ag the first aspect is con-
cerned, it can be roughly described as
escalation factor. That is the common
experience all the world over. There
is nothing peculiar and nothing objec-
tionable in that. You can say that
the original cstimates that were given
were rathcer conservative and were
not ciastic cnouygn and had not taken
all these things into cons.deration.
But that does not mean that the ex-
penditure that has been incurred is
incorrect or improper.

Even in regard to the reason which
1 submitted a moment ago, namely
that the soil conditions and the condi-
tions on the site turned out to be
somewhat different, there are two
approaches to it, One iy that n these
foundations which arce generally very
deep, 30 ft. or 40 ft. or 50 ft. some-
times, either at the time of framing
those cstimates or later, dcep pits
may be actually drilled at all the
points where various componenis of
the plunt are to be located, and after
having the detailed data, merely for
the purpose of satisfying some criti-
cism that the estimates should be pre-
pured !n a more realistic manner, wo
can prepare u'l those cstimates, after
incurring an additional expenditure
and wasting a good deal of time, so
that later on an argument may not be
built, ‘Oh, you said. thaty it will cost
so much, but you have spent more.’.
That is one way. The other way is to
have a preliminary examination of the
type of site which we arc likely to
get and then go and start the work,
saying that thig is going to be the
order of expenditure, and then exe-
cute the work, effecting all the eco-
nom‘es that are possible, but not
ignoring the realities ag they are un-
ravelled, when we do the boring and
like, and then undertak'ng the con-
struction work in accordance with the
situation that we find No one can
sty that the method and the procedure
that were adopted have resulted in
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expenditure which can be avoided.
It can be said perhaps that the origi-
nal estimates have been exceeded, but
no one has been able to point out that
the expenditure incurred either in
civil workg or in escalation—the two
heads which account almost for the
entire increase in the actual cost over
and above the estimates—was incu-red
in an incorrect or wasteful manner.

While talking of thjg aspect, I
would venture to submit one point
more in this connection. We have to
remember that even with all thcir
experience, the Tatas also have had
to incur more expenditure than what
was estimated; as compared to their
original estimates, their actual expen-
diture turned out to be 30 to 33 per
cent more than the estimate, at the
time when they cmbarked upon their
expansion programme. I am nog try-
ing to criticise them. My contention
is that the nature of the work is such
that there is this likelihood of the
original estimates being cxcerder; an1
we should view it in that perspective
and not draw unwarranted conclusions
from this.

Even with all this expenditure, I
am confident that we can produce stecl
competit'vely as compared to anv
other country in the world, It is no.
for mc to compare our general indus-
trial set-up and our cost of production
in relation to it, with those in other
countries, But I can say withouy fear
of contradiction that there are very
few spheres in our industrial economy
with regard to which we can say the
same thing: on account of our under-
developed stage and on account of the
lack of experience and skills which
can be acquired only in course of
time, we cennoy say that with regard
to many other industries, but I think
that steel is a sector in which we can
produce in competition with the world,
although, for several years to come.
we shall not be in the competitive
market for export. We would very
much like to export, if we can, but
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our estimate is, our judgment js, that
the requirements in the country would
be expanding so regularly and so
progressively that we shall be con-
suming most of our steel in the coun=-
try. If we have to export, we may
export some marginal quantities, be-
cause steel is not a bulk commodity
where tonnage only decide: the re-
qu.rements; it is (the tonnage and the
various shapes of the finished product
that should actually fit in with the
requirements, All  steel-producing
countries are exporting some varicties
and importing some var eties, because
there can be temporary shortages and
temporary surplus requirements,
Everything that we sold in the world,
whether it was pig iron or billets or
steel, it was never sold at a price
which wag lower than the retention
price, So, I th'nk that that isa factor
which we should always keep in mind.

We arc lucky in the matter of our
resources. Our iron ore is particu-
larly good. We are not so lucky in
the matter of coal, but with benefi-
ciation of coal, we can definitely 1m-
prove its quality. Our boys have got
the eagerness to learn; with the train-
ing and with the encouragemcent that
is given, I think they are also very
rapidly p‘cking up experience,

I am sometimes amazed at the note
of pessimism that is struck and the
way our achievements are sought to
be belittled. It isa great pity thay this
should be so in regard to a sector
where such vital achievements have
been made. It is a difficu't sector; a
huge metallurgical plant i a very
complex industrial unit. 1 do not
want to compare, but, for instance,
in a steel plant, the maintenance work-
ghop is almost as large as, if not slight-
ly larger than, the Chittaranjan Loco-
motive Workshop. The by-product
plant in a steel plant is almost as
large as Sindri: in certain plants, it
is even larger than Sindri.

When we talk of a steel plant, we
should take into consideration the
complex nature of the wvarious oro-
cesseg that go on. 1 am sure that if
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Acharya Kripalani had given me the
honour of accompanying me and had
been good enough to pay a visit to
one of these steel plants and had
sized the atmosphere there by meet-
ing people and having a look at the
plant, I am sure that his attitude
would have been somewhat different
from what he has shown here in the
course of the debate, A steel plant
is one where a continuous process of
smelting is involved, where nature ix
conquered, and the resources of
nature are transformed into material
for the service of mankind, It is not
just a simple sory of process like
grinding flour or even turning out
small consumer goods, but the work
is fairly complicated and difficult.
Thercfore, the running in period s
somewhat large, but we need not take
any pessimistic view of this.

Acharya Kripalani: Did not the
planners consider all these things? 1
thought that they were clever people.

Sardar Swaran Singh: Yes, we did
consider all that. But this aspect that
the running in period is likely to be
long was not visualised at that time.
I admit that at that time we should
have said that after the steel plants
arc completed. they will take some
time to pick up production. I would
like to enter an alibi now that even
in the course of the next Plan period.
even when we complete the xpansion,
we should not look forward to full
production. as my hon. friend Shri
Naushir Bharucha wag pleased to
mention in the course of the debate;
we cannot expect these new ateel
plants to come up to rated capacity
soon.

We have to keep this in mind that
the production of stee] is necessary
to save the continuou« drain on foreign
exchange. Even in the initial stages,
when these steel plants have just gme
into production. there have been very
sizable savings in the form of foreign
exchange, because the material that
we would otherwise have had to fm-
port to sustain our ecomomy at the
present level would have been a very
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terrible burden. Each steel plant in
production saves roughly half ity
foreign exchange component each year.
So, that is the economy that is involv-
ed both in the matter of producing
essential goods and in the matter of
giving impetus to our industry and
to our economy, and that would also
save continuously the foreign exchange
that would otherwise have to go out
of the country.

These were some of the points that
were raised in the course of the dcbate,
and these I wanted to clarify,

Shrimati Parvathi Krishnan: in
assessing the Third Five Year Plan
which is before us, I would like, as
my hon, friend, Shri M. R. Masani,
did, to review the first two Plans.
‘The only thing js that just as he used
that review in order to try and argue
against any form of planning what-
soever, what I would appeal to the
hon. Prime Minister and the Minister
of Planning is to see how th's Plan
could be improved so that the fruits
of it would be available to a large
number of people than we see today.

Yesterday, when my hon_ colleague,
Shri Indrajit Gupta, spoke, he empha-
sised the point that the weakness that
we see in this Plan is that we do not
see the prospect of the public sector
industries dominating the flow of our
economy, dominating the pattern of
production and dominating the social
pattern that is now developing in this
country. For instance, if we take the
question of the availability of cereals
per capita, we find that in spite of ten
years of planning, we have not yet
reached that stage which we had
Teached in pre-war years in our coun-
try. Quoting from government figures
‘themselves, according to the Nutrition
Advisory Committee, the per capita
availability of cereals in pre-war years
was 16'3 ounces per day per adult
During the last four years, the figures
thave been ayx follows: in 1987, 13
ounces; in 1958, 12 ounces; in 1959,
13'7 ounces and in 1980, 13:1 ounces.
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Similarly with regard to cloth, in the
pre-war years, it was 16 yards per
head. During the years of the Second
Plan, it was ag follows: 1956-57, 164
yards, 1957-58, 16°3 yatds, 1958-59,
16-2 yards, 1959-60, 159 yards and
1960-61, 16'3 yards.

Within the limited time at my
disposal, I cannot go into further de-
tails on all these points, but I would
like to show how so far as the general
economic progress that we have re-
gistered in industry is concerned,
particularly in the steel plants that
have been set up, about which the
hon. Min'ster has already spoken
just before me, in these big public
sector industries such as HMT, HAL
and so on, in spite of all that, we
find that today if one has an overall
picture of our country, the gencral
position of the common man leaves
very much to be desired. If we are
to think in terms of mass enthu-
siasm being roused for the Plan—a
point on which many hon. Members
have spoken—then that mass enthu-
siasm and mass participation of the
people can be generated only if the
people can see before them the fruits
of the Plan. If today my hon. friends,
like Shri M R. Masani and Prof.
Ranga are in a position to attack the
Plan, and attack the progress that has
so far been registered—and in that
process try to attack the very con-
cept of planning and the very under-
lving prnciples that the majority of
our people are agreed on—if these
voices in the wilderness are allowed
to be heard today. it is because they
try to play upon these defects that
do exist. We have to recognise that
these defects exist.

Of course, it is a pity indeed that
time and again when this question of
planning is discussed, Shri Masani
and Prof. Ranga draw a red-herring
across the floor of this House. accus-
ing the Government of trying to imi-
tate the socialist planning that is
taking place in the Soviet Union or
the planning that ig taking place in
China. Immediately, instead of poin-
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ting out where the defects are and
how they are going to be overcome,
the tendency of the Treasury
Benches, unfortunately, is to get up
and say, ‘We have nothing to do with
the Soviet Union; we are absolutely
patrintic; it is an Indian Plan’. They
do not go down to concreate issues
and say how they are going to over-
come these problems which are today
very real. It is indeed very strange
that people like Shri Masani and Prof.
Ranga claim to speak on behalf of or
in the interest of the working
classes, the peasantry and the toiling
middle classes, and in so doing, attack
those very principles which the Plan
has put forward as necessary for
bettering the condition of those
classes.

We are all agreed—it is not only
here, but world opinion and world
economists are all agreed—that if a
backward country has; to develop and
keep pace with modern science and
modern economy, then heavy indus-
try has to be built up. Industrial
progress is one of the indices of a
nation’s or country's prosperity. Yet
we have these hon. Members talking
in terms of progress, at the same time
trying to tear to bits and pieces that
very limited progress we have so far
registered.

Therefore, it ig necessary that the
attention of the Government and the
Planning Commission should be drawn
to this fact that today, in spite of ten
yearg of planning, we do not see suffi-
cient progress or advance in the pro-
vision of those amenities and social
services which are necessary for a
prosperous and happy people. Even
with regard to health, the hon, Health
Minister said this at the 8th meeing
of the Central Council of Health in
October 1960:

“In so far ag the doctor-popu-
lation rat‘o wag concerned, the
country was at present practical-
ly where it was in the First Five
Year Plan because the outturn of
doctors had only just kept pace
with the growth of >,
964(Al) LSD—8
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It is not only with vregard to the
number of beds and the number of
doctors that our health services are
sadly lacking in this country, but we
find that even schemes for drinking
water supply and for drainage are
very far behind the times, and need
to be looked into very carefully. For
instance, when one gocs through the
Third Five Year Plan, one finds that
drainage schemes are there for im-
portant and large cities, growing in-
dustrial cities. They are not being
included in the Plan.

In Madras State today, one of the
cities that is growing very fast in-
dustrially is the town of Coimbatore.
Water supply and drainage schemes
for that town have been matters taken
up time and again by the Munici-
pality. In spite of all representations
and attempts, I am sorry to find that
this rapidly growing industrial town
has not been given any consideration
in the Plan; nor is there anything to
show in the Plan that this matter is
going to be taken up as one of the
basic things necessary for the Plan
to be a guccess.

With regard to education, we find
that literacy has gone up by just 7
per cent from 166 in 1951 to 2%7
in 1961, Even the prospect of all
the children in our country in the age
group 6—11 being assured of educa-
tion is not being held but in this
Plan. Let us not be complacent
about this question of education,
because the future generation that is
coming up will have to carry forward
the fruits of freedom, and that gene-
ration will have to build up the new
India. If we are complacent about {t
and if we allow this question of illi-
teracy to continue in this manner, we
are certainly going to lag behind
and, may be, we will have in future
more Masanis and Rangas to conti-
nually try and militate against the
Plan using this very factor.

As regards primary education, for
the age group 6—11, we find that the
percentage of the sums that are being
allocated is steadily going down,
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[Shrimati Parvathi Krishnan]

This is very sad because, unless side
by side with your industrial progress
you also have social objective of the
Plan the Prime Minister referred to
will not be achieved, because it is
not only industrial goods that are ne-
cessary, you also want a people who
w:ll be satisfied with the conditions
that they have to live in and who
will be part of a growing and a de-
veloping society as a whole. It is
not enough you have economic pro-
gress, you should have social pro-
gress also.

One of the things that we find here
in the Plan with regard to education
is that in rcviewing what has hap-
pened in the past with regard to the
Second Plan it is said here that there
is difficulty with regard to getting the
girls to attend the schools and there-
fore the number of girls may be much
lower than we estimated or might be
planned for. When that is the posi-
tion, one does not find any picture
held out in th's Plan for encouraging
girls in larger numbers to go to
schools, or for guaranteeing that the
girls in the various arcas will Dbe
helped to go to school.

I myself have seen how the single
teacher schools in the various villages
are really not enabling our students
in the rural areas to get adequate
education. These single teacher
schools are such that when the stu-
dents reach the stage when they have
to go on to a school of a higher
grade, they are not able to compete
w.th pupils who have had better edu-
cational facilities, greater educational
attention from the teachers, and
therefore a very uneven development
is taking place. Really, our children
of the rural areas today have not got
that help or those educational facili-
ties which will enable them to make
the best of the educational facilit'es
further on. It is no good just gua-
ranteeing thst ascholarships will be
there, free schools will be there, free
books and pencils and 50 on will be
given. What is necetssary i3 that the
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education that is given to them
should also be of a more even type.

In the towns and cities you find
that the different classes have diffe-
rent teachers meant for the particu-
lar levels; but in the single teacher
school, one teacher has to look after
from the Kindergarten to the fifth
class. This is next to imposs'ble, and
naturally what happens is that it
becomes more or less self-education.
Sometimes the children are not in-
tevested, there is nobody to arouse
their interest, so thev stay at home
and do not go to school. The parents
find it difficult to take them to school,
discipline suffers and so on. There-
fore, side by side with the plan for
education, there has also go to be a
very systematic plan of training a
sufficient number of teachers and find-
ing the resources to see that those
teachers are employed and that the
student=z in the rural areas, particu-
lary of the age group six to eieven,
are given the same facilities and bene-
fits as the students who live in the
big cit'es and towns. Then only
would we have an advance in our
educational system, and be able to
visualise our country as a whole going
forward, and the various disparities
in the various regions that exist ‘n
the educational and social field al-o
be'ng overcome.

Prime Minister made a very fervent
appeal for integration, for greater
understanding between people of one
State and another and so on. Sure-
ly, one of the foundations for crea-
ting such an understanding, one of the
foundations for creating co-operation
between the people of different States,
is that our education should be on a
very sound basis, and that can only
be done if the teachers get a fair deal
on the one hand and the students also
are g'ven the attention they deservc.
Therefore, I would appeal that this
question of seeing that our resources
are directed in such a manner as to
give the maximum benefit to the
maximum people should be looked
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into, and I feel that this can only be
done if in the economic sphere the
Government comes forward with
bolder measures to see that greater
control is exercised on the pattern of
the economic development in our
country.

For instance, my hon. friend Shri
Indrajit Gupta yesterday posed the
question why with regard to trade
Government is different in seeing to
it that the State Trading Cor-
poration enters the field and takes up
certain  strategic materials where
India has got a near monopoly, where
the cxport trade can be controlled
and the resources arising out of which
could be certainly turned towards
various social measures that are ne-
cessary.

The socialist pattern of society is
not to be defined only in terms of
income. We must clarify the object
in relation to the meansg of production
and in relation to trade. Today
under-invoicing and over-invoicing is
going on in the import and export
trade, and that will have to come
under control. That can be control-
led if Government is bold enough tu
take appropriate measures.

We must recognise that it is not
only through modern science and
technology that we can turn our
country into a propserous one. Modern
science and technology can certain-
ly help us to march forward to an
opulent society, but that does not
mean that thereby we will be achiev-
ing the object of a socialist pattern
of society. If we want a socialist
pattern of society, let us be clear
about the definition of it, about tne
fact that more and more fruits of the
economic progress that we are regis-
tering should be shared by a larger
and larger number of pevple. It is
frue that today we find that there are
in the ruling party sections of the
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bated, and I would appeal that the
public sector should be strengthened.

In conclusion, I would remind hon.
Ministers of a fairly well-known
writer who has said:

“However refreshing the exis-
tence of the Welfare State may
be, we will live in the menacing
shadow of indifference unless we
can spread the idea on a grand
scale that society is only healthy
and virile when its members be-
lieve in its democratic purposes,
and are willing to play their
part in maintaining its vitality.”

If you want mass enthusiasm, if you
want cvery one to patricipate in this
magnificent endeavour that is before
us, then certainly you will have to
bear this in mind, and not issue d‘rec-
tions such as the one the Home
Ministry has done, saying that a clari-
fication was sought from them by the
Ministry of Works, Housing and
Supply whether the Government ser-
vants could attend election meetings,
and that the Home Ministry advised
that Government servants should not
attend elect'‘on meetings organised by
any political party except to the ex-
tent necessary for maintaining law
and order and affording normal pro-
tection to Ministers. If our adminis-
tration is to serve the needs of the
pcople, it will have to do it by arous-
ing the mass of the people to parti-
c’'pate in the Plan, and therefore,
would appeal that such circulars
should not be issued.

Shri Morarka (Jhunjhunu): Our
Prime Minister who moved this
motion the other day characterised
the Plan as an exciting pilgrimage.
The leader of the PSP called it a
valuable strategy of economic deve-
lopment. The leader of the Swatan-
tra Party called it sn election mani-
festo. Some conservative opinion in
the country has called it a blueprint
of inflation. 80, you would see that
for the progressive people it is a sine
quo non of progress, and for the con-
servatives it Is the quintessence of
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evil. So far ag I am concerned, I
regard this Plan as good, modest and
realistic, anq 1 feel that the persons
who criticise it do not appreciate the
difficulties of the planners,

I have said on a previous occasion
and I think that it bears repetition
that the planners have to reconcile-
seemingly contrary objectives. For
instance, they want higher rate of
saving and they want to raise the
standard of living. They want o raise
more and more commodity taxation
and vet they want to hold the price
line. Then, the planners have to satisfy
certain competing claims. For instance,
there is agricultural development
versus industrial development, urban
development versus rural develop-
ment, capital goods industries versus
consumer goods industries and so on.
The planners have also to reconcile
certain  conflicting needs—private
sector and the public sector, centra-
lised industries and decentralised in-
dustries and so on.

Now, the main handicap of our
planners, according to me, is the 1ack
of reliable and dependable statistics
in this country.

Acharva Kripalani: Yet, they plan!

Shri Morarka: I was saying

Shri Jaipal Singh (Ranchi West—
Reserved—Sch.  Tribes):  Sir,  Mr.
Morarka would forgive me for iny
intervention. I have raised this ob-
Jection ever since 1 had been in Par-
liament. Here, we are discussing the
Plan for the next flve years. There is
no single member on the Treasury
Benches who has had any direct part
with the making of the Plan or the
presentation of the Plan. I mean no
offence to my hon. friend who is
from the northern part of Jharkand
or to my hon friend Shri Sadath Ali
Khan. It is a serious thing and I do
want you to protect us. It is not
right that a most important thing—
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the Plan for the next five
should be discussed like this.

years—

Mr, Deputy-Speaker: I agree with
the hon. Member. Shri Mishra was
here and perhaps he has gone for a
couple of minutes.

The Deputy Minister of Labour and
Employment and Planning (Shri
L, N, Mishra): Shri Nandaji was
here all along.... (Interruptions.)

Mr. Deputy-Speaker: There ought
to be a larger number of Ministers
when the Plan is being discussed. I
hope it wil] be done soon.

Shri Jaipal Singh:
this....

I have rpaised

Mr. Deputy-Speaker: I have said
that there ought to be a larger num-
ber of Ministers when the Plan is be-
ing discussed. I hope care would be
taken and immediately some more
hon. Ministers would be here.

Shri Morarka: I was saying that the
main raw material for preparing the
Plan is reliable statistics. Unfortuna-
tely, in this country we have not yet
developed proper agencies for collect-
ing angq processing those statistics.

Acharya Kripalani: What about
Mahalonobig?

Shri Morarka: The planners are
also faced with limited resources,
planning in a democratic set-up, the
present administrative set-up that we
have and above all, the growing popu-
lation. If all these factors are taken
into consideration, I am sure the cri-
tics would sympathise with the plan-
ners and they would agree with our
1 _vered colleague, Dr. Aney, who yes-
terday showered some bouquets on
them.

Prof. Ranga saig that he was not
opposed to planning but he is opposed
to the development of the public sec-
tor. It is just like saying: I agree with
the diagnosis but no treatment should
be given.
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Acharya Kripalani: It should be
different.

Shri Morarka: Planning presupposes
State initiative and State ownership.
If the State is not prepared to come
forward for certain projects and if
private initiative is lacking in them,
planning would remain incomplete
and, in a sense, illogical.

Even in America there ig a substan-
tial sector in which the resources are
organised by the State. In terms of
gross national product, fully control-
led and disposed of by the State,
about twenty per cent of the Ameri-
can economy is planned by the Gov-
ernment. ... (Interruptions.) In India,
the comparative figure is only fourteen
per cent. As you know, America is
the recognised citadel of private
enterprise; India is not. Professor
Ranga gave up his whole argument
by calling this Plan as on the eve of
election Plan'....(An Hon. Member:
Professor Ranga): Yes, Professor
Ranga. That is the biggest compliment
that Shri Ranga could have paid to
this Plan.

15.55 hrs.
[Dr. SusHiLA NAYAR in the Chair]

Shri Jaipal Singh: He said, Profes-
sor Nanda.

Shri Morarka: If on the eve of the
election, the ruling Party could put
forth thig Plan almost as its manifes-
to, surely the Party has the confidence
of its acceptance by the largest majo-
rity in the country.

Then, Acharya Kripalani gave the
figures of four countries, Germany,
Japan, Italy and Canada and said that
while the national income there was
rising by twelve per cent, the price
leve] was rising by only one or two
per cent.

Acharya Kripalani: Not in all the
countries. I said so in respect of
Japan and Germany.
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Shri Morarka: [ stand corrected.
He gave the example of four but quot-
ed the figures of two. Now, Acharya
Kripalani was comparing two incom-
parable things. Those countries are
industrially matured.

Acharya Kripalani: Comparing don-
keys with horses? It ig right.

Shri Morarka: Acharya Kripalani
may choose his own expression, with
which he is so enamoured. I am only
saying that so far as we are concern-
ed, we have not yet established a firm
industrial base; we are still in the ini-
tial stages of development and our
economy has not yet become selt-gene-
rating and hence the comparison is
absolutely fallacious. So also, I am
sorry to say, the comparison of Shri
Asoka Mehta who said that Turkey,
Iraq and Thailand made quicker pro-
gress than India. True. Those coun-
tries did not suffer from that growth
of population as India suffers. Not
only that during the last decade all
our population has increased by 77
million; it has almost doubled the in-
crease in the previous two decades.

Acharya Kripalani: 1t is only 1'8 per
cent; in many countrieg it is more than
1'8 per cent.

Shri Nath Pai: There are many
countries in which the rate of growth
¢! population is more than 18 per
cent,

Shri Morarka: I am not talking of
the whole world; 1 am talking of the
three countries whose examples were
given by his Leader. In those countries
the population increase hag not been
like this.

Shri Rajendra Singh: In Iraq the
rise in population is two per cent,
every year.

Shri Nath Pai: Madam Chairman,
nmay I ask Shri Morarka who is try-
ing to make a cogent point, one ques-
tion? Shri Asoka Mehta did not men-
tion the point of growth of per capita
income where the factor of populstion
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becomes pertinent. He spoke about the
rate of growth of the national econo-
my and I do not see the point of bring-
ing in population at this stage.

Shri Morarka: I am sorry to say that
the followers of the leader did not
follow what the leader wanted to say.
All that 1 am saying is this. He com-
plained against the slow pace of our
progress. My only justification is that
so far we are concerned, we have got
the problem of increasing population
which nullifies our efforts to a certain
extent.

Shri Nath Pai: We have followed
his point.

Shri Meorarka: Madam Chairman, if
I may have less of these interrup-
tions, I would like to say....

Mr. Chairman: Please allow him to
proceed: time is running out.

Acharya Kripalani: We are helping
him,

Shri Morarka: The leader of the
Communist Party, Shri A. K. Gopalan
said that while the Third Plan adver-
tised about the achievements of the
Second Plan, it did not admit its de-
fects. I think it is very unfair criti-
cism of the plan document, which is
not only comprehensive and complete
but 1 think it is only brutally frank;
in fact, it is more frank than it ought
to be. As a matter of fact, whatever
criticism’ one wants to make, one can
find in this voluminous book.

With your permission, Mr. Chair-
man, 1 woulg like to give some of the
‘figures of the performance of the Se-
cond Plan which would bear out what
I have said just now. The Plan says:

“During the First Plan, owing
largely to the progress recorded
by agricultural production, natio-
na] income increased by 18 per
cent as against the target of 12
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per cent. During the second Plan,
on the other hand, the increase in
national income was 20 per cent
as against the target of 25 per
cent.”

The Plan also says that the targeted
increase of taxation was Rs. 450 crores
under the head of additional taxes.
But the actual tax collected under the
same head was Rs. 1,052 crores. Then,
so far as the balance of payment is
concerned, the Plan says that the de-
ficit over the five year period is esti-
mated at about Rs. 2,100 crores as
compared to the Plan estimate of Rs.
1,100 crores. The deficit expected was
Rs. 1,100 crores, but actually it turned
out to be Rs. 2,100 crores. The plan-
ners cstimated that our foreign ex--
change resources would be drawn to
the extent of Rs. 200 crores, but ac-
tually they were drawn to the extent
of Rs. 600 crores, Similarly, it says
thut the food import provided for in
the balance of payment estimate for
the Plan was six million tons. The
actual food imports over the Plan
period were about 20 million tons.
The import of raw cotton has also
been on a substantial scale.

16 hrs.

Acharya Kripalani: Does it show
that it is @ Plan or it is confused
thinking?

Shri Merarka: Then the planners
say at page 453 as follows:

“The main industrial targets
which have not been achieved are
those set for iron and steel, ferti-
lisers, certain items of industrial
machin-ry, e.g. paper and cement
plant machinery, heavy castings,
forgings, aluminium, chemical
pulp. newsprint, raw films, soda
ash, caustic soda, dye-stuffs, and
cement.”

They turther say:

Shortfally have unfortunately oc-
curred in some of the very indus-
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tries which are of crucial impor-
tance and have. deprived the eco-
nomy of benefits reckoned on for
the start of the third Plan.”

What can be a more frank admission
than this?

Acharya Kripalani: A very frank
failure!

Shri Morarka: I would request
Acharya Kripalanj to listen. He is
such a senior man and he cannot go
on interrupting such a junior man like
me.

Acbarya Kripalani: 1 opologise.

Shri Morarka: The difficulty is that
whenever a point is  answered like
that, they feel nervous, howsoever big
the leaders may be. After all, this is
a House where we are debating the
points, and if they are so nervous
th¢y should not make the point,

Anyway, there Js one other point
to which 1 would like to draw your
attentien. That is again mentioned in
the Plan. So far as foreign e¢xchange
requirement 1s concerned, from Plan
to Plan jt 15 increasing. In the first
Plan—I am talking about th: pubi.c
sector—-90 per cent of the resources
wa: Indian and ten per cent only was
foreign; in the second Plan, it was 76
per cent internal and 24  per cent
foreign; in the third Plan, the ratio
has changed further; it is only 70 per
cent Indian and 30 per cent foreign.
That shows that as we progress fur-
ther and further, our requircment of
foreign exchange even for the public
scctor is increasing larger and larger.

We havéfeard referenses to ex-
port trade. I cannot go into the de-
tails, but I must mention one point.
That is again mentioned in the Plan.
So far as invisible exportg are concern-
ed, they are falling rapidly. From
Rs. 111 crores in the year 1956-57, it
came down to Rs. 71 crores in 1959-80
snd to Rs. 55 crores in 1960-61.
Tt is expected to come down still fur-
ther to Rs. 22 crores in the year 1961-
62. That means, over the second Plan
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period, our invigible exports have
come down from Rs. 111 crores to Rs.
22 crores. This is a matter of anxiety
and I think the Government and the
hon. Ministers concerneq will pay
their attention to this malady.

I would like to make some sugges-
tions in regard to matters where [
think the thirrd Plan is noticeably in-
complete. My first suggestion is that
while the Plan sets the targets for the
five years, it does not set the annual
targets for anything. What happened
in the second Plan period? We did
acnieve the tergeted production of
coal, but we achieved it only in the
final year of the Plan. Indusirial de-
velopment takes place from ycar to
vear. It is not as if industrial targets
are achieved only in the last year of
the Pian. If we do not have coal or
power sprcad out evenly during the
entire Plan period, I am afraid the
Plan may run into serious difficulties.
Shortage of coal or steel or power at
any one stage can upset the whole ap-
plecart. Therefore 1 request that over
and above the fixation of overall tar-
gets for the entire Plan period. some
annua] targets, which need not be rigid
and which may be flexible, should also
be fixed.

Secondly, in our Plan, in addition to
fixing the physical and visible targets
that so much stee! will be produced,
vou must fix also what are known as
invisible targets, i.e. quality of the
steel price of production, productivity
of human labour and so on. In this
connection, I crave your permission to
quote what Prof. Galbraith has said
recently in Bombay:

“I think it sxtremely important
that the modern plan set firm
targets for this invisible achieve-
ment. Ag valuable as firm targets
for steel. output are. irm targets
for man.hour productivity., costs
and returns. Goals #0 set become
binding on all concerned. Al} are
challenged to meet them. All have
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a sense of failure if there is
a shortfall in performance. And
there is, in addition, the highly
practical fact that failure can be
identified with those responsible.
If there are no standards then no
one fails in the examination.
Promotion and honour accrue to
all aiike. Life was not meant to
be that easy.”

1 think this is a very valuable sug-
gestion, particularly for fixing per-
sonal responsibility, etc. So, thig sys-
tem of flxing invisible targets must
also be introduceq in our planning.

As many hon. Members have stated,
our Plan is defective in one sense. It
begins with a backlog of 9 million un-
employed people and it is going to end
with a backlog of 12 million unemp-
loyed people, i.e., an increase of three
million during the five-year period. I
know such a thing is inevitable in a
growing population. But one thing that
the planners could have done was to
give a little more emphasis to house-
building activities. That is one activity
which requires least investment and
doeg not require any foreign exchange.
From the performance in the second
Five Year Plan period, we know that
there is a backlog of 5 million houses
in urban areas; in rural areas, it is
still more.  Therefore, if the plin-
ners had given proper attention—I
am sure they could give at least now—
and if they give incentives for
increasing the building activities, then
the unemployment problem coulq be
solved at least to some extent.

I would like to say a word about
transport and power supply. I think
the transport target is again fixeq on
the lower gide. Our planners have
said that our industrial production
would increase by 70 per cent, but for
carrying that 70 per cent they have
fixed a very low target of increase in
railway transport facility. 1 belleve
they have increased it to 243 million
tons. Even on the most conservative
basis it should have been 280 million
tons. Even if you have coal in the
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pithead, if you have no transport
facility, coal could not be transported;
if coal is not transported, power is
not generated and if power is not
gencrated, then the progress of indus-
try and to some extent agriculture
would be seriously affected.

About the power position, during
the second Plan, our target of power
was not fully achieved. It was 6°9 mil-
lion KWs, but we achieved only 57
million KWs. It is said that the short-
fall was due to the shortage of foreign
exchange. That may be so. During the
Thirq Plan period, our industrial pro-
duction is going to rise by 70 per cent.
A study of the last 12 years indicates
an average rate of growth of 15 per
cent per annum in the consumption of
power. While it is estimated that the
demand progresses at 20 per cent per
annum. The consumption of electri-
citv in India bears a close correlation
with industrial growth. A study of
this for the period 1948 to 1955 shows
that every 10 per cent increase in in-
dustria] output necessitated an incre-
ment of at least 16 per cent in power
consumption.  Similarly, during the
period 1955-60, for every 10 per
cent  increase in industrial pro-
duction, there was an increase in
power consumption to 25 per cent. So
even on this basis the power increase
should have been....

Mr. Chairman: The hon. Member
should conclude now,

Shri Morarka: Madam, I was inter-
rupted for a few minutes. I may be
given a few minutes more.

Mr. Chairman: 1 have given the
hon. Member 8 minutes more than
the average time. He should finish
in two minutes.

Shri Morarka: Our target fixed for
the Third Plan is 12'7 million kilo-
watts. I think even on the most con-
servative basis it must be at least
155 million kilowatts:
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Madam, since you want me to con-
clude, I will skip over some of the
points and conclude my speech with
only two quotations, again from Pro-
fessor Galbraith. This is what he says
in a lecture delivered by him in
Madras or Calcutta:

“India is by far the largest and
most populous of the under-
developeq countries, China apart.”

Then he says:

“As a result, the world has
come, in far greater degree than
has been realised, to identify
development as a whole with the
experience of India.”

Again he says:

“Students of economic develop-
ment must be especially grateful
to India. For, from having
attempted the most, she has been
our best teacher.”

This is the opinion of an eminent
cconomist for whose opinion the
world cares. 1 do not know what the
critics here have to say about it

The Deputy Minister of Planning
(Shri S. N. Mishra): Madam Chair-
man. 1 am intervening in the debate
at this stage to make some brief
observations on certain points raised
by the hon, Members, but the main
burden of the reply, as you already
know, is going to fall on my senior
colleague, the Minister for Planning.
We are very grateful that during thia
interval one of our colleagues in the
Government has taken the opportu-
nity to explalt certain important
aspects of our steel programme. To
that extent my burden is lighter.

Now, with this Plan, I would like
to say with a certain amount of pride.
we are entering the next decade
which is going to be characterised by
history as onc of the most momentous
decades in our history. This decade
—1960 to 1970—Iis going to be one of
decisive transformation. In fact. even
during the past there have been great
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structura]l transformations in our
economy, and, they are apt to be
missed by hon. Members in the maze
of details. The last decade has seen
a structural transformation in what
we might call a pre-capitalist, largely
feudal! and traditional economy, ana
that has been mainly because of the
fact that we took certain steps in au
spheres of our nationa] life which are
bound to prove to be of a greatly
transforming character. We are go-
ing to widen and deepen this process
of structural transformation. There-
for, 1 say that this Third Five Year
Plan is going to be of vital import-
ance to the nation.

Let us look for a moment at indus-
try. What has happened in that
sphere? There has been a  great
structural change there also, in
the pattern of production, in the sense
that there has been a shift towards
the basic and producer goods indu-
stries and also the share of industry
in the domestic product has been pro-
gressively increasing. Similarly, If
vou take into account the rural
sector, there the property relation-
ship has been changing in favour of
more functional and more productive
elements of our national life. To that
extent, we look forward to grest
increase in our agricultura) produc-
tion. We are also witnessing a process
of diversification in our agricultural
production. Thirdly, in the public
sector, which has rightly been
emphasised by some of the hon,
Members as the spearhead of our
economic and social advance, there
has been great increase from Plan ‘o
Plan and its share in the national
product has been increasing. Subject
to confirmation, because 1 would not
depend upon my memory, probably
the share of the public sector has
increased from 6 point something to
more than 10 point something. Then,
in the occupstional structure which
Is an important thing indicating the
structural change, you may not find
great transformation st present but
now we are looking forward in the
next decade or o0, msy be in the next
fifteen years, to ¢ substantial change,
and we are thinking of bringing
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down the population engaged in agri-
culture from 70 to 60 per cent. This
is going to involve ug in a great and
stupendous task, because the nation
will have to produce about 70 million
Jobs in the next fifteen years, aud
out of these 70 million jobs, two-
thirds will have to be produced in the
non-agricultural sector.

Shri Naushir Bharucha (East
Khandosh): Not 70 million?

snri §, N. Mishra: That is going o
be the working force in the next
fifteen ycars and, therefore, I say that
even to produce jobs to the extent of
70 million jobs w¢ have to undertake
a stupendous iask. But that is goirg
to bring about a substantial shift in
the occupational patiern.

Then we may look for a moment at
the organisational and institutional
changes, 1 have not ¢nough time to
go into these subjects and so I will
only make a passing reference.  You
know about the panchayate raj, demo-
cratic decentralisation and of the devc-
lopment of co-operatives that we are
thinking of.

On the basis of all this, 1 have tried
to make a claim that there hay been
a great structural change in our cco-
ndmy and we look forward to the next
decade for a much greater c¢hange.

Also, in the next ten years, probabl,
within even the Third Plan, what I
am hoping for is a tremendous tide
of industrialisation, and this industr.-
alisation iy going to be brought about
by massive capital formation, both in
the public and in the private sector.

Many of my friends on the other
side have taken the opportunity to
point out to us that this process of
industrialisation has also led to in-
creasc in the concentration of economic
power, That there iz a real danger
inherent in this process, I admit. and
therefore this country has undertaken
to undergo the double process of in-
dustrialisation and socialisation. This

- z - —
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process of socialisation is concurrent-
ly going on with the process of indus-
trialisation. That is, in all conscience,
a tremendous task and probably it
has never been attempted in human
history. But with faith we have un-
dertaken this, and the results that we
have got so far justify our expecta-
tion that we would be able to accom-
plish thig task successfully.

When this documen| was signed
about two weeks back, the Prime Min-
ister pointed out that this was a mere
skeleton. It is, in fact, a mere skele-
ton, although it s a voluminous docu-
ment. It may sound paradoxi-
cal, but it is so. It is mere algebra,
a mere book of notations and we have
to develop it, We will have to devc-
lop it not only at the official level but
also at the non-official level. The full
potential of the Plan., both in social.
economic, emotional and other term-
can be fully brought out only w.th the
co-operation of the peoole and their
representatives.

The ball was thrown in our court
the other day when some of the hon.
Members tried to say to us, “You
have produced the Plan, but what
about implementation?” If the atti-
tude is taken that implementation is
the exclusive concern of the Govern-
ment and its representatives, I would
submit with all humility that ths is
a wrong attitude to take Implemen-
tation is the concern of a!l the people
and of their representatives. There-
in lies the true test of leadership.

This Plan, if it has to succeed, and
more than thig Plan, if the process
which it initiates has to succeed, this
process extends over a longer period,
it will have to become the central
challenge of our life. It has not be-
come so. All of us will have to make
it the central challenge. I would like
to suggest to hon. Members to look
into their hearts and say whether
they have done all thay they could
do during the last decade by the Plan.

Sometimes it is pointed out to us
that the full irrigation potent’al has
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not been utilised. What more is ex-
pected of the Government? (Inter-
ruption). It may be that there are
many things which are left which are
to be done, Acharya Kripalani also
pointed out this gap in the utilisation
of the irrigation potential.

Acharya Kripalani: I did not expect
anything better.

Shri S. N. Mishra: What 1 want-
ed to submit is this—here i; an inst-
ance. How is the water that has been
brought to the point where the village
begins to be taken to the fields? Is
iy the concern of the officials alone and
is it not the responsibility of the public
representatives 1o see to 1t that peo-
ple take the water to their fields?
Perhaps this is the conclusion reach-
c¢d by the cx-Deputy Chairman  of
the Planning Commission, namely,
that each vear we will have to con-
struct about 30,000 to 40,000 miles of
field cnannels for ut.lising (he irniga-
tion potential, Here is a great chal-
lenge. It is noy a challenge thrown
in the face of the Government and
its representatives but a challenge
thrown to al] the political partics be-
cause all of us are concerned in the
development of agricultural produc-
tion.

There is another important instance.
We have got to develop about 250.000
to 300,000 viilage Panchayats and have
to train a large number of persons to
run these village Panchayats. We are
pinning our faith and hope a good
deal on the development of the vil-
lage Panchayats, but we will have to
train about 2 million persons to run
these village Panchayats, Is it not
the concern of all of us to see that
this training takes place? I do not
find many of my Communist friends
now on the Benches here. My hon.
friend, Shrimati Parvathi Krishnan,
while speaking a few mingtes ago,
said thay members of the Treasury
Benches very assiduously try to ex-
plain to personsg like Professor Ranga
and Shri Masani that we are not con-
cerned in the Soviet or the socialist
plan and that we take good care to
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see that their mind is completely dis-
abused of'it. But may I submit to
her that in Soviet Russia there are to
my knowledge about 10 million Com-
munist workers working in the coun-
tryside to spread new techniques
among the people.

Shrimati Parvathi Krishnan: On a
point of clarification. What I said was
that there was no need to answer that
and to compare the two, bug on the
other nand to constructively face those
difticultics which face us.

Shri §. N, Mishra: I see the point.
I was simply mentioning that because
that reminded me to remind my hon.
friend of the responsibility in demo-
cratic planning that hag to be shoul-
dered by political parties. 1 was say-
ing that thesc are the two or three
fields among many others in which all
of ug have to co-operate.

History is in a hurry. Demog aphi-
cally, India is running so fast that un-
less we did our best, we cannot kecp
our head above water. That is what
has been revealed by the last census.
The only strategy that is indicated to
India at the present stage of develop-
ment is the strategy of the “big push.”
We cannot do anything less than going
in for this big push. By gradual
changes, let us be quite clear in our
minds that we cannot solve the pro-
blem of 44 crores of people. This is
the vast problem that is facing us. In
fact, what 1 am trying to point out is
that the Third Plan, by pressing two
plan periods into one, has indicated
that it has got this faith in the theory
of the big push and it does not believe
in gradual change. Whatever invest-
ment was undertaken during the last
10 years is going to be undertaken
during the course of the next five
years. This is indeed very inspiring.

My hon. friend Shri Indrajit Gupta,
while speaking yesterday, said that
there was not the same thrill and en-
thusiasm and expectation and all the
rest of it which characterised the pre-
sentation of the Second Five Year
Plan. T am a little surprised at this
statement, particulatly because of the
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logic which Shri Indrajit Gupta sought
to advance. His logic was that the
Second Plan opened before us a new
vista, and that it gave to us the key
to a bright future. If that is his logic,
I am perfectly at a loss to understand
what hag happened in the Third Plan
to keep us away from that kind of
enthusiasm. For the structure, the
build up of the Third plan, is exactly
similar, In fact, what has been sought
to be done during the Third Plan is
to widen and deepen the proces; which
was initiated in the Second Plan. The
logic which he has advanced is com-
pletely untenable, Madam Chairman,
I ask you in all humility, should peo-
ple feel less enthusiastic because they
would find—all of them—that their
children would be going to school?
Should people find themselves less
enthusiastic because they would find
that more and more of their fields
would be coming under irrigation and
good seed? Should people find them-
selves less enthusiastic and hopeful
because they would find in every area
an approach road, and in every vil-
lage drinking water supply which
they needed so much? Are they go-
ing to be less enthusiastic because
they would find that whereas only
15 years ago, the shops contained 100
per cent of foreign goods, now there
is not going to be even 1 per cent of
foreign goods in any shop in the vil-
lages? Are they going to find them-
selves less enthusiastic and hopeful
because this is the state of things in
the villages in the country. I do not
Quite understand. It seems to be a
subjective kind of pessimism from
which our friends in the communist
party seem to suffer. Or, it may be
a kind of whipped up pessimism only
for what looms ahead in the form of
the next general elections go that they
infect others with thet kind of pessim-
fsm.

But, there is no doubt that thi; en-
thusiasm could have been much more
if all the political parties had deemed
1t their responsibility to spread the
sonsciousness and perspective of plan-
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ning amongst the people. The enthu-
siasm and thrill could have been much
more, 1 do not make any exception
in favour of any political party so far
as this dereliction of duty js concern-
ed,

Secondly, it has been stated that
had there not been so much of
strains—in the process of develop-
ment—some straing are inevitable;
there can be no getting away from
them—then also, this enthusiasm
could have been a little more, But,
here, I would like to remind you
that the thing that is happening, so
far as the Members of the Opposition
Parties are concerned, i3 somewhat
astounding. They advocate a parti-
cular structure of the Plan in Parlia-
ment, and they say that the Plan must
have heavy-industry orientation, the
Plan must have basic industries and
all that. But when it comes 10
accepting the consequences flowing
from a plan structured like this, there
is going to be hullabaloo about it.
This is not fair, There cannot be this
kind of thing, namely, structure”
Yes; Strains? No.

1 would like to remind my hon.
friend from the Communist Party
what Marx and Engels said in their
Commaunist Manifeisto about the pro-
cess of development and what it
involves. They said:

...... this process of develop-
ment involves constant disturbance
of the whole social system, per-
petual agitation and uncertainty.”

Now, through the Five Year Plans,
we bring about this k‘nd of agitation
and uncertainly. Would it be then
fair for any political party to exploit
those very straing which are gene-
rated almost inevitably during the
process of this development?

Some observations were made by
my hon. friend Shri Vajpayee
yesterday, and since they have been
taken notice of very widely, I would
like to say something about them.
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The first point that Shri Vajpace
made was that co-operation was not
taken at the stage of formulation,
and that the Plan had been formu-
lated on a party basis. I am not
able to understand how, of all per-
sons, Shri Vajpayee could make this
allegation, He happened to be a
member of a very important but
small committee. Perhaps, that com-
mittee consisted of 18 persons, and
Shri Vajpayee happened to be a
member of that committee—which
was pres'ded over by the Prime
Minister. This committee was meant
to give consideration to the basic
principles which should have govern-
ed the Third Five Year Plan.
Probably ten meetings were held of
this committee, and 1 have looked
into the record and I find that Shri
Vajpayee was present at seven meet-
ings.

Then, again, you know that we
have got the informal consultative
committee con:isting of Members of
Parliament, which consists of about
83 Members; and all parties are
represented on that. It has held a
number of meetings.

Pandit Brij Narayan ‘Brijesh’
(Shivpuri). We are not there.

Shri S. N. Mishra: 83 Members are
there. 1 do not know whether the
Hon. Speaker wobuld have been
pleased to convert the entre House
into a committee; sometimes, that
might happen, but he has not been
pleased to do that. So, 83 Members
happened to be on that committce.
This committee has held a number of
meetings, and has given consideration
to many of these aspects.

Then, you would also be pleased
to know that there are many
panels on which Members of Parlia-
ment happen to be members.
Probably, Madam Chairman, you also
happened to be a member of one of
the most important panels. All these
panels have done very useful work,
and about 32 Members happend to be
on thote panels. 1 would like to pay
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a tribute to their work in these
panels and also in wmany of these
committees. You know what hard,
useful and intensive work wag done
by the informal consultative commit-
tee, when it broke into A, B, C, and
D comunittees, and it gave concentrat-
ed attention to many of thed
important problems. So here even at
the nationa] level so much care was
taken to associate Members of Parlia-
ment with this process. You would
be pleased to know that at the State
level, at the district level, in all the
328 district development committees
and in all the block committees, there
are opporiunities for all shades of
opinion, for representatives of all
political parties, to make their contri-
bution to the process of planning. Bo
I do not know how this charge would
hold water.

Shri Vajpayee wanted the Na‘ional
Development Council to be enlarged
to include Members of Parliament
and of the State legislatures, to be
elected on the basig of proportional
representation. I do not know what I
am to say about this because it
betrays a complete misunderstanding
of the nature of this body. This body
is at the governmental level and
mostly it is for giving opportunitics
to the Chief Ministers, on whom falls
the burden of implementation, to
participate in important decision
making. If it is proposed to includ:
pcople from outside in that, I woul
not be surprised if some time next th-
hon, Member comes forward with «
suggestion that the Planning Commis
sion itself should consist of the repre-
sentatives of the various political
parties to make it more represen-
tative. Nothing would be more
unienable than thig kind of suggestion.

Another charge, of a more ser.ous
nature, made by Shri Vajpayee is that
the Plan Is claimed by the ruling party
as its own and that the ruling party
should abandon the habit of claiming
the Plan’s achievements as those of its
own. The charge {5 that the ruling
party exploits this Plan for politica)
purposes. I would like to express
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myself most strongly against this
charge. 1 do not quite know what is
meant by this. If the memberg of the
ruling party speak on the Plan, 1
think they do their duty by the Plan
and if the members of any other
party do not speak on the Plan, I do
not think they show the proper
amount of allegiance to the Plan. The
Plan requires the allegiance of all of
us once Parliament has set its seal of
approval on it, and if any member of
any political party speaks on the
Plan, he spreads plan-consciousness
and perspective. It may be that we
in our ignorance also spread some
kind of & wrong perspective, but that
is something else. It may be that
during election periods the members
of the ruling party speak about the
Plan. Who would deny the opposi-
tion parties the privilege of speaking
on the Plan and claiming that it is
their own?

Then I would like you to consider
one very difficult situation which we
face when such a charge ig made. 1f
at any time any member of any
political party tells the people that
no impression has been made on their
problems of poverty, unemployment
and the like, what are the members of
the ruling party to say to it? Are
they expected to say: ‘We are com-
plete duds; we have no imagination;
we do not think about these plans?’
What exactly are we expected to say
about these things? We must sav
with a legitimate amount of pride,
‘Yes, the nation has a Plan for eradi-
cating poverty; the nation has a Plan
for eradicating unemployment’. We
say that this is the nation's Plan.
But one would have to bear with
this kind of phenomenon that some
members might speak day in and day
out about the achievements made by
some other countries, but they would
not allow us to speak about the
achievements made by people in our
own country! If we are doing that,
we are only showing legitimate
national pride; we are showing the
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necessary patriotism which we must
show, We cannot be accused for that.
So, 1 would like to submit that this
charge must be taken away for good.
It is no use digging it up on occasions
and flinging it in our face, After all,
what are we expected to do?

I would not like to prescribe to them
election gimmicks, but the Members
of the other party could very well
say to the people: “Look here, thi:
Plan would not have been of thig size
and character had we not been there.
If we are put in power, we shall give
you a much better Plan.” They can
say things of that kind in a much
larger measure.

Then I shai] say a few words about
the contribution made by Shri Asoka
Mehta, In fact, I have been feeling all
the time that I have not done justice
to the very valuable contribution
which he has made during the course
of the debate. Although we do not
agree with him on all points, we
always appreciate the constructive
spirit in which he speaks on the Plan,
and in fact, it is always 3 pleasure
to hear him, because every speech of
his is, indeed. a great contribution to
the process of planning. 1 would
particularly like to commend to the
House the suggestion that he made
about taking taxes out of politics. I
hope hon. Members on the other side
would ponder over this suggestion.

This is indeed a very important
suggestion because we have found in
the past that there is not a total
acceptance on the part of many politi-
cal parties so far as the obligations of
the Plan are concerned. We have seen
in the Punjab the anti-betterment levy
campaign being raised. After every
budget session we find there are anti-
tax campaigns. If this spirit pervades,
1 am sorry that we would not be dis-
playing the right kind of plan
consciousness. In a sense I am very
much alarmed at the very dangerous
attitude that is being fostered in the
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country, particularly among the simple
and ignorant people. We ask them to
bear the burden for the sake of their
children and for their own sake, but
there are others who say they can
achieve all these things without bear-
ing these burdens.

Shri Indrajit Gupta: Whit do the
capitalists say?

Shri S. N. Mishra: What happens
is that a wrong attitude is gradually
developing or is sought to be devclop-
ed, but I have every faith in the
maturity of the people that after the
democratic experiment of the last 10
or 15 years they will not listen to
those who do it. One seems to say:
the Plan must succeed, but at the cost
of others. Ultimately, it comes to this
that the Plan must succeed, but at
nobody’s cost. That indeed cannot be.
The Plan has itg price, and that price
will have to be paid. Once we accept
the Plan, concomitantly we have to
accept the price also.

To relax from the strain with which
T have becen speaking and to provide
some amusement, I would like to tcll
you of a proverb in my area ip Hindl}
which runs as follows:

v @ 7 )7 oy g k'

That is, vou cann have u marriage
while asleep. Consummation in any-
thing does not come about without
making an effort.

Only a few minutes remain, but I
have some important points still to
touch,

I wanted to say all this, for, having
listened to the debate for the last two
days, I wanted to bring in something
which I thought was missing o a

1 would be failing in my duty if I do
not refer to some points made

BHADRA 1, 1883 (SAKA)

Third Five Year 4386
. Plan

“We are building machines to make
machines, But what about men?"” This
is a question which we face in many
places and this requires to be answer-
ed. We cannot afford to be deficient so
far as the dn_yelopment of man is
concerned. W& are quite clear in our
mingd that even economic development
cannot proceeed without this human
factor. But to think in termg of any
contradiction between machine and
man at this rtage, particularly when
we are functioning in a democratic
set-up, does not seem to be quite pro-
per. In fact, even physical capital is
meant for removing the obstacles in
the way of development of the mind
and spirit of men and women of India;
this is not meant for anything else.
We stand for both steel and velvet in
men and women of India. Therefore,
we have taken care a good deal to sce
that the other aspect of life is not
ignored and I will come to that in a
few moments. I would also like to
mention that it has been amply illus-
trateq by the developments in some
other countries also that unless there
f¢ adequate investment in personnel
development, economic development
cannot take place at a fast enough
pace. During the course of seventy
years of its history, Americg registered
a 3.5 per cent rate of growth every
year but more than half of it is
accounted for by the non-physical
inputs, that is, by technological
advance and by improved skills.

Many hon. Memberg here have
quoted Prof. Galbraith and I would
like to mention what he has said in
this connection. He says that this |is
the age of the transcendant man; this
is not the age of transcendant machine.
He says in an inimitable style that
man has not retreated before the
machine; rather machine has become
desperately dependant on man,

I would like to submit that we have
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sections of our society are given

adequate opportunities for develop-
ment,

Since time does not permit me, I
would not like to go into details but I
would like to mention something about
education. This point seems to have
been very much in the minds of the
hon. Members that in education,
although we are having a quantitative
increase, we are not paying enough
attention to its quality.

Mr. Chairman: The hon. Minister's
time ig up.

Shri 8. N Mishra: I will require five
minutes as I have to deal with two
or three more points.

An Hon, Member: Leave something
for the Minister also.

Shri S. N, Mishra: In five minute. 1
will have done. We arc trying to
improve the quality of education.
Since I have been a teacher myself, no
one is more anxious than mysc!f to sce
that in some places the catastrophic
fall in standards that has taken place
must be stopped and for that the most
important thing is to pay attention to
the training of teachers, We would
find from the third Plan that the
percentage of trained tecachers of all
categories ig going to rise from 65 or
80 to 75. It is of course known to the
House how the children in the age-
group of 6—11 are going to have
universal education. But another
imoortant point that mustnot be
missed is that for those in the age-
group of 11-14 also we hope to give
universal education by the end of the
fitth Plan.

There is large provision for scholar-
ships for poor and meritorious stu-
dents, The provision for these scholar-
ships has increased from Rs. 3.5 crores
to Rs 18 crores during the last decade
and we are going to have an additional
provision to the extent of Rs. 37
crores, This iy an important pro-
gramme which must always be borne
in mind.
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As the House already knows, there
is the programme of orientation of the
elemenary schools to the basic pattern
and there is going to be phenomenal
rise in facilities in regard to technical
education,

Points were raised about health also.
You will fing that there has been
significant increase in health facilities
and remarkable results have been
produced in the reduction of death-
rate and in the eradication of ecpide-
mics and things like that. The pro-
vision has been progressively stepped
up since the commencement of the
First Plan, In the first Plan, it was
Rs. 140 crores; in the second, it came
up to Rs. 225 crores; and now in the
third Plan, it stands at Rs, 341 crores.
So, it is not a very insignificant step
up, although we do think that if we
had more resources we could have
provideq more. But in all these
respects, whether it is social welfare
activity, or any other sphere of social
services, we will have to remember it
always that on this production base,
on this thin hase of industrialisation,
there cannot be all the wherewithals
for development which we require.
After all if we had all those things,
what wag the need for planned deve-
lopment?

Then 1 shall refer to land reforms,
because my hon. friend Shri A. K.
Gopalan devoted a major part of his
speech to that aspect. He mentioned
that certain deficiencies are there. He
said that certain ‘inams’ still remain
to be abolished; that in several States
the rents exceed the level recommend-
ed in the last two Plans; that there
had been ejectmentg and collection of
rent from tenants; and that legislation
about ceiling had still to be enacted in
several States and that due to trans-
fers, the main object of ceiling and
distribution of land to the landless had
been defeated. He suggested that the
planners should persuade the States to
plug the loopholes. [ would like to
say that Shri Gopalan's obeervations
about the deficiencies consisted mainly
of quotations from the Plan. He has
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attempted to present only one side ot
the picture. For example, he has not
mentioned about the revolutionary
nature of the programme for the
abolition of intermediaries and how,
as a result of it about 20 million
tenants have come to hold land direct.
ly from the State. I would also like
to mention that it is not in many
countries that such a change has been
brought about through peaceful and
constitutional means.

Shri Tangamani (Madurai): What
about the inams he has mentioned?
What does the report say about it?

Shri S. N. Mishra: Yes, about inams.
It is said that there are still some
minor inams, but they comprise alto-
gether an insignificant proportion of
the total area held by the inter-
mediaries. Whatever is required to be
done will have to be done very

speedily.

Now. about the rents. In many
places rents have already been redu-
ced, but there are certain places where
they exceed one-fourth or one-fifth—
the limit which has been recommend-
ed by the Plan. In some States they
have been reduced much :nore, parti-
cularly in Gujarat, Maharashtra and
Rajasthan. In some other States, if
they happen to be higher than the one-
fourth or the one-fifth, it is because of
historical reasons. Sometime back
they happened to be much more. But
it is hoped that they will be brought
down soon to the level recommended.

About ejectment, I might say that
ejectment or surrender is not only 2
legal problem. It is more a social and
economic problem. The economic
weakness of the peasantg comes in the
way. For that, all the political par-
ties will have to help the peasants to
get rid of certain of the harassments
to which they are put.

So for ag ceiling is concerned, legis-
lation has been enacted in 12 States
and even in the remaining three States,
legislation is on the anvil. They have
been reported upon by the Select
Committees. . .
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Shri Braj Raj Singh: Your ceilings

are a mockery.

Shri §. N. Mishra: . . . particu-
larly in Madras, Mysore and Bihar.

Shri Tangamaml: Are they not
given exemptions?

Shri 8, N, Mishra: I do not have
enough time to reply to all these
points. There is no doubt that because
of the transfers, there hag been gubs-
tantial reduction in the expected sur-
plus. But there is also one aspect of
it, which is to be borne in mind, parti-
cularly from the point of view of the
landless labour and the small peasants.
Some of the lands might have been
transferred to the landless and small
persons and so we ghould take care to
see that they are not put to any difi-
culty.

Shri Gopalan also rather tried to
paint a very rosy picture that 90 mil-
lion acres are available. We have
already made a survey through a
commmittee and further surveys would
v made at the district level. We have
identified some land which would be
cultivable, All the lands are not cul-
tivable at economic cost. Some lands
are required to be left as such in the
interest of goil conservation and for
afforestation. I would also like to say
that 50 lakhs acres are going to be
made available to 7 lakh families dur-
ing the course of the third Plan. That
is our proposal at the present moment.

Shri Gopalan presented a one-sided
picture; that wag not a balanced pic-
ture. The whole picture should have
been placed before the House. I am
conscious that I have very much ex-
ceeded the time you had in your mind.
But it oftep falls to the Jot of &
Member of the Treasury Benches to
go into many of the points; otherwise,
hon. Members would not feel satisfied.

There is only one point which I
would deal within a minute, because
that ig crucial and important
That point relates to exports. Yester-
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day, my friend, Shri Indrajit

Gupta referred to this. We are now
attaching a good deal of importance,
rather should say the highest impor-
tance, to exports. We are talking
about our economy being self-generat-
ing during the course of the next 10
or 15 years. If we want to accom-
plish that export promotion becomes
of the greatest and crucial importance.
Therefore, we are thinking in terms
of stepping up the average rate of
export, which has been of the order
of Rs. 614 crores to about Rs. 740 crores
during the course of the third Plan.
We want to step up our export efforts,
so as to bring our exports to the level
of about Rs. 1300 to Rs. 1400 crores
by the end of the fourth Plan.
That would be making it twice the
present level.

In spite of the fact that we have
devoted a whole chapter indicating
the concrete measures which we want
to adopt for the promotion of exports,
my friend, Shri Indrajit Gupta, chose
to characterise that chapter as com-
pletely imponderable or useless.

Shri Indrajit Gupta: 1 only said
that chapter is minus the ECM and
therefore it is imponderable.

Shri S, N. Mishra: On the ECM, a
very exhaustive statement has been
made by the hon. Finance Minister
and I would not like to say much on
that. It might be that our export effort
might be affected to a certain extent.
But the entire export programme is
not dependent on that. We do hope
that we would be able to accomplish*®
the programme that we have set]
before us. With these words I con-
clude. I am grateful to you for your
indulgence.

Shri D, C. Sharma (Gurdaspur):
The hon. Deputy Minister has enuncia-
ted a very dangerous doctrine by
saying that ejectment is not a legal’
problem. I would like the hon. Plan-\
ning Minister to enlighten us on that
point. If this thing gets abroad, I'
think the case of tenantg will become
very hard. It is already hard and 1§
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hope the hon. Minister for Planning
would enlighten us on that point.

Mr, Chairman: I suggest that the
hon. Minister for Planning make a note
of it and refer to it in his reply.

The Minister of Labour and Employ-
ment and Planning (Shri Nanda):
Yes.

Shri Maniyangadan: Madam Chair-
man, I am grateful to you for giving
me this opportunity to take part
in this discussion. Various aspects
of the Third Five Year Plan have
been discussed by several] hon. Mem-
bers who took part in the discussion.
It is gratifying to note that there is
general agreement as regards the
approach ang also the objectives of
the Plan.

17 hrs.

Some hon. Members have tried to
stress the shortfalls in the Second
Five Year Plan. Of course, it is true
that we have not been able to achieve
fully the targets in all the fields in
the Second Five Year Plan, but we
have every reason to be proud of the
achievements we have made in the
last ten years.

The most important thing is that
the outlines of the country’s future
social and economic structure have
been established. Impartial and
unbiased experts from foreign coun-
tries have expressed their apprecia-
tion of the developments we have
made and have praised the manner
in which the Five Year Plans are
working.

I do not say that there have been
no mistakes. From the experience
we have galned by the working of
the two Plans, certain modifications
have been made in the frame of the
Third Plan.

It wag asked by an hon. Member,
what has been done during
last ten years for the benefit of
common man Well, Sir, I
first submit that ten years is not

Ees!
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very long period in the life of a
nation. But it can be said without
fear of contradication that in th's
short period we have made tremend-
ous progress, and it can be said that
the progress we have made is much
more than what any other country
wag able to achieve in so short a
period. Countries where planning
has been resorted to have not achiev-
ed so much as India has done in such
a ghort period. Let us go to the
villages of India and find out the
attitude of the people. If we com-
pare the conditions in the villages of
India at present with what it was
10 or 15 years back, we can know the
change. The working of the commu-
nity development projects and other
activities have created a sense of
self-respect and confidence in the
people. o

It is true, much remains to be done.
But it has to be remembered that we
started from scrap. Now things have
taken a shape and the people are
coming into their own. I am not
saying that everything that ought to
have been done has been done. But
a beginning has been established, and
if things are allowed to go smoothiy
the face of India will be much
brighter.

It bas to be remembered that we
are functioning in a democratic way.
Authoritarian or totalitarian methods
are not acceptable to us. It is 1In
this context that the achievements
we have made have to be measured.

This is a new experiment that we
are trying. Planning pre-supposes
controls. But the question is, how
far it should go. It has been conced-
ed by all that our planning in the
democratic set up has by and large
succeeded. It was said that there is
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by anybody that it is a good thing.
But the question is how to tackle it.
We have 3 mixed economy. How could
the equitable distribution of wealth
be done? Several taxation and other
measures have been adopted. More-
over, this problém is enguging the
serious attention of the Government
and the Planning Commission and it
can be hoped that a solution will be
found. I may also submit that in the
set up we are having it is, to some
extent, inevitable.

In the matter of fixing prioritles in
the Plan, every aspect of nation'’s in-
terest, both present and future, have
beon taken into consideration and the
perspective of the coming 10 to 15
years has been kept in mind.

17.06 hrs,
[Surr HEbA in the Chair.)

In the matter of industries, I would
like to stress that the planning of in-
dustries should be in such a way that
would enable the establishment of a
number of ancillary industries. The
mahufacturing of components of in-
dustries should be diffused widely and
ancillary industries should not be al-
lowed to concentrate in a particular
centre. If an industry is established,
there should be possibilities for a large
number of ancillary industries con-
cerning the very same industry, and
they should be get up in various parts
of the country.

In this age when science and tech-
nology are advancing so rapidly, we
have to take measures in those lines
also, I have to stress here the neoss-
sity for research and scientific advance
in every fleld . I am of the view that
this aspect has to be given more im-
portance . We find that in the ad-
vanced countries machineries which
are being used today are improved
upon the next day and changed, and
it is because of research and scientific
advance. Unless we keep pace with
these advances, we will be lagging be-
hind 8o, this has to be given suf-
ficient importance.
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Then I would like to deal with the
question of balanced regional develop-
ment. It has been the declared policy
of the Planning Commission and also
the Government that balanced re-
gional development is one of the im-
portant aims. This was so in the last
two Palns. In the Third Plan also,
it is stated:

“In each region the nature of
the problem and the impediments
to rapid development in particular
flelds should be carefully studied,
and appropriate measures devised
for accelerated development.”

With special reference to the State
which 1 represent, namely, Kerala, I
may say that in achieving the objective
of balanced regional development we
have mot succeeded. The other day,
Shri A. K. Gopalan quoted certain
figures to illustrate the backwardness
of Kerala in spite of the over all de-
velopment. I do not propose to repeat
those figures, but there cannot be
any difference of opinion as regards
facts. Development in the agricul-
tural fleld alone cannot solve the pro-
blems of Kerala, the main problem
being unemployment, The pressure on
land is more acute in Kerala than in
any other part of India. The problem
of unemployment, especially educated
unemployment, is so acute that a par-
allel cannot be found anywhere else.
Moreover, there is no further land to
be brought under cultivation, The
problem in Kerala is not to bring more
land under cultivation, but afforesta-
tion; that is to say, convert the land
already occupied by people into
forests. We are seeing reports of
large number of unauthorised occupa-
tions of Government land by people.
It was only recently that nearly 2.000
families were evicted from Udumbu-
chola taluk in Kottayam district. All
of them were in unauthorised occupa-
tion of Government land. It is re-
ported that several thousands of
people remain to be evictetd from Go-
vernment land. This unauthorised oc-
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cupation by the people took place
because there was no occuption for
the people.

It was because of their desire for
existence and of finding out livelihood
that these people went and occupied
the land. Onme solution suggested for
this is migration of people from Kerala
to other parts where land is available.
Of course, that will give some relief.
But I would submit that that would
not solve the problem. Means for
employment have to be found out. The
problem of unemployment in Kerala is
a challenge both to the Government
and to the Planning Commission. In-
dustrialisation is the only solut‘on. But
no step worth the name has been
taken in that line.

One travelling from the north of
India to the south finds several factor-
ies coming up, but on crossing the
Western Ghats one finds the old con-
ditions. It is undeveloped and full of
unemployed people. Figures have
already been quoted. It is said that
in the matter of locating industries
technical and financial considerations
have to be taken into consideration. I
do admit that. All people in Kerala
expected that the Heavy Electricals
would be put up there, but it is said
that on technical grounds it is going
to be located somewhere else. I do
not allege discrimination as far as the
Government is concerned. But what
are the grounds for this? I do not
understand that. We are entitled to
know them.

Kerala is a part of India and its
needs, I would stress, are to be con-
sidered as national needs, as the needs
of India. The problem has to be
viewed on a national plane. Has the

“Planning Commission taken pains tc

study the special problems of Kerala
and attempted to devise measures for
the accelerated development of that
area? If there is a technical difficulty
in starting one particular industry,
schemes must be devised to meet such
a contingency. It is a challenge, as



4397 Motion re:

I submitted, and it must be met
Failure to do so is a failure of the
nation. Financial considerations should
not be given undue importance in this
respect. That js what I have to sub-
mit.

With regard to the second ship-
building yard, there is no certainty
even now. Why is it not given any
importance? It js included in the
category of new projects for which
external credit has yet to be arranged
and it is said in the Plan itself that
the larger element of uncertainty at-
tacheg to the projects falling in this
category, So, the hope that the secord
ship-building yard would be started
without much delay is also receding.

Has a study been made of the in-
dustrial potentialities of this rcgion?
1n Kerala there is no coal. oil or iron,
but there are other facilities. Power
could be produced at a very chcap
rate. There is the Idukky scheme the
project report of which also, in spite
of several months since the investiga-
tions are over, has not yet been flua-
lised.

Then I would sumit with regard to
communircations, namely, the railways.
In the south the hon. Railway Minis-
ter said that certain railways would
be provided, We find in the Plan that
some have been provided for. But in
this matter also Kerala has been
completely ignored. When the ques-
tion of starting new jndustries
comes, one question asked is: Are
ruilways there? Are communica-
tion facilities there? Because of ab-
sence of communication facilities, in-
dustries are not given. When the
qQuestion of opening new railway lines
comes, it is said that there is not much
industry and therefore thers is no
necessity for any railway. This is a
vicious circle and it must be broken.

The State Government have pro-
posed & plan involving about Rs. 300
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crores, but only Rs. 170 crores nave
been allowed. At that time the im-
pression was that investment to the
extent of Rs. 100 crores in the Cen-
tral sector wouid be made avaiiable.
I desire to impres* upon the Planning
Commission and the Government the
necessity for investing this amount in
the Central Sector jn Kerala. Only
then can small industries grow and a
solution of the unemployment pro-
blem of Kerala can be found.

I may refer to the question of plan-
tation. Rubber iz practicaily the mo-
nopoly of Kerala. Of course, in the
Pian, certain amounts have been al-
lotted for the purpose of developing
the rubber plantations. But, I would
submit, something more has to be
done. It i now taken for granted
that the big plantations will develop
by themseives. But, in the present
state of affairs, it is not pussibie for
them to develop rubber. So, my sub-
mission is that something should be
done to help them to deveiop the
rubber industry. I would suggest that
a Plantation Finance Corporation must
be sct up. Then, again, with regard
to putting up houses for labourers in
the piantations, in industries other
than the plantation industry, for put-
ting up residential houses, for labour-
ers, the Government gives 25 per cent
as subsidy and 50 per cent as loan.
In the case of the plantation indus-
tries, there is no grant at all. Why
thiy discrimination, 1 ask? My sub-
mission is, it has to be given equal
importance and the plantation indus-
try should be allowed to flourish.
This industry saves foreign exchange
and in the industria] development of
India, rubber is very important. Other
plantation products also earn foreign
exchange. My submission is, it has to
be given its due place.

By the fact that I refer to certain
concerning

Mr. Chairman: The hon. Member's
time is up. Many bon. Members are
waiting.
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Shri Maniyangadan: I am conclud-
ing. The fact that I referred to cer-
tain matters immediately concerning
Kerala does not mean that I have not
interest in other parts. I am happy
at the developments taking place in
India and I am proud of that. Public
co-operation is of very great impor-
tance.

I will quote one sentence from the
Plan and conclude.

“The foremost need now is
that the attitudes of the people
and the pattern of conduct which
prevail in the community should
be in harmony with the national
purposes. Love of the nation
and faith in its great destiny
should become the dominating
feeling in every heart.”

Mr. Chairman: Shri Brij Narayan
Brajesh.

Shri Rajendra Singh: One thing
I would like to know: whether this
debate is going to be finished today
or it is going to be carried over to
tomorrow.

Mr, Chairman: We sit till 6 o'clock
today. It will continue til] then and
also tomorrow. What time will be
available for other Members tomor-
row, I am not certain. The Speaker
will decide that.

Sbri Harish Chandra Mathur: We
sit only upto 6 o'clock?

Shri Rajendra Singh: Are we going
to have some discussion tomorrow or
not?

Mr. Chairman: That would have to
be decided by the hon. Speaker.
What is the hurry about it?

Shri Rajendra Siagh: Nobody has
been called from the PSP. side in
the last two days.

Shri 8. M. Banerjee: I should not
suffer because I do not belong to any
party.

qfe aw Ao “www': qETafa
7w, TWMT & §ww F
TwE q@ & IO Aed fra s
for @ & 1 fom wwm e
Freg v frac aRm s A A A
it M aTRfF aw &
art 7 1 Fow T v & wfafa
a0 &, 59 I Y = T @ ¥
T & R |/ fAA ST, Y-
T AE & | e qE www g &),
wfem aref & s fa o 79 @), @
T2 FY AEAT F AR AT & I
# faav s Wl fz 1 ag wEAr
f soft o 2w & g Aff gur &, Py
voeg § W AT & ag oft #g fe aw
R, whawHdd W
& frrmmor & o, 2 Y wmit & oA & ol
Tt T T W FE T WR 5
v oft | e wr wgar ¢ e faeger
w4 g guT & Y § wwwan g fe swe
e g2 T § W W i ag wgar
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FTEEEFAR AN A Gk g O &
auwan g fe ag gl ) 79 @ W
ALY @ waeg § fw
forat wfer s o€, forerm &y swmar
™™, JEY N W@ A wigd av
s A guT &, o ag ar A aww g
fif AT W FOEATHT T AN G
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At afew wrear gt wifgd, sw W

w i qww § Ty ¢, Wit awfe
mIaRA QY AR Iwm R
tdrgrraaNtu QT g

“ qrerai ¥ Py da: "



4401 Motion re:

W 9w gy A 39 ¥ gfew
3w g W o g Ieaw gy Ay
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ot eix frg oy & @ F fark
LAl

st @0 Wlo w: RE,000 TN
Flaaf gy Ay § WX S 000 QWF &
o arey §

Mr. Chairman: I would request
hon. Members not to have conversa-
tion across the Bench.
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T Faw *1 o faar | oow W ¥feq
IQET QA TAT & 1 I§ & wg ¥
A f oxrd Dar @ fe afe 3w O
qf ag o AE fear agm A =y
FIT ) JAT TN | v ford wfgwr Iy
qq A fear oy | AY @g AT eI
& orar & W ww w7 O goeTe ?
wug fear § Sad oW &7 omn 8, 39
g ¥ &z orar §, WX I9F aw ww
fgg@ T arTr AY & s Y owmm
ey Wy § A fer wEw
forg +f fgrma o fogr oy §, o)
EaTh gte & ¥ 6% $T T R T
g fear ora 8 1 @Y x® e € aw
Oy ¥ feafr § 1 qgfer awew @ aft
ot NeAL & 3ow af) §, I
oW gFAT §, W Y7 § WO qwTe
¥ e faaoor mft gror 1 o7 ay ww
& feafa §
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[ fem wor arerao “aster’’]
e T wifed | wgw &Y g
&1 7@ § W 5T o9 dgar &W
B ¢ @ @ Ao N i Shifaa
W wfggwm A
¥ 89 de7 g ¥ W W AgaT £ )

W & wfafem &@qt ¥ fog &=t
N wrawEEaT § I QU w3 & fod
N wEy T AN W FE
WTATIFAT § | UF WIT W {FT Tl
F FTO FEITETE A FX Asd
0 W WAl A @ B FTm &
FHHN RE | N A AR 9§
IR TA A FI @ § W A qamA
Y § I ZH T A &7 gF |
gty feafa ag & ¢

@ gafor wfeasa, wyafo fadad
yafor qen Asaf, waaw ase /7 fg 1)
AN FARR QT § IAFT TEA GG I
fegr i Y A @ SEF WA FA
agy § T gwrQ Afa &

for ffn & fraoor & e §
ag =qaear § {6 o ofgx & &t 53
o1 @ § I M A R R oI
wf I G| @MW oar qf el
forglR woft &1 7 A ¢ * aF
& ¥ f& wiw fadft ar fee a7
fr Iw®T w1 fEqT aTg | @Y ¥ 9EIR
afy fagcor # ft e § oW W
o femA & 5 ¥ qg WTAAT  SEw
& Y & fe gaw fw = o gy

gEt oy N Awen ¥ wE
w1 ¥ qem ol ot | g § fe afx
wok fay wh @ o 3o o @
whur | afe Qdr wwea § At fm Wi
& Qo & fiw et ek @
wiy o fay et § 1 A fex gy
T ¥ qHAT 6 & fod g v
won wifg@d et gt § grer
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F gaeg ¥ foaft wflar ¥ @
T =1fEd a1 S THRAT ¥ fa=re
T fFraar 3 wm § AT (e
TT suTET dur qavET W wifEd AT,
R ™ W F ww # gFrfaen
A N Jard w1 agEew fwiw
FA ¥ fad giwwm shmw 7 g9
Fro1 Wfgg 90

fe forem & gw & A7 frdew
wmiFwmmtaNafafaa g
sfafern & gfafe @ 2w & =
grafem At yfofma @ Y 2w a1
IHETT qAF T a7 | xafead fr
F art # fr Tofrar ¥ A Fon
aifed ot 3a% fad sfem w7 afw
gd & s wifgd O A A N
Y )

v # & us Wk fAd3gA s
Tgn g 1 gafe 4 @ afe &
g, 9 W 9%w & sl & qg W
Wﬂi?tirtﬁsm qEFT T N

T AAAT WY A8 @ § Wi At e
# gErert war Wt €

w= & & g vy v § e ag
N v A g o oY
Qo 1 1 Tgel A & o &l Iy
fr @ g afer Ferelt wver o 3
ot 1 o fad ag @ ot v o
gwar fw ag den fedy s o woft
g T W o v wifg@ 1 dfer
faeht arrewar & Wit cafen Qwe
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W @1 wfgd o1 1y T fear
o

O ¥ & qrowr s9AR AAT E
WX g € W aF e N e
OF g2 w9 AV HT HIO F® 999X
WA AT FTTE

Shri Rajendra Singh: The hon.
Deputy Minister made a very spirit-
ed and eloquent speech. I heard him
with all the care at my command,
and I have been left unconvinced.
My worst fear has been confirmed,
the fear that this Government has a
rigid and fixed mind and will not re-
orient its policy in the light of the
facts which are avaflable to us today
in this country.

Sir, in the last one decade that we
had been through the economic plan-
ning, has brought out in sharp re-
lief that the present political leader-
ship of this country is inept to take
the ship of this nation to the heaven
of incessant progress and general
satisfaction. The strain and tenor
in which the Prime Minister made
hig introductory speech epitomises the
hesitancy and the indecisiveness of
the present leadership to perform
the task with courage and conviction
and determination. This is the situa-
tion which this country is facing so
far as the leadership is concerned.

So far as the last two Plans are
concerned, I have no manner of
hesitation or doubt in my mind that
both of the Plans have failed miser-
ably in terms of political and social
objectives.

1737 hrs.
[M=. Spmaxmn in the Chair]
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been certain increase in the industrial
production and similarly certain in-
crease in agricultural production al-
though not to the extent or in pro-
portion to the investments that had
been made. But if anybody claims
that any strustural change has been
made or certain direction has been
devised for the future, then most
humbly but determinedly, 1 disagree.
It is being made out or claimed per-
sistently by the ruling party that the
expansion of the public sector in the
Third Plan or whatever hag been
done in the Second Plan has created
a basis where social transformation
can take place. Nothing is far from
truth, Public sector is only in those
industries or those projects are
brought into being in sectors where
the Indian private capita] could never
have gone, either because of its in-
ability to make an investment of that
size or because of the very long
gestation period requred in those
industries. It took so many years for
Tatas to found a steel industry which
bad a capacity of one million ton
production. I do not understand
whether there is any single business
house which has the capacity of
putting up a steel mill on its own
within a span of two or three years.
Therefore, there is nothing in unique;
there is nothing surprising; there is
nothing for this Congress Govern-
ment to take credit of for a steel
mill having been put in the public
sector. This was inevitable in the
circumstances. Similar is the case
with regard to heavy engineering
works, big irrigation works, dams,
power projects, roads and transport,
etc. All these industries are inevita-
bly taken up by the Government be-
cause Government alone have the
resources, either domestic or foreign,
to undertake them,

Now, about structural changes,
what structural changes have been
made? So far as the realm of owner-
ship is concerned, we have seen in
this country many a time—] do not
have so much time to dilate upon it
and to document it—and we know
that all the business-houses, whether
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[Shri Rajendra Singh]

big or small, in this country, have
{ncreased their assets and their capi-
tal. They have increased their
volume of business on an average by
300 per cent during the last ten years,
The claim of the authorities is that
there has been a rise of 42 per cent
in our national income and nearly
50 per cent in per capita Income.
That might be so. I do not dispute
it. But where has it gone? Even
an hon, Member like Shri M. R.
Masani, who is opposed to the human
aspirations of having a society of
brotherhood and equality, has conced-
ed in this House that the working
class, the landless labour, the peasants
and even the lower middle-classes
have sufferedq devastating erosions in
their income. Where has this ac-
cretion in the national income gone?
Naturally it has gone to those people
who had been at the Olympian
heights during the time of the
Britishers and who have largely, I
should say moslly, profited by the
Plan. I do not deny that there has
beon some improvement in industrial
and agricultural production, But my
contention remains: as the Deputy
Minister has said, when a process of
socia] transformation takes place, the
nation has to be prepared to accept
disturbances in the normal life. They
have to suffer not only hardships
but even great difficulties to which
the present imagination might not go.
But the question is this: an indivi-
dual or a nation makes sacrifices,
suffers difficulties, only when it knows
that the fruits of such sacrifices are
to be owned communally, are to be
owned jointly. But in this country,
during the last decade, what do you
find? You find that every indus-
trialist has added more and more
{industries to hig business. Even
where there has not been any further
addition to his business, there has
been a phenomenal rise in profits.
There has been a phenomenal rise in
the increase of his assets. So, this is
the situation which calls for correc-

tion, for very bold measures and steps
on the side of the Government,
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When the draft Plan was being
discussed last time, the Prime Minis-
ter confessed that there has been
such a lopsidedness in this Plan, in
the working of the Plan and in the
results of the Plan that a committee
was set up to enquire into it. But
before we await the recommenda-
tions of that committee, we should
have also devised at least certain
tentative measures to see that this
lopsidedness does not aggravate in
the years to come. There is nothing
in the thirq Five Year Plan to sug-
gest that this type of lop-sidedness
would be checkmated. This is our
grievance,

It has been said by many hon.
Members that our projects have cost
more than what was estimated and
the performances have been and are
much below what was expected. That
might be so; that is so. My allega-
tion against the Government is that
it is suffering from a certain short-
sightedness which scientific planning
should not. As you know, in these
three steel mills which we have put up,
50 per cent of the fabrication works
and even 20 to 25 per cent of design-
ing works and structural works could
have been done in this country. But
we did not do it. We are dependent
even for a small nut on foreign ex-
ports. In Rourkela, Durgapur and
Bhilai, we find there are officers and
engineers, but they are just something
like fixtures with no courage; they
think that something has been put
into their hands safely, and easily.
Possibly Government did not give
them an opportunity to behave as
go-getters, Even a small screw which
is needed is imported.

Even in the consultative committee,
I have gaid many times that so far
as fabrications and designings are
concerned, it has to be done on the
spot and it has to be given the
highest priority, if you want that you
should be free from dependence on
imports of foreign machinery. But ‘n
the third Plan, I see nowhere a line
suggesting that fabrication work and
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struc‘ural work and designing werk
would be given the highest priority.
No accelerated economic development
can take place and no freedom from
foreign depedence can take place un-
less these things are given top
priority.

There is another aspect of it.

Mr. Speaker: He should finish in
two minutes.

Shri Rajendra Singh: Yesterday
nobody from my party has spoken.

Mr. Speaker: Does not Shri Asoka
Mehta belong to his party?

Shri Rajendra Simgh: He spoke day
before yesterday.

Mr. Speaker: Must I allow his

party every day?

Shri Rajendra Singh: Every day
Members from the Communist party
and the Congress party have spoken.

Mr. Speaker: The Communist party
has a strength of 33, but his party
has only 19. I will give him 2 more
minutes. I have already allowed him
15 minutes. I want to call one more
member.

Shri Rajendra Singh: Sardar
Swaran Singh intervened and said
-03d jo Jaqumu 3818[ B 318 13y} ey
ple who are being trained to man our
industria] enterprises. I asked him
whether the people are being trained
keeping in view the balanced deve-
lopment of all the reg.ons. He made
a mockery of it and said that I am
asking this question since the next
elections are coming. I want to sub-
mit that ever since I came into this
House, I have consistently insisted
that the people of all regions should
be given an opportunity to develop
themselves. But my eperience has
been quite different. At Hatia, there
is an industrial enterprise of a huge
size. The song of the soil could have
been given an opportunity to train
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themselves and to acquire the proper
type of skill, They have not been
touched even with a pole.

Again, socialism does not mean
simply the development of this clase
or that class or this section of the
people or that section of the people..
The benefits arfl advantages have to
be evenly spread over.

Now, I am very glad—and I con-
gratulate the Minister—that at Bokaro
we are going to have our fourth steel
plant. But so far as the State of
Bihar is concerned, Sir, I think possi-
bly only disappointment is in store
for us, because although the first steel
mill was put up in Bihar and three
steel mills have already been put up
in its neighbourhood not even one
fraction of the people required in steel
mills are being trained in Bihar. Now,
what would happen is, although
Bokaro is situated in Bihar, the peo-
ple of Bihar who are suffering beyond
all descriptions are not going to have
any advantage. The only thing fs,
they will have to part with their
land, their homes and in return they
are going to get nothing. Therefore,
Sir, I would say to the Planning
Minister that so far as balanced deve-
lopment of all the regions is concern-
ed the undeveloped parts of the coun-
try have to be taken due note of.

Sir, 1 do not know whether you
ever had an opportunity to go through
my constituency. I am not saying
this because 1 come from that area
or from that constituency. I say this
because there is not a single instance
anywhere else in this country where
an area presents such a catastrophic
picture. There you have 5,000 people
in one square mile and there is not
a single industry worth the name,
not even a small-scale industry.

Mr. Speaker: Bihar is the most
highly industrialised State iIn the
whole of India.

Shri Rajondra Singh: I am not
talking of that, I am talking of Some-
pur, 1 am talking of North Bihgr
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Mr. Speaker: Does he say that each
tahsil also must have a separate
industry?

Shri Rajendra Singh: I am not
talking of tehsils. I am talking of
districts. 1 just want to bring it on
record that whereas before indepen-
dence there were 6700 industrial
workrs in our district, after indepen-
dence, after the two Plans have been
completed and the third one is in
the offling, the number has come down
to 5400. It is pitiable, it is very dis-
concernting that while development
and progress are being registered in
other parts of the country a certain
part which is as vital to the country
as any other part should not be given
its due share in the total prosperity
of this country.

oY o ot fyawt : wam wPew,
fraYom gamk AW # A7 fawmfor & woe
o & w7 § e, oAk wwTw A
faooll ¥ wra & wdw R A gTeE
faer , o ™ gaz saw & fod
gAY W W g=pae &
AfFprwawiamady ft ¥ faw @<
fogleq & @uq awwr ww W @@
g@ &1 & Y 7 gt § fs e
& yd w1 awmm wft a5 fogdew &
aTgEl ®1 [T T wT qUar |

Mr., Speaker: Is it poetry that he
is reading?

Shri M, L. Dwivedy: No, Sir, I am
not reading.

An Hon. Member: It is prose-
poetry.

AT T AR YW @ )

ot Wo wio fydét : yEw waw
wor qg guT & fe o qan & aw of
wPETC AT gut & | oy I w
% 997 & 7 # suyw qroar wr Wi
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LGSR R GO L
Faet B fasfaa frar B o ol
R A & A X qETa SR g |
affr fHwd dwmr ¥ @ fow
GTHAT T N @A TR § A
gar 1 fe? g@ & aw o, W
# AR ey § |

qgeft WX FEd qo & ey
¥ gw A 9w e § &, wirsg A Sy
gw wTeET ¥ g § ey fad qgw
E oomeT ¥ gww § ) 9w W H gH
&1 for faear @ 7 ww @ & feodt
®Y foet 9T g & FAT TEy ¥ wfoay
# qrAT 9gA a1 @ €, afw qka-
wE % I @) wErdy § faa f
faeeft 3% 3 9T agT 9T ¢ FOT ¥ wfaw
AT FT &F g AL AT @I I
frg? g@ Ty w ag feafa @ av g
tF WET faelt & FAT < FAT o
&< F4 | g AOET 1 799 fawow .
AT T wTar & | W Afed, wEsd
N grqmel X ™ R 9 @ §
T 92 qivET & ATAYE, TG W FF
| #Y @Y7 @37 W@ &, AT a2 H@E)
& Jum &, I8¢, I, a9, A
o sy W ¥ o @ fad 1@ g,
AT FEAT FT Y77, Fiepfa® sH1-
W &7 9 ¥R anqEifas faw
T IqEA W & GO I WAV TqT
¢ ¥feq upiiv o o @F & odx

T X Agd Mg

™ tw @ ¢ fw frvfom fewre
0 g N frad @ ot faw W@
BT &\ v ¥ A wrewdurene any wg
fe drrn & wrerer g8 W@ W@ adw
w1 oy e & it W @ § | O
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¥ ferg & gerc wkwr ¥ amy wgAT Wiy
§ | e A g T v LT
Kfear &2 o e’ Afwew 9w A
Wt Rogmwr
vy g fn wieniwr ) frar
ORI ¥ T 14 W4T To & f6d |
3@ ¥ ¥ oftedlt Fmw ® 3 wOw
£ STE o, AW F {3 NI €Y FATT
To, BT § { AT Yo AT To AW
fi7 m, e S R wraRg ¥
ft w gy ¢ 0T ¢ AT Fo AW
feg @, 9= fF agr W wEAT
WA KT S § 1 TF a6 gt AN
qut et § 5 B o T fireran
o A S S e T
forereft | awT X F o Q¥ JURT A
T A TOT AT F FAX Y JURT @A
® o & oaf

s farer o famr % e | forwr
¥ fear & I RO 9w a9gT T
t o f qgy waw °v |

ot gfevwar a2y § A Famad
gt #y Qo ?

Wt 7o wro fyalt - W faw
o & qaETar &, wry Wy Hifog
I N ¥ W2 IOy o feafr gy
Ll R S G T ITN
wied aw ¥ & qar o fs ek wA@
# ¥ WTW oY gATT WYY AW G | T
& T g 3% e 4 o W dorme
fore, ey 3 wrer Wit g e wTf
e W W | AF derc W7 wgE ar
X

ot Qo Wo wat : 7y wiwd vyt &
o o ?

Wt Wo wio Gt : wiwy wraT
fomit &
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ot gfcvwnr wqe ;- wX o, t
wza § teat ar # gy wa ?

st %o WYo fywet : gt T farem
T &Y, IO 7 ), vwmd @ A g,
agt & & wrg wT W AR 7 wEwn
wTEaT £ axw o gwer & fag fe ogt
g # oo goT, ¥ ¥ ¢ ST
¢ g, W # (Y} g A K
wwn dvw feqr 8, foredy et
f0,000 To FTATAT T W@ & wiww
i‘iﬁﬂft,mmmﬁmto,ooo
urzfRa) ¥ e dv fear 1 ey 4
qrgAgi & MW 1 ( Incerruptions )
agt & & o gt W @ TE g

v o9 fowy o fer ¥ 2fwd
fazafaarerat ®y e feg amv £
texe-to ¥ et fawafw oy ®y v
HTE, ¥YNRT WY L AT, AT WY ¥
W, qAT WY s WTW, AR WY Ae
e, FEAT B ¥ W WK WP
T favafadorg #Y 3¢ wTw %o faww-
fraral & o & w i frg W@
ox ForT s &Y gfad | W €Y ] A,
TS FY } AT WYL Y ¥ A
% frd ™, ot w & ax feft @
¢ | @ ATy ¥ IoT AW WY, A fawat
qwg § wur ST a1, e de
Tarar &

qw amfig aved sty o way
fear mayr § ?

ot wo w1 it : ey v gt
T ¥ T ot § witfs wg ¥
qPrefadt § | & % o & Py Priveer
¥ ¥ ofl wqwrar &

ow wm At e - s WY Wy
fowy ?
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ot wo Wro R : TS w7 AW
& X T § | @ T ¥ e R &
g favafraredt & fog, fom € g
O AT §, ¥| ¢ A7 13 A o faAT
T o ek Fazafaaredl & € ga-0F
®Y Y ATE, 3L AqTE, L ATE To AW
fagr a1 | W9 RIS &0 R § R
T TIoAT & Foreaeq Ay X fedy awy
¥ g o 43 gU @ I A Y g
ar g1 ¢ | fogefr emr om agm g v Y
st e AT A A fogd gu
¥ fag o dyor @em 4 AR
g T otq ¥ fomy war ar

“The NDC (i.e, the National
Development Council) recom-
mended that there should be a
continuous study of the problem
of diminishing regional disparities
and a suitable set of indicators
or regional development evolved.”

I q9g AT A 7 g wrearaw faar
ur fr frg? aay & g wTIT )
afe oI a% @ T2 & G gar
Y sfadz @) arar § forgd qar a9
f& duma fegifcdiy N aiw gy &
i §, W 7 % xarar T4t @ fr fogd
gT T ¥ qformar w@T

18 hrs.

AR wparfe R ek ¥ fly
T aT g T § W qEw At §, o
IR afi §, A ATH ¥ ow
fr waw gy ¥ TX FIE I W
@ WL AW YW,
T el W A T ¥ 9@
gaet Sx0 & ik @
Pa OF ATt § o O TR A A
Quft & A s afl, W fedt g
w7 were Y afl 9T ) G ¥ Ayt ww N
i §

AUGUST 22, 1961 Third Five Year Plan 4420

@ 73 w7 fw gamR agi Y fawrw
¥ § ITH T WRTER § A I
Fg1 f6 o FAG | fox a2 F w7
a1 fF agt o A T 9 Tgt B
WeNER 7@ & 1 AfFT d@ s
FAE F FTAT ¢ TG Pfw A N
Ry W frea feg ww o agi
ag WAy 4 fif s Saerqite WIfwaR
T W ¥ fAg wd R 90w
afY sarT 77 | forg wrEedt wy WA N
4 JGFY ¥AT 300 T N § WK
% Yoo TWA WA I T@ A G |
™A WE 8 wd wr faaw gar
a1 | ¥ qE wrEr ¥ gwr @)
S T grer yfew Y @ Q¥ e o
T W I TR 9 R E

farwr w7 fareg 77 St e wmar o
TR 3 | IfFT AT g 9y @ R
fe W o K a1 g7 @ § AfweT
HTAT ®T A AN | ATHIOT AFAT Y
e T gt w1 gw A
TeETET A | ggd gadiy oAy
% faam ar

“The Plan seeks to rebuild rural
India, to lay the foundations of
industrial progress and to secure
to the greatest extent feasible
opportunities for the weaker and
under-privileged sections of our
people and the balanced develop-
ment of all parts of our country.”

# quT wigar § fw W aw @
qratey AT # afy yrea aE & W
fr 37 awg N aw fw qgeT Twadfa
oy forefy wfy o | ogelt dYyar ¥
ﬂ'!fﬂ'!'!!‘l’:

“The size of the ggricultural
holdings has progressively dimi-
nished, the old cottage and small-
scale industries have been decay-
ing and the rural population which
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constitutes about 83 per cent of
the total population suffers from
chronic unemployment and low
income.”

L IR K G E G S T
WX AT A wg ¥ 5 a8 grew w0
T A F Aa &y weAr W W
Tt e T wgm Wk daw
gy doeT # ariE wE®OT | F
AT FT GF § W FAAT { AHT
T TR #Tar § oAfew § e g
f& gmwr s anior aFar & W
T# | TR A § w1y gAEfad
Wanm e afesa s
g1 Ghfafor s f o &=
@ ¢, e ok ft s #
# & aavY 79N § 99 FTH FTAYL H A
| AT g wTAYT & & Al &
@ w1 faelt quta wife a® oEd
@ @ § feT gy o &
fau gg A& fFar smar o S feds-
ATEHATA &Y ATq wEY AT & A ATHA
Y Y | qg wwEn §@ ¢

T w1 &1 wfesrdy, GAw
g *1 ®1€ wAnA @ an, T
o AN wERT wi W s A
fT gT M HAT HT M § 1 wY
Srar § & ag war &1 = §, e
& I @ Y ¢ 9y § fag
g &lwT ¥ amar ¢ fw ag sd afa)
N A §, wiwfa gra @
o § WX 3T ff JFTw & fag
L 4

wow W R oft o e
spnd I R s MY faar
g |

Shri D. C. Sharma: He should be
given more time.

Shri M. L. Dwivedy: 1 speak for
all the backward areas of India. I
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will bring facts and figures. I should
be given five minutes more than the
normal time.

Shri D. C. Sharma: He is speaking
for my constituency. He should be
given more timre

Shri M, L. Dwivedy: I am speaking
for your constituency and for every-
one's constituency. I ¥ speaking
for the rural population that Nas not
been cared for by the Planning Com-
mission. The Block Development
workers are simply putting the money
into their pockels and are not doing
anything in the rural field. The
houses of the Block Development
officers are built, their gardens are
laid and tea parties are arranged for
Ministers and officers. But for the
rural population, the village street,
the villag» bridge, the village roads
are not constructed and they are in
the same absurd condition in which
they were 15 years ago.

Mr. Speaker: Is there any provi-
sion for tea parties in the Plan?

Shri M. L. Dwivedy: Yes, Sir; there
is.

Shri D. C. Sharma: He should finish
his speech today because he is in
great form today.

Mr. Speaker: 1 will give five more
minutes.

oWt e wWio RO : wyw APy,
&% 0w AT 9T 71 & Fmw fred
a7 ¥ fawrg & fag SwTY TWY Or
o I TEaTy € gxA & q w T fen
g afexr w0t agwa XA wewrew
fear fe gw qu s ot ofie fowd
aiyfiaformer w11 1 ot Fud fag q%
Y 4Y fqwe wTY w1 wrere foar
a1 afen wrw aw W€ A fagee oY
& ady
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[t 7o w0 f3d A1)
T d Yy

There should be dedicated
leadership.

I ¢/ QAT F1 IFW qg Jg qqTar
aar g

At each step, the Third Plan will
demand dedicated leadership.

q sgar § f5 NI Areaw
39 gAg widY § wafEs A FAa F
Aqrel A wrETS w1 A | afs wg dar
O a1 qqA # ¥ a@ne Aqad dar
grr w7z ¥ & fao & F0W
Hfew W JaFT T 0

gat # ag w31 Tngan § fa Ao
ol g7 Y q6T @ I fF wiwwrd
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Shri Tangamani: May I make a
submission? This kind of reference
to an hon. Member of this House
should not be allowed. Making a
reference to a Member here and
particularly referring to a particular
person is not proper.

Shri M. L. Dwivedy: I am referring
only to a Member, only to a parti-
cular person, but I have not mention-
ed any name. If I have mentioned
any name, I am prepared to with-
draw it. I do not want to mention
any particular name. The hon. Mem-
bers opposite are all my friends. I
withdraw that word which may be
offensive.

Shri D. C. Sbarma: The hon. Mem-
ber also should withdraw now!
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18.14 hrs.

The Lok Sabha then adjourned till

eleven of the clock on Thursday,
August 24, 1961/Bhadra 2, 1383
(Saka).





